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Heard Mr B.K. ‘learned

Sharma,
Sr. Counsel for the applicant assisted
by Mr S. Sarma,

also Mr B.C.

learned Advocate and
learned counsel for

Mr B.C.

Das,
Das, opposing
stated jthat the
applicant was transferred to Lembucherra
the The
admitted. are

the

application has

Tripura alongwith post.

application is Records

called for. The respondents are directed

flle wrltten four

statement within
In the meantime the

dated = 2.7.2001 - shall

weeks from today.

interim order
continue. ‘
again 8.8.2001. for

List on

orders. - ,

Y

'Vice-Chairman

Considering the facts of the case,
we ars of the vieu that the case may be

heard in final and accordingly the case
is listed for hearing on 6+8.2001 instead
of 8,8,2001 for orders,

Meanuhile respondents may file written
statement 'wlthiri"tub weeks from today and
the applicant may €ile rejoinder, if any,
on or before tha next date,

¢
v b

M ember Vice«Chairman
Written has heen filed on 6/8/01. The
raspondents are asked to file written statement
within 2 wssks from 17/7/01, Houaver, considaring
facts and also appeaé%ng Shri B.(,Das for raspon=

dents, ths written statamenﬁ[pcraptad.

List the matter for hearing 21/8/01,
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List it before Single Bensh on
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2mbar Vica=Chairman

Hearing remained inconclusive. List
again on 30.8.01 for further hearing. The

?réspondents'shéﬂ.prodace the relevant records.

NN
Vice-Chairlhan

MroB,Ce0as, learnad counsel for the
| respondents submitted that in view of the

" situation at Shillong, the respondents could naot

produce, the records today.56, he requested tor

for short adjournmente.
List on 19/9/01 for ARSsuzkkRAXALPTODUCE

of records and further hsaring,

:
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failed to produceg‘ the connected

Vice-~Chairman

Despite time granted the respondents

cords. Mr. B.C. Das, learned counsel

r the respondents again prays time to
oduce records. Time allowed till
-9.2001. List the matter on 28.9.2001 L
r hearing. If no records are produced

the. respondents heéring‘\ shall

Vice~-Chairman
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application No.235 of 2001

Date of decision: This the /pft day of October 2001

The Hon'ble Mr Justice D.N. Chowdhury, Vice-Chairman

Dr Binoy Krishna Mandal,

Working as Principal Scientist

(Fish & Fishery Science),

ICAR Research Complex for NEH Region, :
Barapani, Meghalaya. ' «eeses Applicant

By Advocates Mr B.K. Sharma, Mr S. Sarma,

Mr U.K. Nair and_Ms U. Das. .

- versus -

1. The Union of India, represented by the
Secretary to the ICAR,
Krishi Bhawan, New Delhi.

2. The Director General, ‘
Indian Council of Agricultural Research,
Krishi Bhawan, New Delhi.

3. The Director,
ICAR Research Complex for NEH Reglon,-
Barapani, Meghalaya. «sss RESPONdents

By Advocates Mr K.N. Choudhury and Mr B.C. Das.

ORDER

CHOWDHURY, J. (V.C.)

The legitimacy of the order of transfer and posting of the
applicant from Indian - Council of Agricultural Research Complex

Headquarters, Umiam to Indian Council of Agricultural Research Complex,

Tripura Centre, Lembucherra vide order dated 29.6.2001 is the subject

matter of the controversy that requires adjudication. A thumb-nail sketch
of the basic facts relevant for the purpose of adjudicaﬁon are outlined

hereinbelows

The applicant at the relevant time was holding the post of

~ Principal Scientist (Fish and Fishery Science) in the Indian Council of

Agricultural Research, Research Complex for NEH Region, Umiam,

/\/—'—‘/ Meghalaya (hereinafter referred to as ICAR).
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2, The ICAR Research Complex for NEH Region was established -

- in the year 1975 w1th a view to aid and assist the agricultural development
~in the NEH Region of the country. It is the pioneering institute of its
_kind set up by ICAR that emcompasses all the disciplines of agriculture,
| horticulture, animal .sciences, agricultural engineering, agroforestry and
vf_ishery to cater to the research needs of the tribal areas of the NE‘H
| Region including Sikkim. The headqugfters ‘of the institute is located
in Meghalaya (Umiam in Barapani), while its regional centres are.located
at Basar (Arunachal Pradesh), Imphal (Manipur), Kolasib (Mizoram),'

; Jharnapani (Nagaland), Lembucherra (Tripura) and Gangtok (Sikkim).
-3, While the applicant was serving as Principal Scientist (Fish

and Fishery Scieﬁce), the impugned order dated 29.6.2001 was passed

. transferring and posting the applicant from the Complex Headquarters,

Umiam to the ICAR, Tripui’a Centre, Lembucherra with im mediate effect.

The full text of the aforementioned order is reproduced below:
“

"No.R C(P)61/76 Dated Umiam, the 29th June, 2001.
ORDER

In the interest of Public Service and in pursuance of
Councils’ . letter DO/PS/DDG/NRM/2001-456 dated 21.6.2001,
Dr. B.K. Mandal, Principal Scientist (Fish & Fishery Science),
is hereby posted and transferred from this Complex Hgrs.,
Umiam to ICAR Research Complex for NEH Region, Tripur

. Centre, Lembucherra, West Tripura.

‘He is also stand relieved from his duties with effect
from 30.6.2001 (A.N.), so as to enable him to join at his new
place of posting.

T.A./D.A. and Joining time is admissible to him as per
rules." :

The above order is assailed in this prpcee‘djhg as arbitrary, discriminatory

- and unlawful.

b, The respondents contested the application and submitted their
written statement denying and disputing the claim of the applicant. In

answer to the plea raised by the applicant that the applicant was

. transferred to a place where thee was no such post. known as Principal

Scientist, the respondents stated that the applicant was transfefred to
Lembucherra alongwith the post of Principal Scientist. It was also cotended

that the post of Joint Director is a post of Research Management position

andoosco-oco
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and thevv post of Principal Scientist is a post subordinate to the Joint

Director and that under those circumstances there was no illegality in

posting the applicant at Lembucherra. The respondents also stated that.

his substitute Dr ‘B.K. | Mahapatra, Senior Scientist assumed the charge
of In—charge Fisheries Division on 30.6.2001. The respondents in the written
statement also mentioned that the ltransfer order dated 29.6.2001 was
issued pursuant to the letter dated 21.6,2001 issued by the Deputy Directof

General, ICAR. By the said D.O. letter dated 21.6.2001 the respondent

No.3 was asked to post the applicant at ICAR, Tripuré Centre because .

his services .were required there to serve the public interest. In the written

statement the respondent No.3 also mentioned that the minutes of the

visit of the Hon'ble Chief Minister of Tripura to ICAR, Tripura Centre.

on 11.1.2001 as well as the letter dated 26.3.2001 issued by the Chief

Secretary, Tripura to the Commissioner and Secretary, Fishery. It was

in the above context the Chief Secretary, Tripura sent a D.O. letter

dated 13.6.2001 to the respondent No.2 with a request to post a Scientist -

of Fisheries Discipl'ine in the Centre im mediately to take up study of

various aspects concerning development of Fisheries in the State. It was °

pursuant to the letter dated 13.6.2001 that the Office of the respondent

-

No.2 wrote the D.0. letter dated 21.6,2001, pursuant to which the

impugned transfer order was issued.

5. The legitimacy of the action of the respondents is the key"

issue requiring adjudicatidn in this proceeding. Mr B.K. Sharma, learned

Sr. Counsel, assisted by Mr S. Sarma, learned Advocate, contended that

the order of transfer was passed patently in contravention of the

Agricultural Scientific Service Rules and more particularly the transfef

policy “exgrafted in Chapter 5 of Rule 20. of the  Rules. The learned Sr.
Counsel submitted that the rules and the policies of the ICAR are equally

binding on the respondents. As p'er. Clause 3 of the Transfer Policy S

Scientists over 55 years of age was not to be disturbed from the existing .

place of their work without their consent as far as possible. Referring

to the rules, the learned Sr. Counsel pointed out that the respondents

fell into error in transferring the applicant unj]atera]ly without taking

. him sscscsnese
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him into confidence. The normal rule is that an officer above 50 years
of age was not to be transferred and in the instant case the respondents
failed to assign any reason, not to speak of good reason, for transferring

the applicant unilaterally, who, admittedly, is 57 years of age.

6. Mr K.N. Choudhury, learned Sr. Counsel, assisted by Mr B.C.
Das, learned Advocate, appearing on behalf of the respondents stated
that as per the policy a Scientist over 55 years of age was not to be
disturbed as far as possible. But, these are only guide]jn_es which does
'ﬁot have any statutory force. It does ‘notvconfer any right on the ICAR
empioyee to be stationed in a particular place. The transfer was made
in the public interest and public interest is to outweigh the private

interest.,

7. Mr B.K. Sharma, learned Sr. Counsel further contended that

the impugned order of transfer is nothing but a purported o‘rderl that.
was -passed in é most reckless and arbitrary fashion. Pointing .out t§ the
com muni_catioﬁ between the Government of Tripura vis-a-vis the‘ ICAR
1ea_1d:ing to thé passing ‘of the order of transfer, .the learned Sr. Counsel

for the applicant submitted that the impugned order was passed in an

illegal fashion and extraneous consideration overlooking the relevant

consideration,

8. Countering the arguments of Mr B.K. Sharma, Mr K.N. v
Choudhury, learned Sr. Counsel for the respondents, submitted that what
is concerned in judiciél review is the decision making process and not .
the merits of the decision. Transfer is a condition of service. The ICAR
on assessment of the relevant facts thought it fit to transfer and pos£
the applicant at Lembucherra in Tripura to serve the. public interest
and the decision of the ICAR is not subject to appeal. A proceeding -
under Section 19 of the Administrative Tribur}als Act, 1985 is only. confined
to judicial review concerning the legality of the decision making process.

Since there is no contravention of the statutory rules, nor there is any

infirmity in the decision making process there is no scope for interference

by the Tribunal in an application under Section 19, Mr B.C. Das, learned

counsel for the respondents, supplementing the arguments of Mr K.N.

Choudhury.eesesese.
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Choudhury, learned Sr. Counsel, further submitted that the decision that
was taken by. the respondents to transfer and post the applicant at
Lembucherra was déne 1n the public interest only with a view to provide
prompt relief in the Tripura Centre, one of the i)ackward -sectors of

the North Eastern Region.

0. To assess the felevant aspects of the matter iti would be
, . ’

pertinent to refer to the events relied upon by the réspondents for

transferring the applicant to Lembucherra from the Headquarters. The

respondents in the written statement réferred to the visit of the Ho'nble _

Chief Minister of Tripura to ICAR. Tripura Centre on 11.1.2001. The --

minutes of the meeting sent by the Joint Director to the Directors,

ment‘Loned the concerns expreséed by the Chief Minister about the research
achievements of different experiments and their app]ica'bﬂity to the
farmers of Tripura. In the minutes there was an incidental reference
of " the Secreﬁar'y's (Fisheries) obser\}ations of the importance of fisheries
department with reference to Tripura where enough area qnder water
bodies was ‘available, but production of table fish was quite low and he
emphasized the need for the strengthening of the fishery discip]:ing ét
the Centre. The Secretary desired that the ICAR Centre would idenﬁify
better Ibreeds of fish vforﬂ the State and also identify the endangered
species of fishes and their reintroduction from the other parts of the
country. The Joint Director, ICAR clarified the position and stated that
the ICAR- was working on the identification of endangered species and
their reintroduction from other parts of the country and collaboration
for the introduction and evaluation of new and better breeds of fishes
shall be sought from the other ICAR institutes. After the aforementioned
visit of the Chief Minister of Tripura, the GovernAment of Tripura through
the Chief Secretary issued a communication to the Com missioner,

Agriculture, Secretary, ARDD, Secretary, Fisheries vide com munication

~dated 26.3.2001. The full text of the same is reproduced below:

"The following issues came up for informal discussion
in the Council of Ministers on 26 March 2001 on which action
may be taken by the concerned Secretaries im mediately: -
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"Arrangement for coordination between ICAR and State
Government Departments on regular basis and taking help
of ICA in integrated area based projects. Chief Minister
and concerned Ministers to hold meeting with the ICAR
and concerned Departmental officers. '

Letter to be sent to Government of India from the Chief
Secretary and the Chief Minister for filling up vacant
posts in ICAR to be put up."

The ICAR also referred to the com munication sent by the Chief Secretary,
Government of Tripura to the Director General, IC‘AR and Secretary
to the Government of India requesting the respondent No.2 fo focus
attention on its staffing and resource allocation vis-a-vis the State's
economic development. The above com munication was sent on 13.6.2001
which is reproduced below:

"Dear Shri Paroda,

There is a unit of ICAR in Tripura. The State Government
feels that the ICAR unit in Tripura needs to play a far more
important ‘and bigger role in the development of agriculture,
horticulture, fisheries, animal husbandry, etc. than it does
now.,

-2, It is understood that the ICAR unit does not have adequate
staff to undertake this task. For a Stat Iike Tripura, with
its economy totally dependent on the Primary Sector and which
does not have any Agricultural University, the ICAR unit needs
. to be properly equipped to help the State and its farmers.
This is so in respect of fisheries and animal husbandry also.
The Fisheries Department of the State Government has a
specifically requested that at least 4(four) Scientists should
be posted in the ICAR unit and it should take up study of-
the following topics: :
¥ Study on genetical degradation of fishes

.

Artificial propagation of threatened species of fishes

A )

Survey of Aquatic flora and fauna

\

Study on Soil and water fertility for enhancing fish
production o

Right now there is only one Fishery Scientist available in
the ICA unit. ' : :

3. I would request you to kindly get an in~depth review carried
out of the activities of the ICAR -unit in Tripura, its staffing
and resource allocation in the context of the importance this
unit has in the State's economic.development.

1"

On receipt of the letter dated 13.6.2001 the Deputy Director General
directed the ICAR, NEH Region to post the applicant, Dr B.K. Manda,

Principal Scientist with im mediaté effect. The said letter is reproduced
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below:

"My dear Dr. Verma‘,

Kindly find enclosed a copy of D.0. leter received
from the Chief Secretary, Govt. of Tripura, Agartala for
providing some relief to the OState in terms of manpower.
The State Govt. is specifically interested in the initiative
related with fisheries where they have lot of potentials. You
may, therefore, post Dr Mondal, Pri. Scientist (Fisheries) with

W)

im meidate effect so as to provide some relief to the region.’

These kind of requests are being sent by the State repeatedly
and at least above said proposal will provide a prompt minimum
relief, :

1"

®0s000000000000

10. I have heard the learned counsel for the parties at length.

The respondents were earlier ordered to produce the connected records

and hearing of the case was adjourned on three occasions for production

of the records, However, no records were made available. Mr B.C. Das,

" learned counsel for the respondents, on the last day of hearing produced

- a photocopy of the Iletter dated 13.6.2001, which was already annexed

to the written statement as Annexure R-4. No other documents could .

be produced by the respondents. It is, no doubt, true that posting and:

~ transfer is within the domain of the employer. For managing the

administrative affairs it is within its competence to post and, transfer

individuals in public interest. The executive is authorised to exercise .

its discretion, Judicial review is not an appeal in disguise. The power
of administration, as allided, rests on the executive authority. But then,

whether the exercise " of administrative discretion is lawful or not can

only be judged and decided by the Courts of Law as well as the Tribunals

which are meant to see that the discretion exercised is according to
law, The discretion to post an employee is not a monarchial right or

grace and favour in a democratic country where rule of law prevails,

Discretion conferred, howsoever wide such discretion may be, such

. discretion is not unfettered and absolute. All power has its constitutional

end point. Arbitrary exercise of power and unfettered discretion is what

the law repudiates t;o endorse. Unbridled exercise of discretion is the
antithesis of law - unfettered exercise of discretion is incongruous in
a system based on rule of law. As stated earlier discretion is not @

pleasure or pre_ciﬂection and not mere arbitrary ﬁght of a monarch, Tt

embodies discernment, good sense and judiciousness. Discretion necessarily

im p]ieSooooooonooo
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implies good faith in public duty., Conferment of power under the
constitutional set-up comprises of trust to be exercised reasonably in
good faith for public purpose to attain the lawful object, as was aptly

observed and underlined by Lord Denning M.R, in- Breen Vs. A malgamated

- Engineering Union (1971)2 Q.B.175 at 190 :

"The discretion of a statutory body is never unfettered. It
is a discretion which is to be exercised according to law.
That means at least this: the statutory body must be guided
by relevant considerations and not by irrelevant. If its decision
is influenced by extranedus considerations which it ought not
to have taken into account, then the decision cannot stand.
No matter that the statutory body may have acted in good
faith; nevertheless the decision will be set aside. That is
established by Padfield v. Minister of Agriculture, Fisheries
and Food which is a landmark in modern administrative law," '

11. | The respondents in the instant case referred to the D.O. letter
of the Chief Secretary, Government of Tﬁpura dated 13.6.2001 for the
transfer of the applicant to Agartala from the Headduarters. Ad mittedly,
the applicant was in the Complex Headquarters and the post of Principal
Scientist was a post meant for the Headquarters. By the com munication
dated 13.6.2001 the Chief Secretary only requested the Director Ceneral,j

ICAR to take a fresh initiative so that Tripura could play a more

- significant role in the development of fisheries, horticulture, animal

husbandry etc. In that context the Chief Secretary mentioned about the

'inadequacy of the staffing pattern in the ICAR unit at Lembucherra

" ‘in Tripura, It was basically a request to increase the staffing pattern.

In that context in respect of Fisheries Department it spec:rhca]ly requested
‘for. posting of four Sc1ent1sts at ICAR unit at Lembucherra to take up
the study on genetical ~degradation of fishes, artificial propagation of
threatened species of fishes etc. The said com munication also mentioned
that' at the relevant time there was enly one Scientist avaﬂéble and
requested for three Scientists. It never requested for a Principal Scientist.
The Chief Secretary accordingly requested the Director General, .ICAR
to carry an indepth review of the activities of the ICAR unit in vTripure,‘

its staffing and resource allocation in the context of the importance

~of the. unit in State's economy. Basically it was a letter asking for

resource allocation and for increase of the staffing pattern. The said

letter under no circusmtance was meant for posting and transfer of the

Principaliceeccess
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" Principal Scientist. The communication dated - 21.6.2001 itself pointed
out that such requests were sent by all the States repeatedly. Tt is not a
pro-ble'm of Tripura alone., Study of genet'Lcal degration of fishes and the

: development of fisheries is not confined to Lembucherra unit only. Slmllar

problems time and often crop up in other units also. The app]lcant in

his rejoinder referred to one of the com munications from the Government

of Arunachal Pradesh for deputing a Fishery Scientist to Arunachal Pradesh‘

to overcome the situation faced.by the administration due to the mortality

‘of the Mahseer in the Sally Lake. The respondents in the instant case

failed to address itself to the relevant issue raised in the letter and
instead mechanically ordered for posting and transfer of the applicant

to Tripura on extraneous consideration other than lawful consideration.

The Deputy Director General in a most reckless and mechanical fashion

advised the Director to post the Principal Scientist from the Headquarters

that too, without taking the applicant into confidence and the Director,

- respondent No.3, mechanicale exercised his discretion +at the instance

of the Deputy Dlrector General without applylng his mlnd It may also

he mentLoned that the letter dated 21.6.2001 seemingly received on

| 25.6.2001 as revealed by Annexure R-5 to the wntten statement was

forwarded to the Administrative Officer for necessary action. The matter
{yas thereafter processed on 27.6.2001 as reﬂected in Annexure. R-6 to

the written statement, and put up before the authority. The note was

~later on put up before the Director, ICAR with the following note:

. "As per the direction of DDG(NRM) vide his letter
P.321/%, Dr B.K. Mandal, P.S (Fisheries) is to be posted to
ICAR, Tnpura Centre with im mediate effect. In this connection,
Dr Mandal may be transferred alongwith the post. Also, it
may be treated as "in the interest of public service" and he
will be entitled TA/DA & joining time etc as per rules. The
effective date of his relieve may be decided by the C/A."

The same was put up before the C.A, and approved on the same daté
vide direction that he should be relieved on 30.6.2001. IWh.y. that
extraordinary step was taken to transfer and post an individual and relieve
him without even giving him joining time to join in the: post is not even

discernible. As revealed that as per the aforesaid note the app]icant

was to be transferred to Lembucherra alongwith the post, in the im pugned

orderoo....oo



nkm

: 10 ¢

~order of transfer dated 29.6.2001 ordering  to relieve the applicant on

© 30.6.2001, Dr B.K. Mahapatra, Sr. Scientist (Fishery) was requested to

take over charge from the applicant on or before 30.6.2001, though the

very office was transferred alongwith the applicant. Admittedly, the

]
t

transferring authority was the Dirzactor,' ICAR and the Director, in the
instant case, mechanically acted on the order of the Deputy Director
General., The relevant aspects v;rere overlooked and the decision making
authority plunged into-the collateral object, and thus passed the -impugned
order. No reasons as such were assigned also as to why a Scientist over
55 years of age had to be disturbed from the existing place of his work

without his corsent.

12, On consideration of all the aspects of the matter the im pugned
order of transfer dated 20.6.2001 is seemingly arbitrary and therefore,
unsustainable in law ahd is Liable to be quashed. The same is accordingly

set aside and quashed.

13. The application is allowed to the extent indicated with costs,

( D. N. CHOWDHURY )
VICE-CHAIRMAN
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1. PARTICULARS OF ORDER AGAINST WHICH THIS APPLICATION I8

ki

B1 by

the orvdery bearing
ioh b prasent

to o be transferved

Applicant

within  bhe

Fribunal.

B LAV ES

Jurisdiction o

gt matter of  the
fie Administrative
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A

i3 et
e LIMITATION

The Applicant further declares that the application is

filed within the limitation pericd prescribed under  Secobion

1 of the Central Administration Tribunal Ach, 1985,

d. FACTE OF THE CASE '

4.1 That the Applicant is a citizen of India and as such  he

g entitled to all the rights and privileges as  guarantesd

Constitution of India and thersunder .

in the instant Original Application, the Applicant
nas made a grisvance in respect of an order dated 29.6.7001

issuad by the Respondent Mo, 2 faie  thie Dirvector, ICAR,

Barvapani by which he has been gought to be transferred  from

o
e
Hij

't oplace of posting to the ICAR Fes sEarch Dompl

lize,

Lembocherra at Tripura. The Fespondent by issuing the said

impugned order dated $9.6.7001 sought  to transfer  the

pressnt Applicant o Tripura Centre where there iz no pogt
of Frincipal Bcisntist. By issuing the said order virtually

the present Applicant has been sought to be reverted o a

ot

vwy post. In fact the

Applicant in the svent of
hii such transfer will have to work under the Joint Diveoctor
who o belong to the same rank and but Junior to bhe pvé”éﬂ*
Applicant. On the other hand the aver all inchargs of  the

gaid centre will be op a perscn who is going to

the charge from the present Applicant who is 20

Lt him and  one stage below $o his  ranbk. From the said

wlear that same has  boon

S



\/

N
e \
-

| saued  pursdant  an  order dated El:;ghmf imsued by  the

ourcil (Respondent Moo 23 but the present Applicant is  yet
£.

i be served with the same. In fact the Applicant has got no

browledase of the sald ordsr. It is pers LnenL Lo mention here

fhat  admittedly the Respondents while issuing the impugned

1
i
grder has not given the ﬁx; icant the reasonable opporiunity

ﬂ///g;aving“ Az per the OM dated 14.12.80 éﬁplicant Being &

(/// parmanent  resident of West Bengal is entitled to place his
fhoice place of posting after completion of  the fenure "

Hespondents wibhout tak i Cinto

!5..!

Zarvice bt the §

Lo '
tonsidevation the said fact issued the impugned ovder by

is  opporbunity  of

shich  the Applicant is going to

lacing his choice of transfer. It is noteworthy to meEntion

g

h@r&_that the Applicant has got few years of service in his 7
gredit  and in terms of varicus Office Memorandum,
imsuing the impugned order, ought  bto
at the Head Duarter. Taking into
straength of entive ICAR it is
the post of Principal Scientist is a pﬁ%ﬁ

same iz a non-transferable post.

igroring those facts

impugned order by which he has heen sought o be transferred

b Tripura Centrve where there is no post of  the Frincipal

1 This is the orux of the matter for which the presant

\

Applicant  has  approached  this Hon’ble Tribunal sseking

appropriate relief.

%.3  That the Applicant initially entered in the




o

the ICAR  in the year 1976 as Scientist (817 and he was

’

ing under the Fespondent Moo 3 at Barapani. In the

gLveErn pos
yiar 1982 the Applicant pursuant to his selection as  dirvect

Denior

racri il got his next promotion/appointment

Soisntist (H-23  and  sul guantly pursaant to anobher

metbion  made on bhe  baszis of  the advertisement  the

B
i
ey

fApplicant got his  appointment as 53 l.e. Frinocipal
Srientist. After  the commencemsnt Fifth Central Fay
Commission  recomnmendation the post -3 has  Deen ¥

ignated as Frincipal Scientist i.e. the highest post  in

the stream of Scientific Officers. In this conngotion iy is
pertinent fo mention here  that in [CAR  the PSS of A

particular discipline controls the Centres and therefore in

Centr no posts of PS5, Fresently  under
fishery discipline alfmgmthmv there are 8 posts in the main
institute as well as in the Centre and amongst  those 3
posts, one post of FE is only available in the headguarter.
In the centres there exist no post of PS as well as 58 in

the Fish and Fishery Discipline but only 9§ posts  of

soigntist  are  there in different Centre. The fApplicant

presently holding the scle post of PE in main institute l.e.

Tk, Barapani.

A copy of  the appointment order dated 9.6.89 is

armnexed herewilith and marked as Annexurs-—1.

d.4 That the Applicant after his such appointment as 5-3 has

af  all

been performing his  duties to the
corcern and  without any blemish. In the mean time aftar

commencenent  of Hth Central Fay Commission with effect from

FE. In the

it
"1
i
n

1.1.%96 the post of 8-32 has been re-designated as



X

AR, the post of FS is the nighest rank post

‘
r"!
k)
£
e
-
e
I
—
T
-
o
Z

Jaint Dirsctar, having same pay scale. The FB  used to

lcantroal  bhe headguarter  as well as the Centres of the

Imstitute. Under the PSS there are 95 C8-2) and Broientist (8-

o
e

?f 1) to assist him, Bo far as one Prarticular discipline i

'ccng&rtad F& is the head and undaer him there are && arncd 5

the present place of posting of the %pplls&n” as FE there

one 52 and one Srientist and ©

- pew L L oy
L. Ui

tres. The sole st of P

by the Aapplicant is the post meant for HO only  and  the

-y
Pxad
T

i

roall the concernesd Centres

1
M

i |

Applicant  used  to Lok
! |

i !

logated at various places from headguarter wrily .

En
a
-
=
3
-y
i
i

Arprisingly encugh the R

spondents have

the impugned order Now ROOFY 81/76 dated 2ELEL. 20

by | which the Applic: been sough to be transferrved to

b
|
Tripura Centre. In the said order there has beern a mention

arding a letter dated E1.E.2081 issusd by the

Respondent
2. But the impugned order is silent about contents the

wrder. The Eespondents has not furnished the said order

L

2l 5.2001 alongwith the said impugned  order. Apart

that the Respondents have relisved him immediately

Without affording him any opportunity.

A copy of the s

id order datsd 236,200 is  annexed

herewith and markad as Annexure-o

dLE| That the Applicant begs to state that in  the Tripura

i

|

|

‘ Lantre there is wnly one post of Scientist and ong Dr., B,
[

is  holding the zaid post. At preszent there is ]

i L.

FE in any of the centres including Tripura and the




Yoo lowok after all T centres f o

o,

hepadgquarter at Harapani as head of Fish & Fi

s oper the staff strength as on today
2 in headguartsr 1 PB, 1 85

in different centres. Under

; .
nppllﬁ@nx can be transferved to Tripura or any obther centre.

Qﬂ the other hand, the overall incharge of Tripura Centre is

by one Joint Divector, who belongs to the same  rank

and  same pay scaleg of the Applicant but as  per seniority
the said Joint Dirvector is 9 years junior $o him. In the

event of such transfer the Applicant will have to work unc

e sald junioy oolleagues. ﬁpart from that by the impugned

.

o der dated 29.5.2001 there has bhesn a divection to ons D,

B.k.  Mahapatva 8% to hold the post of PE at HE, which is

giss not permissible as said Dr. Mahapatra is aboubt 20 years

Junioy  to the Applicant, and virtually he will be the head

:

id discipline iﬁ ish & Fishery) and he will  oonmtrol

q% Tripura Centre also. As such from variocus points of view

t@ impugned order {8 not sustainable as such same  amounts

1

ﬂt reversion of the Applicant.

A copy of the extract of the staff strength as  on

annexed hervewith and marked as Ornnexure—5

47 That the Applicant begs to state thatb Ely he  has

qn» only few years of service in his credit and in case the

L
l’,_{" .

of  impugned or

is made effective, ths
anted by the Government of India's
Wwill be frustrated. The Applicant further begs

the recommendation

oo
oy

ti state that emphasises has beesn made

<
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1 FPay Commi

sgarding redtention of

mprvice on thelry oredit.
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The Applicant craves leave of this Hon'ble Tribunal to
it rely and  refer upon the said Sth Central Fay
|
! Commission  recommeEndation at the time of the hearing
! o f . !
|
|
Y . . .

458 That the Applicant begs to state that he impugned
i .
| . —nr . . .

G%d@r dated 29.6.2001 has been issusd mot in public interest

o

the same has been issued as per the dictation of higher

tbhovity., The aforesaid im guite clear  from the

ipigned orvder dated 220602801, The Horn’ble Apew Court  has

f
e ——

ity wvarious judicial pronouncemsnt has  held  that  the

i
=
-
s

interferse of highesy authority in dissuwing the transfe o ey
’

i% bad in law and same is nobt sustainable in the eye of law.

e present  impugred orvdery  is the unigue szample of

ey is noh s

i mhalnable in the eyve of law amd liable to  bhe

m
<
i

X
H
dictation made by higher authority and as such the  impugnesd
k
|
| .
: side and guashed.
\

ated above in the impugned ovder  there has
biéne a mention regarding a letter dated 21.6.2001 but while

the same.

igsuing the same the Fespondents have not sncl

The Applicant is tobally ignorant about the issuance of  bhe

i ovder and as such the same iz not sustainable in the

4l

ot ]
—n sl Y trai— 1 1

5] same s violabive of Art 14 and 16 of

e Donstitution of India and laws framed thereunder.

Fu 18 That the begs to state that the Applicant belongs to 50
1
Cogmmunity and as such he is enbtitled to special privileges

9_\/;\



i

J ﬂ‘

Pl

g H
L

ame  of

e dmpugnsd ovrder has vivtually blocked the

Frsi
(28]

srnunciated in variouwus Office Memorandums issusd by the

”Ernmﬁnﬁ of Incdia from bime o time. In the sald OMs thers

5 & BRED

mention regarding

fivers bslong bo B0 Community

et

ransfer. In bthe present

e

1

L
wder  of transfer speaks nothing about any  harassment  but
5

same has cavsed serious humiliation to the present
where by he has been sought to be lowered in  rvank

has  been placed wnder the direct conterol of  his

niors,. On this score alone the impugned  org

dstainable and liable to be sebt aside and guashed,

N\
Copies  of the OMs are annewed herewith and marvked as

ArnEsur et

11 That the Applicant begs to state that he belongs  to

and in terme of OM dated 14.12.83 issued by

e

vernment of India, Ministry of FPereonal, he is entitled to

ace hiszs choice place of posting after complebtion of  fixed

nure in the NE Region. Howsver, the Respondents by issuing

£

@ present Applicant who has got only few yearve of service

Mis oredit.

sdmittedly taking into consideratiom  the staff

o
y
=
it
-t
]
i3
Dl
ot
bl
-
-

o

]

~
o
oF
I

o
i
ot
bt
;'i
_"_';
i
N
-t
i

vy cenbre

e dons in bhe

case,. On

of P8 and

acts  the impugned orvder is not sustainable at all  and



[

liable to be set aside and guashed.

f4.12  That the Applicant begs to shtate bhat

e

‘suffering  from hypertension ard obher

sonilarly An

Cand  for  that he  is  undergoing btreatment

]

Meghalaya. In the svent of such transfer, ths Applicant

Wwill suffer irrveparable loss and Iinjury.

fpplicant craves leave of this Hon'ble Tribunal to

e
i

h

i

produce  the medical documents at the time of hearing

oaf this cass.

i 4,14 That the épplicant begs to state that the impugned
srder  has  besn communicated to him oon 29.6.20E81 at about
B.00 FM in his office at Barapani, as such he ocould notb

due bo paucity  of  time.  The

prafer Ay DY

ppporbunity  has  come

D bmgfore this Mon®ble Tribunal sesking an

against the sald impugned ovder. It is

masn wherein the MHon®ble Tribunal

the pressnt cas

w
or
[

F1s)

may be pleased to pass an  interim

directing

srts not bo give effect the impugned order  date

[N

oL 6, PRRL till  disposal of this 0A. In the event wof not
passing any interim order by this Hon'ble Tribunal as praysd

for, the Applicant will suffer irrepavable loss and  ingjury

and virtually the original application will be render

infractusus, The balance of convenience also lies very  myo

sy oof the Applicant as he has not yet handed over the

i charge and as such the Applicant prays for  the aforesaid
i

Tointerim order.

i

i
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b 13 That this application has besn filed bonafide and o

|
gaoure fhe

grds of justics.

fn GROUNDS WITH LEGAL FEAFPEOVISIONS

.1 Far  that the ction/inaction on the part of  the

Respondents  in issuing the impugned order  dated 29.6.32001

ﬁr@ not sustainable in the eye of law and liable 4o be set

Aside and guashsd.

1ointo consideration the

%nﬁ For that taking shrength as
l

ar boday could not have issusd the order  of

dated 29.58.2001 transferrving the present Applicant

ripura Centre where thers is no post of P8, as such  the

ntervim  orvder  is  not sustainable in the eys of  law  and

#
=F
x:l
ot
L
At
i
.
it
£
it
il
ot
-
Tornden
ezl
i
7]
o3
i
-
e
s
32
i1
-
e
N

For that the nore-supply of orvder dated Z1.6.2881  issusd

HR)

by the Respondent No.o 2 oas menticred in the impuoned order
amounts T violation of Article 14 and 16 o f the

enstitution of India as such same iz not sustainab]

3
]
.
it
Fe

LY
oo
et

=l4 For that the Applicant who is presently holding the post

carmot be transferved to

of P8 and looking after the

the Centre virvbtually Y@“”Ttlﬂﬂ fiim to oa lower post  and

&rcimu Mim b work  under  his subordina and. junior

employes.
1

|
i
i
\l

BUS For that the Applicant who is now at the feg end of ‘his

; 8
|

service carver cannob be  made to transfer wit hmut affording

him aly ”P%H}!NHLL“ of placing his choice place i posting

-
=

the light of the OM dated 1d.12.83, Ths

on
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7L MATTEES

s et

iwtsr avallables fo

im oot

L

For  that in any view

inaction on the Da

S

ihurnal bto advanoce  more
ctual at the time of hegari

IRILE OF THE REMEDRIES E

impugned order v

LT aVEs

afe

sirtually blocked the

bhe matter, the impugned

! st

Y

sapondents

abyle in the eye of law and same is liable to be  setb

Honfble

QO

the Applicant

bive and efficacious

1eat

application.

MNOT

-~

the applicant

i .
‘ Rﬂﬁlluatluﬁ, writ petition or
| i
m@ttar of the instant applicat
chirt, au thority or any obhe
Anr any such application, w
i
hefore  any of them. The st
|
gstatensnt made in para 4.15
|
j
8} EELIEF SOUGHT FOR;
i\
f Under the facts and
QJP}Lth‘ prays bhat the ins
i
recovds  be  call for and up
ix
li
i
I
|
]
i

fur ther

it
—
i

iz

filing

M

FEMDING BEFORE MU”

103

gleclares  that other

suilt in respect of the subjeot

ig filed before any other

ion

v Benoh oof the Hon®bhls  Tribunal

ity

[9%]
[d

rit ition suit im  pending

stemsnt il je pRatEs

abiorve,

civoumstances stand above  the

Eoapplication be  admitted,

o hearing the parties on the
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CRUSE Or that may be shown and on perusal of  records

i

he pleased to grant the following relisf

8.1 To set aside and guash  the ispugned ordsr dabted

EJ.J,M@? thnnexure-2  dwith & further divection to the

toe allow the Applicant o remaln posted  at  the

neadguarter at Ha till he is holding the post of F" o f

the Figh & Fishery Diss

cipline

2.2 of the application.

5.3 fAny obher relief/ Lo which the present Spplicant

are entitled to under the fag civoumstances  of  the

may be

Tribunal.

2L INTERIM ORDER PEAYED FORE:

Under the  fac and ol voums the case, the

Applicant  most  respectfully  prays for  an interim  ovdsr

H

directing the Respondsnts not to giv

T

: effect  the imopugnsd

i

arder dated Z9.6.20010 (Annesure-2) with a further divection

srdents not to vrelease him from his pressnt place

of posting l.oe. headguarter, Barapani.

8. veneewnnanns

The application is filesd through Advooate.

OF THE FOSTAL ORDER 3z

SLiLy payable at Guwahati

L OF BENCL OSSR

Az stated above



£
;

e

VERIFICATION

Iy Dre Binoy Erishna Mandal, son of Late ©.4,
i \ — , .

Mandal, aged about 57 ve FEy at pressnt working as
Srimntist CFish 2

q Fighery Bcisrce in the Tonk

omplex for  NEM Fagion, Barapani, Meghalaya do here by
and state tHha

2 g
Leifan i

;?lﬁmnly affivm anc Lothe statement made

in this

ragraph 1,33 Q8 l',(-l‘sz'q , 1\'2)3 IR 3] A5

ST

application  from
1

Lojue txomy  knowledge  and bhoe

SE macs in
2,485,464

Fagranhs

eE—

3
%
i
=
)
&
o
o
.
LR2S
-
y

records of records
formations derived therefrom which I Belisve b
il the rest are my humble submission before

Glunal,

A%

=
|
o
e

2ign this verification on 2nd day

of July 2081 .

P

Signature

Buomglhs Hanell

e b W R A

o e n i gl =

i i gt

.
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INTLA QOUIGIL OF AGRICUITURLL RS
ERISHL LHAV/N ¢ L2 DEisx

) Felloe 31(8-3) 1/89~Per.II Lated the @R June, 1989,
QFFLCE ORDZR

The Fresident of the “ndian Council of agricultural Research
Soceity is pleased to eppoint Dr. Binoy Kristna Mandel to grade S=%f the
agricultural Research Service in the scale of Rs. 1500-60=1800-10042000
(pre-revised) in the Council with effect from forenoon of 12th May, 1989
on the terms and conditions contained in this Office lierorandum of even
number dated 8.5¢8% He has boen posted to work es Scientist (Fish &
Fishery Science) under ICiR Ressarch Complex for N.H Region, Shillong from

the sams dafte until further orders.
2
L%/amc%—”
'_—.—__’_.._.-—————-%_

( 5o VasUDW )
CIRACTOR (P)

To A

L~ Dr. Binoy Krishna liandal,
Scientist $-3 (Fish ¢ Fishery Scienco),
ICiR Rege Couplex for Il fegion,
SHIILONIG-793003,
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AP Ao
IFDIAK COUNCIL OF AGRICULTUPRAL R,,h:.,a RCH - :

‘hﬁ ICAR Resecrch Conpler for il.E.H. Region . v
ff : ymroi Roud, Unian ~ 793 103, ”eﬁhnlpu - h
[I»’OORC(P)@/% Dated Umicm, the 29th June, 2001, /
ORDER
BE— P18 Y WS

In the interest of Public Service and in pypfuance
of Councils letter DO/PS/DDG/KRK/2001-456 dated 21 .6.2001,
Dro. B.K. Handal, Principal Scientist (Fish & Fzshery bcience},
is hereby posted and transferred from this Conpler HQI'Se«,

Umiam to ICAR Research Complex for NEH Region, Tripura Centre;
Lembucherra, est Tripure.

Jrom 30.6.2007 (A.ll.), S0 as to eneble hin to join at .his

He 1s also siand relieved frcn his duties with effectl/
new place of postinga

Tedo/Dots and Joining time is adinissible to him as |
per rujeses

3. éo' CQ Fpen asley f= fo%\\' f‘{gMMSA — Ohe o ?29»@@& <.
é 0! ,LCM;ND N?‘Af/&? NE&RQS«- h ‘bcg(’, Mo;.,{ﬁ(y R Ce
m S SD/- W.D. VERII

é py ,w & DIECTOR
' 2ﬁ1 ' feno.ﬁo.RC(_)67/76 Dated Uniem, the 29th June, 2007.

Cory for infornation to -

s Dr. B.K, fandel, Principel vcientist (Fish & Fishery
veience), ICIR “e>earcﬂ ouplex jor KEE Region,
Umiam, wWith a reguest to hend over his charge to !
Dro BoE., Mehzpatra, Sr. Jeientist{ Fishery).

D?o B.K. Mahzpatra, Sr. o»lenflot(FisheiJ) ICAR

Research Complex for HEW segion, uzaanp with a

reguest to talke over the checrge from Dr. Bike. lfandel, .

Principal scientist on or before 30.6,2001 positively

end forwerd the charge handing & teking over report
alonguith Mo dues Cert1f1CQaeo

The Deputy Director General {FRIf), Indian Counczl of
Agricultural Resecrch, Krichi Bhauan, llew pelhi.

- 4. The Director Genercl, Indzav Council of dgriculturel
itesearch, Krishi Bncvan, liew Delhi,
5 The FolhoOcy ICXR gesecrch Complex for NEH Region, .
Oniaem, *
Ga The A.A.0.(Fstt.), ICARl itesearch uo:n7cw Jor NEH

Region, Uniam,

7e &re Hinoi fozcer, IC&? Resecrch Conplez for IEH Region,.

Uniam,
8o. The AeraQ.(8), ICAE, Uniun,
ed Qe The Joint Director, Iripure Centre, ICAP Research
. s - I e - -
s ), : Conmplez for [iI .legicn, Lenbucharra,.est Iripurca
?Oo_ D/rﬁo Rectt.,
Advocai®: 1 946 o! .
(.:_ufq_J ”‘1'1},'.*5'.,2_’,1:;“;1‘7' & .4 f G )
ADST W FPRETIVE ORI TCER
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3.3 MANPOWER
The present approved discipline-wise scientific strength is given below :
s. ”Di;scipline " Main Institute S Céntr_es-
e PS S8 S T PS SS S T. Total
1.  Entomology 1 1 2 4 - 1 8 9 13
2. Pl Breeding 1 1 6 8 - 2 7 9 17
3. P Pathology. 1 1 2 4 . 3 9 12 16
4. Soil Science 1 2 4 6 - 4 6 10 16
5. Horticulture 1 1 6 8 - 3 12 15 23
6. Agronomy 2 2 4 8 - 3 6 . 9 A7
7. Pl Physiol. - 1 1 2 - - - - 2
8. SWE 1 3 3 7 - - 1 1 8
9. FMP - 1 1 2 - - - - 2
10. PHT - 1 2 3 - - - - 3
11. Ag. Econ. 1 1 2 4 - 1 1 5
12. Ag. Extn. - 1 2 3 - 3 3 6
13. Forestry - 1 - 1 - - 2 2 3
14. An.Prod. 1 2" 4 7 - 2 6 8 15
15. An. Health 1 1 3 5 - 2 4 6 11
16. An. Nutrin. 1 1 2 4 - - 4 4 8
17. Vety. Para. _: 1 2 3 - - 2 2 5
[ 18. Fishery ' 1 Q X 3 - - 5 5 8
19. Ag. Stat < . 1 1 . - . - 1
20. Poultry - 1 1 2 - . 2 2 4
21. Computer - 1 - 1 - - - - 1
22. KVK - 1 - 1 - 5 - 5 6
23. TT1C 1 - - 1 - - - - 1
Total 14 26 49 89 - 25 78 103 192

* One post for each TTC

Scientific strength for AP=15; Manipur = 18; Mizoram=10; Nagaland =10; Sikkim=24; Tripura=26 and

HQ=89.
PS : Principal Scientist, SS : Senior Scientist, S : Scientist, T : Total

10
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1""'4" 71 -l

G, I., Dept. of Per. & Trg., Q.M. No. 36026/3/85-Est. (SCT),
dated 24-6-1985

Subject ——Harassmcm of and discrimination against Sdledulcd Castes
' ‘and Scheduled Tribes employees.

in. . Ministnes/Departmems are aware that the Government, as a pari of
the programme for the general welfare of the persons belanging to the
SCs/STs have provided reservation in Central Government services
accompanied by various other benefits, concessions and relaxations. The
main: objective for providing reservation for Scheduled Castes and
‘Scheduled Tribes in appointment to Civil posts and services of the
Government is not just to give jobs to some persons belonging to these
communities and thereby, increase their representation in services but to
:uphft these people socially and merge them in the mainstream of the
nation:

2. 1t has, however, been pointed out to this Department that the
Scheduled Castes and Scheduled Tribes officers, afier appointment, are
- subjected to harassment and discrimination on grounds of their social
. It has been pointed out that SC/ST officers are somenmes transfer-
344 to far-off places and also placed at insigpifican S. iso

been stated that these officers are not accepted at their places of postings
by the concerned superior officers in some cases.

.3. In this connection, it is emphasized that Government servants
should desist from any act of discrimination against members of SC/ST
communities on gr%_rﬁi_s_ﬁ)_f_{m:.mcm_oug.m It is also requested that
senior officers, including the Liaison Officers of the Ministry/Department,
should keep a close waich to ensure that such incidenis do not occur at \_

all. However, if any such incident comes to the notice of the authorities,
action should be taken against the erring officials promptly.

4. ‘Ministry of Finance, eic., are accordingly, requested to bring the
contents of this Office Memorandum to the notice of all concerned.

Pl 72 \

-_.G l., Dept of Per. & Tra.. O.M. No. 36011/17/85-Est. (SCT)‘
g . daled 23-7-19858

g

; Siibjécr:—Grouping of isolated posts for reservation for SCs and
STs.

The existing instructions provide that in the case of posts filled by
direct recruitment, isolated posts and siall cadres may be grouped with
~ posts in the same class for the purpose of reservation orders taking nto

“account the status, salary and thﬁ;auons prescribed for the posts n
Question. Instances have come (o the notice of this Minisiry that in the
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ORIGINAL APPLICATION NO., 235/2001,

Dr. B.,K. Mandal eese APPLICANT ,
= Versus =

Union of India & Others,

eses RESPONDENTS.,

The Respondents No., 2 and 3 beg to file their

Written Statement as follows =

1) That all the avemments and submissions made
in the Original Application aré denied by the answering

respondents save what has been specifically admitted

and what appears from the records of the case,

2) That with regard to the statement made in
paragraph 4,1 of the Original Application ( hereinafter
referred to as the 0.A., ) the answering tespoﬁdents state
that Ehe'applicant has no enforceable right as admittedly
the impugned transfer order has been issued in public

interest,
3) That the answering respondents deny the

contdooo p 20



correctness of the statement made in paragraph 4.2 of

the 0.A. and states that the applicant has been trans-
ferred to I.C.A.R. Centre, Lembucherrah, Tripura in

public interest along with the post, It is denied that

the applicant is sought to be reverted. It is also denied
that no post of Principal Scientist exists at Lembucherrah,

As pointed out above, the applicant has been transferred

along with the post of Principal Scientist ( Fish and

Pisheries Science ), In view of above, the contention of

o —

the applicant that in the event of his transfer he shall
have to work under a Joint Director who belongs to the
same rank is misconceived, Further the post of Joint
Director is a post of Research Man;§Z§€a€’55§I€ion which

cumm—

had remained alwaws higher in rank than the post of

ad

Principal Scientist. In this connection it would be
#

relevant to refer to letter No, 8-3/99-Per.-IV dated
18.7.2001. It is also not correct that Dr, B.K. Mahapatra,
PR .

Senior Scientist who has already assumed the charge of

In-Charge Fisheries Division at I.C.A.R., Barapani w.e.f.
30.6.2001 (A.N,) will be the overall In-Charge of the

—————

A J
said T.C.A.R., Tripura Centre because Dr, B.K. Mahapatra

will be managing the activities of the Fisheries Division

emIﬁAxusuwmiam%///—

In this connection the answering respondents
state that the impugned transfer order dated 29.6.2001

has been issued pursuant to the letter dated 21,6,2001

contdeeee P 3o



3.

issued by the DDG, I.C.A.R., By the said D.0. Letter dated
21.6.,2001 the respondent No., 3 was asked to post the
applicant at I.C.A.R., Tripura Centra because his serxvices
were required there to serve the public interest. In this
connection it will also be relevant to refer to the minutes
of the visit of Hon'ble Chief Minister, Tripura to I .C.A.R.

Centre, Tripura on 11,1,2001 which is self explanatory as

well as letter dated 26.3.2001 issued by Chief Secretary,
piihbndniii
Tripura toCommissioner and Secfetary, Fishery etc. By the
said letter the Chief Secretary, Tripura emphasised for
strengthening the activities of I.C.A.R. Centre, Tripura
specially in the discipline of Fishery Science which has
vast potential in the econamic development of the State
and for posting of required scéentist at Fisheries Division,
I.C.A.R, Centre, Tripura. It was in this context that the
Chief Secretary, Tripura wrote a D.0. letter dated
13.6.2001 to the respondent No, 2 with request to post
Scientist of Fisheries Discipline in the Centre immediately
to take up study on various aspeéts concerning development
of Fisheries in the State. It was pursuant to the said
D.O. leﬁig; dated 13.6.,2001 that the office of the respon=-
ént No, 2 wrote the D.0. letter dated 21.6,2001 pursuant
to whichﬁiﬁé"IESEEﬁéé transfer order has been issued.
Neédless to say that the decision to transfer the applicant
along with the post of Principal Scientisty¥ was taken

ro—————

keeping in view the ban on recruitment for vacant posts

——

contGa.eee



as well as the experience and expertise of the applicant
in the relevant field, There is no legal infimmity in
issuing the transfer order in as much as in temms of the

Et;////4bp transfer policy annexed to the O.,A, the I.C.A.R. management
AR
\(;fi('

can effect a transfer for utilising the experience of
N / : o
cé &/ scientist in appropriate field. As a matter of fact by

. the transfer order the applicant has been posted to a

- place which is nearer to his home state i.e, State of

—_— .
| West Bengal, ~ -

—

It is brought to the notice of thés Hon'ble
Tribunal that pursuant to the D.O,., letter dated 21.6.2001
referred to above, the respondent No., 3 vide order dated

S g p— T

27.6.2001 approved the transfer of the applicant to
Tripura Centre along with the post, It was only thereafter
that the impugned order dated 29,6.2001 was issued.

Further, the applicant was relleved from Barapani w.e.f.

30.6,2001 (A.N,) vice Dr, B.K. Mahapatra.

Coples of Office Order dated 18.,7.2001,
Minutes of meeting held on 11.1.2001, D.O.
letter dated 26,.,3.2001, D.O. letter dated
13.6,2001, D.0. letter dated 21.6,.2001 and
note sheet dated 27.6.2001 are annexed

hereto and are marked as Annexures = 1, 2,

3, 4, 5 and 6 respectively.

4) That the statement made in paragraph 4.3

contd... D 5.



of the Original Application is not wholly correct. The
averment that the post of Principal Scientist of a
particular discipline controls the centres is denied by
the answering respondents in egz/giff/ffgggfthg applicant
has been transferred alon iﬁh the post and he also stands

releived, he should comply to the transfer order.
.\/\__,//\/

5) That the answering respéndent deny the correctness
pf the statement made in paragraph 4.4. of the Original

- Application., Since, the applicant has been transfered along
with the post, the contentions are uncalled for and miscon-

ceived,

6) That save and except those whigh are matters

of records of the case all the averments made in paragraph
4,5.0f the Original Application are denied by the answering
respondent , The circumstances under which the transfer order
dtde 29.6.2001 came to be issued has already been explained
in the prece€ding paragraph and the same ##%> not reiterated

“1 .. for the sake of bravity. In théﬂﬁ?connection it

S

. Te
s

would also be relevant to state that by a‘corri?@mdum dtd.‘
17.7.2001 issued in continuation of D.0. Letter dated
21.6.2001 by the Office of the respondent No, 2 the appli=
cant has been transfered to Tripura along with the post

of Principal Scientist ( Fisheries ), That apart the fact
that the applicant stands relieved w.e.f, 30,6.2001 (A.N,)

has been admitted by the applicant himself., Accordingly

contdeces
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Dr. B.,K. Mahapatra assumed charge of In-charge Fisheries
Ty SIS T ) ¢

Division at Barapani w.e.f. 30.6. yz./ The applicant has

—

already received the above transfer and relieving order
on 29;6.2001 itself and there is acknowledgement by the
applicant in this regard. Thereafter the administrative

officer, Office of the Respondent No. 3 vide Circular

dated 3.7.2001 has notified that pursuant to the transfer

order Dr, B.K., Mahapatra, Senior Scientist has assumed
charge., However, in compliance of the interim order
passed in the instant case the same has been kept in

abeyance vide order dated 18,7,2001.

Copies of the Corrigendum dated 17.7.2001,
letter assuming charge by Dr. B.K. Mahapatra,
acknowledgement and Office Order dated
18.7.2001 are annexed herewith and are marked

as annexures - 7, 8, 9 and 10 respectively.

AN That the statement made im paragraph 4.6 of
the Original Application being misleading and misconceived,
the same are hereby denied. As the applicant has been
transferred along with the post, the contentions are

irrelevant and denied.,
8) That with regard to the statement made in'
paragraph 4.7 of the Original Application the answering

respoddents state that no illegality has been committed

contGesee
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by the authority, in as much as, policy/guidelines/.
instruction governing transfer are subject to exigencies

of administration.

9) That the answering respondents deny the
correctness of the statement made in paragraphs 4.8, 4.9,
4,10, 4.11, 4.12, 4.13, 4,14 and 4.15 of the Origibal
Applica%%pﬁ“and states that no prejudice and/or injustice
has bééh caused to the applicant by the impugred order
/Sf‘transfer. Public interest alone has been the welevant

— e i _
consideration in effecting the impugned order. There is

B =

r— e m—

no element of any extraheous consideration and/oxr arbi-

et el A ol TR WD L

trariness as is sought to be made out by the applicant.
Féﬁﬁlthe facts stated above, it is evident that to avoid
handing over of charge, the applicant took shelter of
Commuted Leave w.e.f. 3019.2001 knowing fully well that
he stands relieved w.e.f, 30.6,2001 ( A.N. ) and approa-
ched this Hon'ble Tribunal with some false claim. Therc=
fore, the applicant is not entitled to any relieve as

prayed for in the Original Application,

The contention of the applicant in paragraph
4,10 that the transfer order has the effect of violating
special previledge of an officer belonging to Schedule
Caste is denied by the answering respondents. It is denied
that any harassment has been caused to the applicant, It

is brought to the notice of this Hon'ble Tribunal that

contd.ees
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the applicant has approached the National Commission for

o )

SC and ST on 9.7.2001 after £iling of the 0.,A, on 2.7,2001
— - = _*ﬁ*b

aﬁfeging harassment, It appears that the applicant has

no fgfﬁﬁfiﬁ_ig;: Hon'ble Tribunal and that is why he
approached the Commission after f£iling of the O.AQ In

the complaint dated 9,7.2001 the applicant has suppressed
the fact that he has approached this Hon'ble Tribunal in
connection with the same subject matter., Pursuant to the
complaint lodged by the applicant before the Commission,
the Commission;s Office at shillong vide communication
dated 11,7,2001 asked for a report from the respondent
No., 3 on the representation submitted by the applicant.
Thereafter another complaint was lodged before the Chairman
of the Commission onvggi;fibol with copies to various
authorities including respondent No, 3, It is therefore,
not clear as to from which Forum the applicant seeks
relieve, It is also clear from the facts stated above
that the allegations are baseless and the applicant in
Xhis effort to cling on to the post at Barapani has
resorted to gross indiecipline. At least it is not expec-
ted of a Senior Officer like the applicant. The respondent
No. 3 vide reply dated 16,7.2001 denied the allegation
contained in the complaints/representation filed by the

applicant,

Copies of the Complaints dated 3.7.2001 and
16 ,7.2001, letter dated 11,7.2001 and the

contdeeee
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9.

reply dtd. 16.7.,2001 are annexed hereto and marked

as Annexure 11, 12, 13 and 14 respectively.

10) That the answering respondents also deny the
allegation brought out by the applicant in the Miscleneous
application to the  ggect that the transfer order has been
issued due to some extraneous consideration. The construction
aspect as referred to by the applicant has no relevance
with the impugned transfer order., In connection with the
said matter there are allegation and counter allegation
for and against the applicant. In any case the respondent
No., 3 is looking into the sald matter. On point of repea-
tation it is stated that the transfer order has been issued
in public interest and keeping in view the request made
by the Government of Tripura. That being the admitted

position there is no merit in the O.,A., and the same deserves

to be dismissed with cost,

11) That under the facts and circumstances stated
above, it is respectfully prayed that the claim of the
applicant is totally frivolous and vexatious and is liable

to be rejected by this Hon'ble Tribunal,

VERIFICATION ....
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VERIFICATION

I, Sri Narendra Deo Verma, Son of Late
M.L. Verma, aged abc.mt 59 years, presently working as
Director, ICAR Research Ccmplex for NEH Region, Umroi =
79?‘?“1‘0?% ( Meghalaya ) do hereby solemnly affirm and
state that the statements made in paragraphs 1, 2, 3(pf),
4, 5, 7, 8 and 10 are trie to my knowledge and those
made in paragraphs 3(pt), 6 and 9 are matters of records
which I believe to be true and the rest are my humble

submissions before this Hon'ble Tribunal.

and I csign this verification on this the
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TELEPHONE 3388991 EXTN
TELEX 0:31.,62249 ICAR IN
| e S PAX . 011,3387293 .
IHDIAN COURCIL OF Acnrcy prupafiti8Rfley — AGRISEC .
Krishi Bhavan,Dr,Rajendra'Prasad,Ncwfﬂelhi—IIOOOI '
: : ) De,
Foll0.8-3/99-Per.IV ~ Dated the 18th July.2007

|

OFFICE ORDEN

UGC pa Mﬁ@gkage; the pay scales

Consequent on adoption o

of Principal Scientists aneg eSearch Management Posttions like '
ADGs. Directors.Project Lirectors.Joint Directors of Deemed !
Universityes etc. are identical i.e. fs.76400~-22400.Govt. of India
decision No.2 under FR22 i(a)(1i) interalia provides that when two
posts ure' in identical time scale, it 1s reasonable to hold that

the duties and~-responsibilities to the post are not very different =
in nature., . : '

various

As per-model qualifications/experience preseribed for -
Categorories of Scientists/Résearch Management Positio.

funder the Council vide circular §o.8(3)/95~Per IV dated 6.2.95,
Jor becdming eligible for the post| of Director.ADG,profect Director
etc., five years experience as Principal Scientists or in an |

¢ equivalent positidrm TS one OF~the.lessentigl qualifications whereas

Jor becoming eligible for the post

of Principal Scientist,onl] '

" three. years experience as SroSciengist is required. The incumbents
of R#PS are also required to discharg:2 higher duties and shoulder

higher

responsibiliticgs, {

Taking into account the above position,it 18 hereby ¢lari~

ment Posftions Viz.dpgs.Divectors.Project LirccvorssJoint Direotors

\ j Sied that the duties and responsibilitics of the Ressarch Manage-

i of Deemed Universities ét¢/s are nighsr than that of Principal
Scientists irrespective of pay scales Leing identical, :

8d/~ Sodhi Singh,
Deputy Secretary (P)

Distribution:—

1. 411 Directors/Projeci bircetors of ICAR Institutes,
2o A11 DDGs/ADGs,ICAR/KAB , ‘

3. Secretary,ARSS Forum,

4o SraPPS to DG.ICAR.

5. PS to Secretary,ICiR.

Hemo No.Rc(G}32/86. Dated the Umiaom 2 *i.July,2001 .
Copy to:~ '

R.K.Da

21/7/2001 o

1. 411 Joint Directors/Head of the Divisions/Sections

. | ' | ‘%ﬁol,

( H.J,Kharmawphlang,)
Addministrative Officer,

I # 5t
3t
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Hon'ble Chief Minister Govt. of Tripura visited l(AR lnpm a Centre
' and the minutes of the visit (hcl cof.

Ho‘g'ble' Chief Minister, Govt.of Tripura, $ri Manik Sarkar visited ICAR Rescarch

Complex Tripura Centre on |ith January, ZOOI ﬂ'om 3pm onwards. He went ﬂl'-l‘oil-lgh the vhrious

experiments: at the Centre including /\g,lonomy Plant Pathology.Plant Breeding Soil Science,

Horticulture,Poultry Scicnce,Animal Nutrition,I isheties and also the ongoing cxperiments on
-' -/ ’. . : .

Alley cropping,Farming system research,broiler rabbit production and piggery production etc.

‘Hon'ble Chicf Minister was quite critical about the research .\dnwu.\cmq of the dllTClcnt

experuments and"enquircd, the details and their applicability to the Tarmers of Trigyad. ']hc
! nts and i

Farming System Models developed at the Centre altracted the attention of the _Honblc Chicef

Minister with particular refercnce to efficient land utilization, incrmscd.crf)pp_ing intensity while

making use of residual moisture, adoption of suitable soil and water conqqunon measures and
cfficient water harvesting tcchnolo py which are vmy Televant to l'npum snu'mom

After the farm visit, Sri Sarkar parttcmatcd n (I\C.Hl(el’ﬂCUOI\ mecting attended by Sri
Alok Devr Commissioner-cum Secrctary Agriculture and Co-.bpera‘tibn; Sri- D Chakraborty
Commiss:oncn -cum-Secretary Animal Resomcc chvciopmcnt Department; Sri- S.Chakraborty
Sccretary Fxshcrlcs Sti S.Senchaudhary Advisor Agriculture, Dr.P.K.Paw Ducctox Agriculture,
Sri Annr Das Director, Horticulture and Soil Conservation, Jomt Director 'md the scientists of

lCAR Ccntrc and other officers of the line departiments.

Firstly, Hon'ble Chief Minister asked the state Govt omcmls for their queries/

clarifications which they. wantcd from the ICAR scicntists.
Sri. D.Chakraborty Comm.-cum-secrct ary ARDD asked lhc IC/\I? scicntists to look into

Lhebfollowmg problems for the bencefit of Tripura;
I. Mad cow dlsease
2, lmmumty status ofdlffcrent livestocks of the state.
3. rlcqucnt/xeg,ular technological cxchamvc programmes with the state dq .ulmcnts
4, Evalunuon of new breeds of,

a. Poultry

b. Pigpery

s

c. Quails

- . Guinca fowls

|




N

- Developrient of mediocre broiler lines of poultry.

0. Sweet potato production programme for piguery husbandry.

~2

. Vaccine production ac(iyit.ies for important livestock discases of the state,

Dr. Dhiman Joint Director ICAR Centre clarified the various. points r'iimd the ARDD
Commissioner and stated that it may not' be poss:blc for this snmll Centre to work on all the
suggested activitics but assutcd to scck the help of different couunodl{y ms—tllulcs of ICAR
working on these problems in the different parts of the country. Although some of the above
programmcs viz; poultry, pigaery, guinea fowls and mbbllary are 'lhcady 50:110 on at the Centre.
It was mentioned here that the Pig breed dwclopcd at HQ.of ICAR Rcscuch Compk\ for NEH
‘Rcmon Barapani - has alrcady been introduced at the Centre and its performance is under
cvaluatlon with reference to Tripura conditions, A larper stock oqumm fowls which has proved
to be successful at the Centre is being mtloduccd and birds shall be supplicd to the ARDD
dcpmlmcnt also This Centre has mtroduccd I'l varietics of swoet potato fro:u _Cii’(!n(cmationnl
Potato Centre Lima, Peru) and the cutting - have been supplied to the state dc.pmtmcnt under
piggery d"vclopment prowranuuc A

/ Sri S. Clmkraboxty Sccretary llshcncs C\plamul the importance of fisheries department

with reference to Tripura-where CllOlllel arca unclcx water bodices is 'wmlnblc but lhc_production of
table fish is qulle low, thus he emphasized the nccd for the strengihe
the Centrc He further desired that ICAR Centre should ldcnufy

I Bcttcr breeds of fish for the state e

ning of fishery discipline,at

2. ldcnUFcatlon of cndangcrcd specices of fishes and their reintroduction from the other paits of

the country

Dr. Dhnnan clarifics that ICAR is wonkmg on the second- ploblcm i.c.onthe 1(lcn(|f' cation i
of cndan-{,cred species and their reintroduction ﬁom other paits of lhu counny While

/collabomtlon for the introduction and evaluation of new and better breeds of fishes shall be

sought from thc other ICAR j mstuutcs

~ Hon' b[c Cluvcl’ Mmistcr ensured (o take up the problem of man power ‘.lacuylhcmnb wsth
the appropriatc authority in the council as Jomt Director can not do anythmv in this matter. ;
Sri.A.Dev Coxmmssroncr -Cum-scecretary Agriculture and (‘o-opcmnon desired that ICAR Centre
should look into the problems of agriculture devclopmcnt i the state on pnon[y basis as;

Dlstnctwmc’sonl fertility mapping :

2. D(,vclopmcnt of suitable rice varictics for different cultivation systc.n/ls of the st'a'rl'c.r
3. Slaggcrmg'ofp’inc—npplc maturity. | ' ‘ ‘ -

4. Problem of citrus decling in.Jmnp_ui Hills of North Districl.




3

5. Evaluation of hybrid sceds of different vegetable crops and olhu homcullm.\l crops before’

thcu mtroduction in the state. v

Dr.M.Dutta Sr. Scnentlst Soil Science, ICAR clarified lh'll the lcspomlblllty state soil
mappmg has bcen assu,ncd to NBSSLUP l\olkata and the work on thc pxo;cct slmll be taken up
very soon. He further explained that in the past exhaustive soil fcmhty nmppuw ofdlffucnt parts
of Tripura has been done by-this Centre and the information of the same has been supplied to the
slate departments. This year itself a good number of soil samples suppli‘_cd by bm South through

Department of Horticulture have been analysed and repoit submitted to the Dircctor | lorticulture

for onward transmission to DM Soutl.
: o

Dr.Dhiman further explained that this Centre has developed/identified a-good number of
rice varictics fo: different ecosystem of the state and ICAR has-’ been supplﬁng seed(Nucleus
seed) to the state departiment for further multiplication and distribution to the farmers. He
expressed the dllﬁcully in justifying the research on rice cr(m whiclvis the staple food crop
for thie state as ICAR Centre at Lembucherra does not liave low -I:m-d »l'c'S(-z_ll'cln ficlds and
frequent requests have heen made to state dcj)nrlmcn( of Agricul(;‘_n'c‘ﬁnﬂ niu’l}ing such laud
available (o the Centre. ‘ _ A ‘ )

| With respect.to-pine-apple slamrc;imv the Ccntlc has dcvclopcd suitable strategics for
staggering pinc-apple maturity through shade management to the extent of 20-25 days with ln.'ht
interception of 25-30 % with different tree species in the agroforestry pro;cct but ﬁuthcr

slaxrwering could also be possible lhrough either genetic biodiversity utilization or application of

different growth hormones, The application of growth hounonc: could be more of acadenic

interest rather that field applicability as the g growth hormones have lo be ’1[)]J|ICd to the individual

plant at particular stage.

ch,axduw activity programme for the rejuvenation of dcclined orange orchards of
Jampui Hills in North Tripura, different IC‘AR teams have visited the arca so-many times and
suggested rejuvenation progr ammcs for the parpose. Last year Jomt Ducctor ICAR, alongwith Sri

Senchaudhary has visited the area for the purpose and nolcd that the management input from the

side of farmers of the arca are just zero due to which the orchards have dcclmc significantly.

ICAR is always rcady to PIOVI(JC tcchnolomcal support for the area but the implementation has to

be done by the state.departinent of Horticulture only as the meagre infrastructure of the Centre

can nol monitor fhe citrus project al Jampui..

With * reference to evaluation of hybrid varictics of vegetable and other horticultural

crops which are Leing pushed into the state, 1CAR has alveady taken up the evaluation

el
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programme for their suitability to the state and this year good number tomato, brinjal , chillies
and cabbage_hybridsb have been evaluated and suitable varietics have been identified. v

Sri S.S'cnchzmdhmiy Advisor Agriculture and Dr.P K.Paul Dircctor /\_.s\;ricuilm'c wanted
that what ever the crop varietics are being identified or developed by the Centre, part of the seed
should be handed over to the department for further mulliplic;ﬁ-tiow Dr.Dhiman Joint Director
pbinlcd out that ICAR has taken duc care for the proper cvaluation of the crop varicties by their

cvaluation at two places i the state viz; Lembucherra and the AD Nagar farin of state department

so that conclusive information on their performance could be generated and the seed(nucleus

sced) is being handed over to the respective departments. _

an'ble Chief Minister expressed his satisfaction on the l'cgea'l'cll activities of the Centre
and the onjxgoing programines but desired to hold frequent in.t.créction meetings with the line
departmen_xtf for suivtable'techlv]ology implementation its further refinement .l.h‘rough proper feed
back from the state departments and the farmers. The Chicf Minister further desired that the
benefits of research should reach the far;ncré before the tcchndlogy becomes bxli(iatccl,
Hon'ble Chief Minister left ICAR at Spmi-with a note that he sh'all‘be visiting ICAR frequently so

that he remains in touch»wilh the rescarch activitics and achievements of the Centre.

’ . ) @«l)/ﬂj_—: e

(K R Dhiman)
Joint Director.
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= GOVERNMENT OF TRIPURA s
. AGARYALA-799001 - :
i C, e UNO F 2(1)- CS\Agn)/2001 i I '1,
P L P 18 June 2001, - J
\.{ ; . i , . . . . L . ; ‘
N L !
_ ? \i DearStharoda B FM*M\""’Q Qo\w@' mﬂwwmh{)(wn)(OnW) ¥
Sy AL SF-UT R IJ/M’W'I lf
% There Is a unit of ICAR in Tripura. ’I‘hc State Oovcmment feeln that the - A
Pt ‘z". ICAR unit in Tripura needa to play a far more important and bigger role in.the. ‘
oy ) dcvelopmcnt of agriculture, horticulture, ﬁahcnca animal huabandry, ctc than .
o 3 it docs now, - — : |.
. v ' /‘. ! ' :*
* { {

- %a 20 It s understood that the ICAR unit does not have agmuatc atafl to - T
RER e undertake this task, For a State like Tripura, with ita ‘economy totally . [
_ dependent on ‘the Primary Sector and which does not have any Agricuitural ‘
' University, the ICAR unit needs to be properly equipped to help the State and ‘

S ¢y its farmers. This is 8o in respect of fisheries and animal husbandry also. The |
' Risherics Department_of-the-State_Covernment has specifically rejuested that. - '

atledsi 4(four) Scientists should be postcd in the lCAR umt and it ehould take : |

-1". up study o tle followmg topics: - ,

— - R S /z;sf IWLL
'Stud-y On\genetxcal degradation of fmhcs OM f’“""f’ 5, > \?

@
» Artificlal propagation of threatened spaYo f fishes - : . ,
* Survey of Aquatic flora and fauna ' f
. Study on Soxl and water fertlhty [or cnhancmg ﬁeh produotlon
Rxght now thcrc in only one I‘ishcry Smcntiat avmlablc in the ICM‘ unit. E -
/ AL s 1 would request, you to kmdly gct an m-dcpth review. carncd out of the i ' " ‘
activities of the ICAR unit in Tripura, Ite stafling and resource allocation in the '
L I e T e e
oontcxt of the lmportanoo t.hm unlUmg_m thie Btate’n oconomic dcvclopmcnt _ {

Wxth rcgarda;

- Yourn alncemly,

b (e nabiy )

o i)

Dr. R.8. Paroda, | —
Director General,
ICAR & Secretary to the
Government of India

Krishi Bhawan, New Delhi.

?
f
"7/‘/ lom (V Thuiaddn;) | —~ 1
|
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» Y INDIAN COUNCIL OF AGRICUL, IURAI RESEARCH
' <7 ! KRISHI BHAWAN, NEW DELH! - 110 001
Tel: 91-1- 3382306, 33RR992-5 ( Ext.) 496)
- : Fax: 91-11-3382306, 3387293~
Dr. J. S. Samra Email : jssamra@icar.delhl.nicin
) Dy. Director General SE : g hffp : \Wwww.nic.inficar/nym, htm
(Natural Resource Management) N@j ' Terex-031 62249, Grom:AGRISEC.New Delhi
1 o \

IR L0 8 DOIPS/DDGINRMI2001 ~U (%
SRR — \”O Q/v\ “dune: 218, 2001
' ‘MydearDr. Ver a,w 7 N ‘,‘wb\z; 9% 16/’\4& ok “)/ ’Y
LN /g S S
Vo u _E""““ K"“dly ﬁnd«enclosed a copy of D.O. letter recelved from 1he Chlef Secretary. Govt. of
e Trlpura Aga a’( for providfng some relief to the State in terms of manpower. The State Gowt.
s speciﬁ ly Interested in the initiatives réleted with fisherles w,jlere_ih/ey have lot of potentlals
[re—
You may,. therefore post Dr. Mondal Y I\\Sclentlest (Flsheries) with immediate effect so asto ”

r
_ provide some relief to the region ese kind of requests are being sent by the State
e l

repeatedly and at least above sard propo ai will provide a prompt mmimum relief

Wlth Jk!nd regards

G
]
' \ <'Dr.. N.b._\lerme.'
Director, -
o ICAR Res. Complex f
P NEH Reglon, Umroi F
N ' Barapani,:
Meghalaya — 793 1
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'INDIAN COUNCIL OF AGRICULTURAL RESEARCH
o KRISHI BHAVAN I NEWDELHI,
5! - : " No, 21-1872001- LA}
I T \ ' | Dated 17.7. 2001

office letter No. PS/DDG/NRM/2001-456 dated

o 21“June, 2001, It s to be Informed that Dr. Mandol, Principal Sclentiat
" (Fisherles) at:ICAR Complex for N.B.H. Region, Shillong I8 tranaferred, in .-
B 'pgk})lqggt_grcst.to Regionnl Centre, Tripura alongwith the.post, o '5"{‘ -

Nl

.-In continuation of this

/ ':.' fresen """"";"‘ ! ‘ !‘_'.'gf;"mu'l. o - ’ *| R """'-"‘;"1"11- ceee, 90T T4 A 1 vmeen o
' e a (B. R, Sharmn)

. ' Asslstant Director General (IWM)

et

Dr, N. D. Yerma,
- Director, '
-+ ICAR'Resenrch Complex for - .. ' .
LN HERegloffy = ‘

ey i

- Umrol Road, Barapanl, Meghalya - 793103 I |
rL”

m .
o
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Ne.RC(P)61/76.. Dated the Umiam 18th July,2001

OFFICE ORDER

In cempliance eof tha,ordcr-of the lfen'ble Central
Administrativg Tribunal, Guwahati Bench,Guwghati dated
24742001 1n-04 .Ne.235/2001, the circular issusd by the

Adnintstrative 0fficer bearing Ne.AC(P)G1/76 dated 3.7.2001

is kept in abeyance ti1l further erders,

Sd/- N.D.Verma,

" . | ‘ \ Directer,
Mém;iﬂé,ﬁc(P)67/76° Dated fna_amiam 23rd July,R001 .
Cepy?tc:— |  , |
I; : Or.B.K,¥andal ,P,S, thah & Fishertes Sclence) and

dead, Fisherties Divisien, ICAR (RC) Jor NEH Regien,
Umtam (Berapant) :

2, Dr.B.K.Hahapatre,Sr.Sclentist (Ficheries), ICAR (RC)
-jer'NEH Reglem,Uniam (Barapunt) Jor infermatien,

Jo Vice Chatirman,Central Admintistrative Iribunel,
Guwehatl Bench,Guwahati Jer his kind infermatien,

4. DDG (NR), ICAR,Krishi Bhabvsn,New Delhi fer his

kind infermatien elengwith erder sheets passed by
the loen'able Tribunel, '

5o The Director anchal, ICAR,Krtahi'Bhavan,New Delﬁt.
3 Jer hia kind infermatien, - )
6o ' Legal Adviser, ICAR,Krishi Bheaven,New Helht,
7 o Admintstrative 0fficer/FA0/4408,ICAR (RC) Jer NEH
Regilen,Umtam, . - ' A
8o DDO, ICAR (RC) fer NEH Regién,Umiam“(Barapani)o
9e . 411 Jeint Directers, ICAR (AC) for NEU Regtien,

_ (Tripura/ﬂagaland/Sikktm/ﬂiaoram/AOP.Cantre/Muni)ur/
KVE Tura, : | | o

100 411 Heads/In—Charge ef Divistens etc., ICAR (RC) fer

‘NEH Regien,Umiam, '

115, Personal File of Dr.B.K.Handal,Principal Sclentist

(Fish & Pisheries Sclence), ICAR,Untem (Bareapant,

12, Guard file, s .<;:3 v 5

( GoSinha,)

Asstt.Administrative Offtcer,(Admn)

LR X
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R To , , Dated : 03/07/2001
_ j ' : SHILLONG
‘The Asstt. Commissioner of Scheduled Caste and Scheduled Tribe, ]
SHILLONG: . | |
(Through Proper Channel) 3 o | 'y
‘Sub: Harassmeat and humiliation to an officer of $.C. Community - reg.
sw, |

]
.
S ey

, With dué respect I like to bring to the following facts of heragsment, tnmiliation amd -
mental torture, to me (SC employec) by the ICAR authorities for your kind information and
necessary action please, : -
1. Icome from a middle class Schedule caste family in the district of Bankara in West Bengal.
2. Ijoined.in ICAR service through All-India competitive examination conducted by the ASRB

next higher post of Scientist S-3 in May, 1989 also through‘ direct recruitment. This post of
Scientist $43 has been re-designated as Principal Scientist from 01.01.1996 and I am holding

this post till date in the Fijshcry_}Div.is,ion of ICAR Research Complex for NEH Region (Head - -

‘ ‘Wwithout assigning —
- T have been attached with enother Scientist who i about 10 -

putting me under great humiliation, - "
"Thave only 3 years to retire on superannuation, I : :

or 4 choice posting ag per C.C.8. Rules of the

i

5. I may also mention here that I have been suffe -
pressure)/blood sugar problems since the last 10 years and I am on daily medication to keep !
this p_'roblcmsll under control, v

I would therefore, request your honour to kindly advise the concemed authoritics in "
ICAR (ic. the D.G » ICAR, D.D.G. (NRM) of ICAR, Krizhi Bhawan an i

e

, . Youm;fhiﬂ;ﬂxﬂy,

| BHMANDAL
/@6 , | Principal Scibtist and Head
» | i arariey @iascry DivisionICAR Research Complex for NEH Region,
};%m age wil m g . Umroi Road, Barapani-793 103, Meghalaya,
; &3 %Y : frote _

wionyl Cutnrmisaion for Se & €7
‘wts Otticel Bhillong. !

- 24 I &
QG w/oatey NO‘..J{].Z./QS.SM : ()/}7 (7
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S Khan Market, New Delhi-110 001

,‘Sir’ R K.:‘; X

gty

i

The Chairman _.
- NationalCommission for S Ce/SeTe
" Lok Nayak Bhavan{ 5th Floor )

Dated July 16, 2001

Subl Harassment, humiliation and mental torture to me; an officer
of S C. Community ~-= Rega _

‘ " In.continuation of my earlier representation dte 9th July,

2001 ‘on.the subject stated above I beg to inform you further that

I am being harassed, humiliated and mentally tortured every day in
my day tovﬁay office/research worké as the Director of this Institute
has given verbal instruction to his office/administration:not to re-
celive any raper under my signatu:é and not €pprnviﬁe any facility for

" doing any research work. I am algo béing verbally threatened every

day for facing dire consequences if the cage filed by me in the Central
Administrative Tribunal. Gauhati Bench against the transfer order
No«RC(P)61/76 dts29.6,2001 is not withdrawn by me immediately and my

monthly salary from July,2001 onwards would not be paid unless and

“until I proceed to Tripura Centre of this Institute to Join thereo
It may be mentioned here that the Hon%able C.A+T., Gauhatl Bench has
kindly granted me-a °Stay Order' in this case.

‘The origin of this vindictive attitude of. the Director of this
Institute and subsequeng> serving of this transfer order is solely

- because of my not signing on the quotations and relevant files related

to the construction works of the fishery div;sioh ds the quotations

LWpre inval;d'and not as per the norms of G.FQR; These facts have been

later on established by the A«A.0.(Construetion Cell) after observation
nade by the‘internal audit which supportéd my stand ;n'the file Noo
RC(C)14/2000 ( main and part ) related to the departmental construction
works of‘the fishery division and also because of my'objection in file
RC(C)15/97 against extra payment of Rs%.50 1akhs related to the cons-
truction works of the fishery division by CsPoW, D. The Counc1l may call
these files for verlfication of these factso
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4 e As-i-haVe‘alreadjwmentioned in my representation dt.9th July,

— 2001 that I have been ‘suffering from hypertension i.e., high blood

- for casualty of my life due to cArqi

pPressure and;blood sugarfprobiémisince last ten years ‘and I am on

daily medication to keep these under control. But it is now being

very»difficﬁit to keep the blood pressure under contﬁol even after
increased dose of medication. Since the blood presSurevis constantly
increasing due to this harassment and mental torture, it may lead to

heart attack'any time, The.encloéed prescriptiqn would speak for ite

. Therefore; pr. N. D, Verma,

for NEH,Regiqn. Barapani-793103,'Meghalaya would be 8olely responsible

ac arrest/heart attack for cons-

tantly increasing blood pressure
harassment, humiliation ang ment

because of my cagte and community only,

. Yours faithfully.

'+ K. 'Mandal )
Principal'Scientist
Fishery Division f
ICAR Research Complex for NEH Region'
: Barapani-?93103; Meghalaya

- e ——— ——_.

Copy for information to:

le Sjo K. R, Narayanan ., Hon'able.President of
Bhava.np NGAW Delhi-—llO 001,

2+ 8, Atal Beharj Vajpayee, Hon'able Prime Minister of India,
Prinmg Ministerfs Office, New Delhi-110 001, :

3s Sje Nitishgxumar, Hon'able Union Minister nf Agriculture,
Krishi, Bhavan, New Delnhi-110 001, v - '

ke The Director General, Indian Counci] of\AgriculturalﬁResearch.
Krishi Bhavag,-New Delhi-lIO 0010 ' b

India, Réatrapati

5. The Deputy Director General( N.R.M.), 1.C.A«R+, Krishi Bhavan,
New Delhi-110 001, =

the Director‘of‘ICAR Research Cdmplex
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5. My‘familyjmembersx
A. Mrg, N, Mandal,‘m.A.,Ph.D. ( Wife)
B. Shri A, K. Mandal, I, A, s, ( Brother )
- C. Shri a4, Mandal, M.D., M.R.C.P,( Brother )

D. Shri Si.Mandal, M.p., D.M., M. R,C.P.

( Brother )
+ Shri D.X. Mandal, Senior Advocate,

Calcutta High Court

€ 2 murder case agaiﬁst Dr. N. D. Verma,

E.H. Region, Barapanj-

. of casualty of my life for the. reasong
mentioned in my T'eoresentationg dt. 9th July, 2001 ang 16th July,
.0 : _’ - . L .
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o GOVERNMENT OF INDIA -
NATIONAL COMMISSION FOR SCHEDULED CASTES AND SCHEDULED TRIBES
‘ STATE OFFICE : SHILLONG |

‘ R ik, 2w s,
Tt Ay, Ri-793 ool
Rebekka Villa, Temple Road

' ) A - Lower Lachumiere, Shillong-793 001
No.31/2/2008-Res/ L7~ T 11%h July o1
' : RATBIDaN ...
To
- The Directox - \ '
.I.C.A.R.Complex for N.E.Hill Regilon
Unroi Road, Barapani.

Meghalayq

Subs  Represen®ation from Shri B.K. Mandal, Principal
Sclentist and Head, Fishery Division, ICAR Complex
for N.E.H.Region, Barapani regarding harassment

A representation was received in this office of the.
National Commission for SCs and STs from Shri B.K. Mandal,
Principal Scientist of your organisation on the above subject
(copy enclosed) which is self explanatory, :

~ On pérusal of the representation, there seems to be
miscarrage of justice and harassment as Shri Mandal is at the

fag end of his carrer and should not have been posted to a far
.~ flung place like Lambucherra attached to a person junior to him,

- It is,therefore, requested that the facts -of the case A

alongwith your comment on the representation may please be sent .
= - - for information of Commission hqrd, New Delhi

within one month from the date of - .. receipt of ths Lefter

: : Njytional Commission for SCs andSTs is a Constitutional
authority ﬁaving powers of a Civil Court and You are expected to
to respond within the stipulated time, ' ; -

Yours faithfully,

| | : ( po yie{_hl/ie%\'qu'_m
Engloaggﬂ | - Assis ant Diredtor}
" Copy to Sri B.K.Mandal, Principal Scientist and Head,

' Fishery Division, ICAR Complex for N.E.H, Region, Umroi Road,
Barapani, Meghalaya for informaton, : ’

/

Assistant Director

/.
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Dr. N. D. Verma Director
B.Sc (Ag), MVSc, PhD, C Blol, M Blo! {London)

-3 - ANNEXURE /¢

¢ _ Emall : director@Icarneh.ren.nic.in
quﬁ Cﬂalqul'l Cliiﬂq Gram } Agricomplex ‘

Fax : 0364-670280, 570601

¥

el ekl ol v er, I 8, T, N pigno : 0364-670257(0) 670302 )
ICAR RESEARCH COMPLEX FOR NEH REGION

UMROI ROAD, UMIAM - 793103, MEGHALAYA '

i

Na, RC CP) 61776 Dated 16/7/2001
To

The Assistant Director :

National Commiesion for Schedule Cagte and Schedule Tribes '

Govt, of India, State Office, Shillong. /

Sub;
Ref:

Sir,

Rebekka Villa, Temple Road Lower Lachumiere
Shillong~793 001

Representation of Dr, B.K, Mandal, Princfpal Jcicntist regoarding harassment,
Your letter No. 31/2/2001 -Re&/276 dated | 1July, 01 encloting therewith the copy of the
representation of Dr. B.K. Mendal Principal Scientist of this Institute dated 03/07/2001,

With reference to your letter as refered to above, Tam to apprise you as under;

1l

Encl: As stated above,

Thet Dr. B.X. Mendal Principal Scientist s been transferred to ICAR Research Complex for
NEH Region Centre Tripurs, Lambucherra, West Tripurs, in purguance of council's letter No

DO/PS/NRM/2001-456 dated 21,06.2001 alrendy refared in the arder No, RC (P) 6176

dated 29.06.2001 encloged by Dr. B.K. Mandal with hig repregentation,
Thet Dr. BK. Mandal P.S. has already filed a Court case bearing No.235/2001 challenging
the transfer_and released order dated 29.06.2001 before the Hon'ble Central Administrative

Tribunal, Guwahati Bench, Guwahat!, And the Hon'ble CAT has alfready passed ‘an interim
order on dated 02.07.2001 and directed the reg

02.07.2001 is being encloged for your Rind perusal and ready reference. It is pertinent to

mention here that Dr. BX. Mandal P.5, has ruppressed this material fact from your kind

honour. Since the matter ia already under the consideration of the Hon'ble Tribunal Guwahati
Bench, Guwahati, the action on the represertation of Dr, Mande] was kept in nbeyance,

That it is not true that any migcamrisge of Jugtice and harsegment hag been done to Dr. Mandal
due to his posting at ICAR Resenrch Complex foar NEH Region Centre Tripurs, Lambucherra,
Wet Tripura, because the tranafer order hag been fggued in public interet and ig baked on the
need of the services of Dr.B.K, Mendel, Principal Scientit (Fish & Fisheries Jeience) for the
stete of Tripura. In fact, the Chief Minigter of the #tate of Tripura directed the Chief Secretary
Govt. of Tripura to write to the Directer General of ICAR Krishi Bhaven, Hew Delhi, For
ttrengthening the regearch activities related to Figheriex Science at ICAR Redearch Complex
Centre Tripura and to post the SEEREROE Fishcrie discipline ot the Tripura Certre. It is also
not comrect that Dr. Mandal hag been attached to the Junior pergon because the poat of the
Joint Director Tripurn ICAR Centre Tripura is a post of Resenrch Manngement position and
higher to the post t of Principal Scientiat. -

Submitted for your kind perusal a desired by your kind honour.

Thanking You

(N.D.Verma)
Copy to: ' o
Deputy Director Genicral QTRM) ICAR Krinhi Blivars, Mew Delhi for hin kind
information and necegsary action with g copy of the letter received fromthe Agaistant

pondents to maintain the Statug quo end the
same is being maintained. The copy of the order sheet igsued by the Hon'ble Tribunal dated
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EREUGINDER TO THE WEITTEN STATEMENT FILED RBY RESFONDENTS 2 2% 3.
: ! ‘

114 That the applicant has received the written statement
filed by the Respondents and hage gone through the same. Save
anL except the statements which are specifically admitted herein

beflow, rests may be treated as tobtal denial.
| " b4 P

e That  with regard to the statement made in  paragraph-1

Faf,thé written statement the applicant offers no comment on it.

(340 That with regard to the statement made in  paraagraph-2

afl the written statement the applicant begs to state that a%égmh“”

|
|
|
i
|
|
Agricultural Scientific Rules the actions of the respondents  are
1 1

Tilhegal and arbitrary. It is further stated that the impugned

arvider has been issued in viglation of the aforesaid rule guiding

l
ithe field and same is mandatory in nature. The said rule specifi-

ﬁcahly provides safeguard the Scientists over 93 years of  age.

That apart the respondents have also violated the statutory

[

!prwviaimn of  formation of transfer committee. The respondents
T

i o . -
Jhave issued the impugned order of transfer all on a sudden with-

4

P . . . .
ot affording any reasconable opportunity of hearing as  provided

iunﬂer the said rules. The law relating to transfer as held by the
o
Hon?ble Apex Court in Tes various judicial pronouncement has been
i !

i . : . .
wv1platad by the respondents in dissuwing the impugned order. The

Honble Tribunal has  got power to make judicial review of a
i K

trimnsfer order which is violative of service rules.
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A copy of the extract of Agricultural Scien-
tific Service Fules is annexed herewith and

marked as Annexure-—RI-1.

That with regard to the statement made in paragraph-3

ithe written statement the applicant denies the correctness of

the same and begs to state that the order of transfer has been

1

Lﬁguad with a malafide intention by the Respondent No.3. The said

i

impuaned  order  has been issued not in the public  interest and
same  has  been issued with a malafide intention vimlating the
atutory  rvules. As  indicated in earlier in the 0.A. as per

perspective plan if ICAR there is no post of Frincipal Scientist

ITCAR Centre, Tripura.
It is denied that the post of Joint Divector is higher

irank than the Principal Scientist. The respondents have relied

n the order dated 18.7.2001 which clearly menticoned that the

il Ao

management post i.e. Joint Director of Deemed University are only

FSE

in&ipal Scientist. But in the instant rcase

J

ﬂh% ICAR Head Quarter is not a Deemed University and hence the

! M’\/*\—Ad/\_/”\ N

aresaid contention are not correct. As per the ICAR 2081 Diary

iz dlear that in ICAR system there are five multi-disciplinary

|

lational  Institute amongst which fouwr  are  Deemed University,

|

ramely Indian Agricultural Research Institute, Indian Veterinary

earch Institute, National Diary Fesearch Institute and Central

titute of Fisheries Education are only Deemed University.

A oopy of the extract of ICAR Diary 2001 is

amnexed herewith and marked as Annexure-RJ-2.

That the applicaht states that he being the haolder of

the  post of Frincipal Scientist will be the overall incharge of

Leak NMGE.  Region  and his post can not be transferved to any

i
|
1

meptre  even public interest. The post of Frincipal Soientist

neeant for Head Quarter only  and Barapani being the Head Quarter,

[
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| &

he said post can not be transferred to any centre. However,
&iantigta working under him can be transferred in case of  any
%igenciﬁgu It is further denied that during the viﬁit o f Hmh’m
le Chief Minister of Tripura it has been pointed out that there

he certain problem cropped up in Tripura and out of  which one

fas  been solved. Be that as it may the applicant ﬂn any view of
|
'.

e matter need not be made to transfer to Tripura for  solution

s

¥

2 gsame. [n fact, he has got no expertise in the said disci-~

Hine., However, scientists working under him can be posted in the

vacant  post to solve the problem. There are instances that  such

situations cropped up is Arunachal Fradesh alsd and the. Director

ﬂ Fisheries, Govi.of ALF. wrote a letter to Fespondent Mo.3  for
hﬂghlightiﬁg certain problem. The said letter dated 3.7.2001 has

been  forwardd to the applicant for taking necessary steps  and

acecovdingly  the applicant wrate B the Fespondent  No, 3 dated

2@L7.2001  suggesting solution of the said problem.  Since  the

apﬁlimant is the Head of the Institute, he is requir@d ton oone

1
ma?e a request to post Scientis
;

*r%l all  the centres from Mead BQuarter without shifting the
!

entire set up..

ﬁ Copies of the letter dated 32.7.2001 and

2@0.7.2001 are annexed herewith and marked as

Arnexure- RJ-3 % 4,

| - . . . -
f fhat it  is further stated that the State of Tripura

ts of Fisheries Division taking in

Loy consideration the vacancies. No where there has been  mention

regarding posting of applicant in Tripura Centre. It is further

denied that there is ban on recruitment so far as scientists are

|

cmﬁcarnedn In fact, advertisement have been made s reseaidsent

inzluding special  drive for N.E.Fegion S, o that

@t

lect  advertisement notice dated 6.7.3001 and 3/°001 may bs

ey rad Lo .

~y
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Copies of the Employment News dated 2B.7.32001

|
]
H
1
i
i and 30.6.2001 are annexed herewith and marked
i as Annexure-RJI- 5 & &,

The applicant further denied that the fact that he has
‘ J,.O.X& % l,;\ALOA-’:"’ o A
expertise in the relevant breeds are common problem in India and

wﬁrkﬁ have already been done by the scientists of the ICAR in

k
Trlipura. The

resent problem cropped up in Tripura relates to

I
Anetical

"3

ulation and chromojomial aberration which are done
Fientists having specialised in bio-technology and  cyto-

pecies.  However, there are few scientists working under  the

vc///appliaant has got these ewpertise and they can be posted there to

i

ﬁquvm those problems. Further it is stated that development works
i
i

h@va already been done by the scientists namely Dr.A.F.Lipton and
Dri.B.Santosh and those includes the following studies:—
1. Survey of ichthyofauna (fish faunad.

& Studies on fish production status of different water arsas.

S Cage culture of air breathing fishes.
#.E Faddy-—-cum-fish culture.
Slhimnological studies of the repr@aeﬁ%ativag water bodies of
Ly a.,
Era, Studies on Composite fish culture.

7 Studies on fish diseases,

8. Introduction of pearl-spot fishes in Tripura.
. Btudies on ornamental fishes in Tripura.
| The applicant craves leave of the Hon'ble Tribunal  to

praduce all the relevant documents regarding the aforesaid stud-
i \
i at the time of hearing of the case.
1 retlad
W That the applicant Hnﬂw%Aabmut the contents of  Lhe

ie:

mr%ar dated 21.6.2001 and begs to state that the same is also

;
viglative of the scientific eecruitment rules. In  fact, the
i
@eﬁuty Director General while issuing the aforesaid orvder dated
!
|
I
i
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21462001 has not made any affirmative decision to the post  the

applicant in Tripura centre. In any view of the matter the appli-

cant through this rejoinder has also challenged the validity and

T

legality of, the said order dated 21.6.2001 with a prayey for

tting aside of the same being violative of various rule provi-

]
m4

Binns.

_ \7 _

394// That with regard to the statement made in para—- 4 and 5
I

af| the written statement the applicant denies the correctness of

same and begs to state that as per the procedurs the Frinoci-

pal scientist are treated as Head of the Division and hee wsed to

control the entive Division from the Head Guarter. It is notewor-
{
f . N . . I
y to mention here that the FPrincipal scientist\Head of a Divi-

th

lﬁan are the overall incharge of all the centres and hé has gt a
| |
IpaFticular official set up in the Head fuarter., Therefore, the

pa@t of  Frincipal scientist is a non transferable post  even on

|
Ipublic  interest also. In any case for the solution of  problem

11#@ the present one the posting of applicant along with the pust
igi not called for. There are official procedure for solution of
thgaa types of problem and applicant being Head of the Institu-
tﬂﬁn used to contral the same from Head Quarter itself.

= ‘ That with rvegard to the statement made in para- & of
lthe written statement the applicant denies the correctness of the
same  and begs to state that the corrvigendum dated 17.7.2001 has

Ibeen  passed after the issuance of  the impugned order dated

T, 2001 d.e. after receiving the notice from Hon'ble Central

pinistrative Tribunal. The said corrigendum has  been  issued

with & malafide intention to cover up their illegalities and
malafide action.

That in view of the letter dated 20.6.2001 written by

IDril. B.E . Mahapatra it is crystal clear that he was forced to  take

jcharge  of the respondents. However, the applicant did not  hand

[+4
wd




wver  the charge to said Dr.B.K.Mahapatra and the fact will be

revealed aforesaid letter dated 230.6.2001. In any view of  the

&att&r since the Misc. Application for vacating the stay order

1as  been dismissed, the guestion regarding assumption of charge

b

mLquNQd

i

ol

x
AME present

and other things does not arise.

. -~ That with regard to the statement made in para— 7 and B
f the written statement the applicant denies the corrvectness of

ihe same and reiterates and reaffirms the statement made abovie as

Jdell as the DA.
8. That with regard to the statement made in para- 9 of
bhe writien statement the applicant denies the correctness of the

f E
gsame  and begs  to state that the respondents have issued the
| ) . .

coler with a malafide intention to harass the applicant.

rted  29.6.2001  is a net result of not signing the quotation

nvm{y{ﬁg‘huge amount. An advertisement was issued by the Fespon-

l

Mits inviting quotations/tendsrs in connection with certain  BCOC

i
:Pngtruct1wng" In the said committee the present

i -

e of the member and to pass the tenders, his signature was very

mitzh necessary. However, the present resteerdemts after sorutinis-—
( .

ifhg all the tenders could find out various  drvegularities  and

efused to put his signature in the said incomplete tenders. It is
rteworthy to mention here that the respondent no 2 oin ocollusion

tth some tenders wanted to pass the tenders illegally through

% opplicomt
he present Resperees

but he could not succesd in the said foul

lay. It . is learnt from the reliable source that there are oo

=

m%ny irvegularities in the said construction and highlighting the

LFa,

a representation dated:-

16,2001, In fact, the internal Audit Team of ICAR also looked in

the aforesaid ivregularities and put their ahijsction in grant-

:E;
iﬁg the financial sanction.
|




‘ From the above facts and circumstances it is  crystal
clear  that the Respondent No.2 has acted illegally and with a
| |

m%lafide intention and in issuing the impugned order dated

I
26,2001,

‘ The applicant craves leave of the Hon'ble Tribunal for

production of certain records mainly RCOC-14/720081 choth main %
'

part?) at the time of hearing of the case.

1 The applicant begs to state that he has got  highest

r?gard to these Hon'ble Tribunal and at any cost he does not want

td abuse its process. The chairvman of commission for 80 % 5T is a
t

i

constitutional  body and with a bonafide believe of getting some

art  of relief, the present applicant preferred representation.
It is notewsrthy to mention here that the representation  have

iﬁgued the impugned order dated 29.6.2001 and by the said arder

"

teelf he has been relieved immediately without giving him reaso-
nﬁnle cpportunity of hearing as prescribed in the service rule.

Tt is therefore;, the applicant has preferred the aforesaid repre-

ation without prejudice the contention made in the 0A.

19
i

——r 43_.._
o

Bl That with regard to the statement made in para- 18 and
of the written statement the applicant denies the ocorreciness
oflthe same and begs to state that the respondents have admitted
thg fact that there are allegation against the applicant and this
is] the reason for which the impugned order  have been  issusd.

Taking in to consideration the aforesaid admission of fact it s

cléar  that the impugned order ie punitive in nature and hence
I
. . .

zame 15 liable to set aside and guash.

In wview of the above facts and circumstance, the im-—
pugned orders dated 21.6.2001 and I9.6.20081 are not  sustainable
i .

inithe eve of law and liable to be sebt aside and quashed.
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Al

:uH}Mandal, at present working as Frincipal Scientist (Fish &

VERIFICATION

Iy Dr.Binay Erishna Mandal, agsd about 97 years, son of

isheries) in the ICAR Haéaérth Complex for NEH Fegion, Ravapani,

eghalaya, do hereby  solemnly affirm and verify that the state-
: Q
@nts made  in paragraphs .Qékhi,gl.W%&,,L.”,, are  btrue  to omy

nowledge and those made in paragraphs 3 LT £.%

Boa b las/mbh o n v e e oo omowom o Sy e

matters of rvecords which T believe to be true and rests are  my
| . . .
Humbile  submission before the Hon'ble Tribunal and T have not

uppressed any material faclts before the Hon®ble Tribunal.

Arnd I osign this verification on this the 22nd day of

o

st 2@al.
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Chapter 5. 57: 7+

§°" TRANSFER POLICY

s i R T BIRE: 5 A S o
__ piding to Rule 20 of the Rules for Agricultural Research Service, a-
cecientist: Is lable to - transfer to’any place In. Indla." A scientist 1s also

£quiTeq-10 serve a minimum period of time in backward or comparatively

heptsd flevploped area of the coungry; 8s may be determined and decided by

5“ trolll ':Quﬁpnty.mggpgsugpggg\p;vgng’suitable guidelines for

aki lra:ggersof sclentists of ARS from one place to another has been

onsidered, and it has been decided with the approval of the SFC/GB and

Tg¥esihe President, Indian Council of Agricultural Research that the following:

ew¥evised guldelines wil! be observed for making transfers of ARS Scientists

Rasok fgimf;q\g lxas;:tu;e- 1o ahother, and within the Institute with effect from |

ENE121101080. e .
34,1900

- M DR
B8 < Py W, 3 ot Fnd
2 £ ‘{, LS.
b put] ']
Al ¥ r -
» h 2, . ot
n 2y .
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arla, The transfers of sclentists will be made:
i SR L ,

~ *
" o L‘:: ; " .
; W PV ;ﬁ‘: o7

balance in the cz;dré strength of scientists in various

ferent Institutes, and also within an Institute includ-
ns. | -

sre [b) to fill positions in high priority projects where direct recruitment
¥ ~1% through the Agncultural Scientists Recruitment Board may result in
3 delay In the Implementation of programmes. '

AT (C) o utlllze the experience of sclentists in appropriate fields. .

%" {d) to post sclentists in backward ‘or comparatively less developed
L T+ areas In accordance with the provisions of Rule 20 (2) of the ARS
P Rules,” s SR |
. 17 (e) for adminlstrative reasons,

B Cétego:laatlon ci Stations

. < The stations In which the ICAR Institutes and centres are
~+ ... have been categorised as AB

located
. Bwillfoy

.C.D and E. For purposes of transfer A and
one group, C 1n second group, and D and E in third group.

~ _33;,:{0pur6 of posting

T ']het/em:re of posting wll normally be flve years in the first group, four
- - "years In the second group. and three years in the third group. The scien-
I st on completion 0! enure of five years in the first group will be
transferred to the thire group, and on completion of three years tenure in

that group to the second Qroup and. then 1o the first group and so on. If




31

¥ stations does not want to be disturbed he may be allowed to continue in
}thosg stations. A sclentist is required to spend at least a minimum of three
b yrears In group three stations Le. Category D or E station during his er:tire
‘\Qﬂ' 5C1Qﬁ_5£5_9_£L5im.m_ag&mav not be disturbed from thelr
( of work thhout tbelr consent as far as possxble

lCAR S DEClSlONS

uf‘_;éfi ' (1) Tmns!or from difficult areas to a more favourable ares In
: g*m pUbUc Inlerest. A scienust should be allowed to have a tenure of four
;, R *vearshdﬂfmdtaxeas He maybeconsidered for transfer from the dlfhcut

s :u: categodes AB or C. The period of tenure for Category D and E station
r»g,tﬁhaibem increased from 3'to 4 years as for continued research a mini-
,a‘:smum period of four years will be necessary. The transfer of a scientist

,’ Jrom. a difficult area after he completes his tenure of 4 years, is 10 be

pis: consldered as in public interest. He will, therefore e ent: ﬂed to transier
‘ f‘.‘{ ‘I'A , Jolning Time etc.

?» No.3-2/78-Per.lV dated ) 4.00 1987
4 Tlmeottransfcr o

vo vy
-P‘,; .,;—,'-.

- As far as possible transfers should normal‘y be made by the e of
Maxch when the academic session of the schools and colleqes: will com:2 to
dose SO as not to distusrd the educanon of the chudren

. ‘hr‘.: ‘. ;_’ e

‘Mode ot tramtor

l Q—m——

']
r7

o / Trahsfer will be made in the order of length cf stay at a panicular

place l.e. the sclentists who have served longest in a stativn wiil be tans

-,,-';< {erred first. The sclenusts who have served for a long periad in stanong

included In the second and the third groups. will be consicered firse for
“transfer. While computing the length of service for trarsfer the period

" - already rendered in B,C and other areas should be taken iniu accourt In

~'case of Inter-institutional transfer, Directors should te consulted or
tnfoxmedhadvance While transfesting the scientists, consideration should
+;be given 1o its effect on research programmes so that no programme is
«+ disrupted:. Transfer not of a routine nature according to pattern, but on
admmxslrauve/mscxpxmary grounds should be oidered by the Directons i
. the Cenlres/statons under them atter getting the prnior approval ¢i the
Direc tor General, ICAR.

ICAR'S DECISIONS

;,,':‘;.s.;any scienllst workmg in second and thlrd group i.e. category C.D and E |
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VoRiCULTURAL SCIENTIFIC SERVICE RULE Y

(1) Instituto mzy develop Yuidslines for intra-institutional trans-
fors. There 1s el onceived rotion that N some Institutes transiars are
being mace tor reasons other than the neads of the research programinie

It has been gecicea by the Centrolling Authority that; in the interest of

~untformite of treatment, the Directers of the Institute who have Regional
- Staton/Centres »

>atside the headquarters of the Institute may develop
guidelines for intra-institutional transfers In consultation with the Manage-
ment Conm:ttee 2t the Institute The guidelines evolved will be sent to the

Council ’ (No.8:16/76-PerV dated 28.02.1979:

(2) Trunsfors should be kept to the minimum, and resorted 1o |
only in the inivrust of work and in public interest. The question of
transfer of sc.. < from. one Institute to its Regional Stations/Centre
and vice-verse .+ > te taken care of by the respective Institutes them:
selves, in accora-r. e with the prescribed guidélines In pursuance of Rul
2012) of the ~R~ o5, scientists have 10 be posted in backward or les:
developed are.~ ' 2 country wnere the rRegional Stations/Centres ¢
vanous Institut- o iocated Suificient emphasis has 10 be laid by th.
vanous Reseer @ stitutes oh the necessity for bring about 1ntra-instiis,
tonal transters © szienhists witn research experience from the mau
Institute 1y Ui o~ pional Stanons/Centres located in backward Areds o
that sucn Cevov o ot sufier tor want of experienced sclentfic leudie:
Ship, al leust i« o, TCSILCNS. *As per para 5 of the quidelines, while tran-
ferring the sc.citists, consideration should be given to its effect ¢
research prog:ernimes so that no programme is disrupted. The idea is th.
transfers shoi.c e kept to the minimum and resorted 1o only in tr
interest of worr wnd in Publiz nterest. For this purpose each Institu
should preper. = st of scientists, who can be transferred to outsiations .
from one statc.ny 10 another Within this group, length of stay at -
panticuar rescarcn station should be the cnterion for determiung v
pnonty for tra-sier 1t 1s obvious that Directors will have 16 11s¢ consu.
able QisCren o esTile quidehnies n st prepanng the st of soiens

WNO SNOL.a B+ 1sizered for tansiers in a particular vedr and s TR
decige e, o Stng It would e advisable 1o Rave o CONUD e
Institutes teve -

atvise the Lireclor in such maller and 1o eiist
GbRIMMIV o s making In our transfer policy pricrity sioing
GIVeN 10 the st i o sCiciitists 1N DaCkward areas, out of thos WO e

NOt sarwe ™ i " r2rd/Noal/rernote areas at any ume in their cerveer

ING.B-10/T0-PeriV dated 15 07 (¢

s

(3) Dwreciur "auneral 10 ve apprised through a quarterly sta
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TRANSFER POLICY

p-. maent about the sclentitic statt
ipi keep lxansfers of sclentific staff tc

33

3 problems reladng -
RAE10.Q part ' a’rmnalor area of agrlcultura! Study over an extended
AR IR MO‘W The cardlnal Drinciple is, to }et the sclentlst grow in their

13:; r the vl ﬁve requkements It has been noted
i) splta above * gg{tain“ sclentists have been
asstransien vqung irequemlmx‘g1 3l times?ggvéc?%sb;en asked to look after
DRI EERC jobs. As a7, ihat thelr'sclentific output has suffered.
Beiaiat Sngh tendency should be dlscouraged and the above principles should

24 befollowed to the extent possible, commensurate with administrative
S g:ggendes The Durectors are competent to order Intra-instiutional rans- -
A8 ? .Le;s of sclentific and technical staff, but DG would like to be apprised
Yoy i AL gug!'fa Quarterly statement about the ‘sclentific/technical staff trans.

B

pseixlerred from one place to the other within the Institute. In giving the
TS ate.me.nt the place of previous posting and the length of posting at the

Sy ﬂuldalsobelndica:ed* N
ﬁw‘ ‘h if,’ :_ ._ No.8(161/76-Per.N dated 10.09.1984)

f (4) Trans!nr of the officers/statf In Co-ordlnatlon Calls. In order

2 _;"";‘H‘ to malntaln continuity in respect of staff working In the Co-ordmation
dz oz Cells ‘of the All Indla Co-ordinated Resea

e
33:2’;; *hsumtes and to avold disruption of work
LR

cwnstances,hven in such cases, the- transfer may
“’aﬁ"rf‘}z goz) with the Pro}ect Coordinator
?’-33-‘-.’,:*“*

o m(u e»* *f* "
Ry :

be done In consulta-

-.-"g" "»;

(No 8-14/84 Per.lV aated 04.02. 1985)

DA u,f 8. Dl&clpllm ot the Sclonﬂst on tranater |

n.?;‘;'o; ,_2,4,5‘ LN v )'
Lo The dlsclpllne of the- sciemtst transferred shall be the same. Transier of

{}". sclemist engaged In extension work will be made in accordance to iheir
dge of the local languag

‘

y be allowed to retai, thexr

accomunodation at their place of posting before their transfer

Ty
! f"; *f: fox aperiod of two months from the date of rellefl Such scientists should

also be allorted residenual accommodation in the new Institutes witnin
F;., two months irom tie date of their joining.
‘Q‘,._

8. Poatponumsm or assessment for scientist not P oceading on



l(fa sclentist transierred. ingaccorcan\.e erh thrs panern to a stauon

,mcluded m any oithe Groﬁu P

O3

q‘}‘& R

;;corppunng ihe i rve years pe‘ ¥

B ':4( \\ a2

g2 'lhe_rrans(er commmee ior tnter msmute trans[er as. approved by
s "‘---Dlrector?"Genera Wi u have the followrng oI{rcers at the Councils Head

e Director c..qerar ICAR . Chairman

;’-’(2) Secretary 1ICAR " . . Member
(3) Deputy Director General SI.ICAR . Member
(4) DepuyDv 1cr (Pe sonnel) lCAR | Member '

The transier ccmmittee shall consrder the quesuon of transfers accord

,_t-advance 10, eme sclentists 10 make preparations for their move-

+0n this matier will be considered by the Council. For consldermg cases of

| transfers recer ec from the scientists will be considered by the Institute
IR . (N0810/76 Per.[V dated 23.02.1981)

_j}fi“lO Llst o scremlsts elrgrble tor transter
B,: the 31st March every year the. Drrectors of the Institutes shali
&ransier The list need not contain the names of the scientists who can be

e xrans!en'ed accoraing 10 this pattern by the Directors themselves from the
"~ Regional Statorn/Centres 1o the ‘Headquarters of ‘the ‘Institute anc

lransfers

s

- mg to the above rmentioned pattern and on the recommendations of the -
_Cornmmee The crders of transfer will be issued at least twa months in

‘_anslers from Instiute to reglonal stations and vice-versa a similar com-.
mmee will be set tp the Directos of each Institute. Represemanons against

iomard the Heacquarters a list of scientists who have become eligible for

nent: Representations received from the scientists or from the Directors

~“vicesversa There snould, however be uniformity in intra- mstrtutrona i
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indian Council of Agrlcultura! Research (ICAR) is an apex national organization -
for conducting and co-ordinating research and education in agriculture, including .

animal husbandry and fisheries. It was set up on 16 July 1929 as the Imperial (now
lndian) Councll of Agricultural Research, an autonomous body (a registered society).
on the recomimendation of the Royal Commission on Agricullure. It was reorganized
twice—1965 and 1973.

--The.Union-Minister-of Agriculture-is the President of-the ICAR Society. The Director-
General (DG) is the Principal Executive Officer and is also the Secretary to the Depart-
ment of Agricultural Research and Education (DARE). The DARE is the nodal depart-
ment for all related scientific and development activities and bilateral scientific collabo-
rations with other countries. The Governing Body, the chief executive and decision rnak-
ing authority, is chaired by the DG, which consists of eminent agricultural personalities.
Standing Finance Committee, Standing Policy Planning Committee, Accreditation Board,
Regional Committees and Scientific Panels assist the DG in carrying out his tunctions.

The Council has its Headquarters at New Dethi. and a vast network of research all
over the country.

Since independence. the National Agricultural Research System (NARS) has grown
considerably. From. a few central institutes, regional centres, commodity boards and
agricultural colleges, addressing regional problems,the NARS at present. led by the
ICAR, has: :

\/5 multidisciplinary national institutes (4 of themn are deemed-to-be universities)

47 central research institutes

30 national research centres (NRCs)

5 bureaux

10 project directorates

82 all-India co-ordinated research projects (AlCRPs)/network and 16 other projects/

programmes in the public sector.

Besides, thess are:

¢ 30 state agricultural universities (SAUs) and 1 Central Agncultural Umversxty,
which operate-through 313 research stations.

The AICRPs are the main link between the ICAR and the SAUs. The number of centres
invelved in the AICRPs is about 1,300, of which, about 900 are based in agricultural
universities and 200 in ICAR institutes. The ICAR also has lZOZonal Re.search Stations
(ZRSs) and 20¢i substations.

The National A"'ade'my of Agricultural Research Management (NAARM) is yei another
unique institution under the Council to conduct research and trammg in agricultural
research management.- The ICAR has also established 8 Tramefs Tram:ng Centres

(TTCs) and 261 Krishi Vigyan Kendras (Farm Science Centres) at the district level as

innovative institutional models for assessment refinement and transfer of modern agri-
cultural technoloqles

In addition, 23° general universities, which are under the University Grants Commis-
sion (UGC), are involved in the agricultural research. Several scientific organizations
such as the Council of Scientific and Industrial Research (CSIR), Bhaba Atomic

A -

»
P

Research Centre (BARC). National Remote Sensing Agency (NRSA), Ministries and
government departments such as Ministfy of Commerce, Department of Science and
Technology, Deparstment of Biotechnology, Department of .Ocean'DeP‘ pment, and
more than 100 private and voluntary organizations and more than 105 sdkntific socie-
ties are involved in the agricultural RED and form part of the NARS. The total number of
scientists in the Indian national agncullural research system exceeds 20.000.

AN UNDERSTANDING OF
2 VASTNESS OF ITS INFRASTRUCTURE o

¢ R« ICAR has built a strong infrastructure for promotion of research in several fron-
(.s tier areas. This includes, national gene banks on plant, animal and fish resources,
National Research Centre (NRC) on Biotechnology on DNA Fingerprinting. Integrated
Pest Managern:nt (NCIPM), Weed Control, Women in Agriculture. Agricultural Economics
and Policy Research (NCAP); and Project Directorate on Biological Control (PDBC);
Phytotron Facility: Nationai Library: National Agricultural Science Centre (NASC) and
Museumn. Besiles, the ICAR provides lacilities to the ICRISAT, IRRI, CIMMYT, CtP,
{SNAR and CABI and/or their regional centres,

The ICAR aiso offers junior/senior/post-doctorate fellowships, and overseas fellowships
for students from the SAARC countries, and also scholarships for post-matriculation
and undergraduate students of the SC/ST category and the national talent scholarship
for promoting human resource development. The ICAR has also established several
Centres of Advanced Studies, several Chairs of National Professors and National Fellows,
and also has a programme to utilize services of emeritus scientists.

Empirical studies in agric‘uliural research in India have indicated that the returns to
investment in agricultural research range from 40 to 155%. These studies show that
investment in agricultural research is among the most productive investments. /n
recognition of the 'significant research contributions, the ICAR, which is the flagship of
the Indian NARS. was awarded the “King Baudouin Development Prize International” for
the best agricultural institution in the world in 1988.




« Crop Sctences.

eemied-to-be University -
Indlan Agricuttural Research Institute (1AR])
Pusa, New Delhi 110 012
Phone : 011-5754595/5787461
Fax:011-5751719,011-5766420
e-mail: psingh@iari.emeLin, panjabsingh@bic-iari.nic.in

- ‘tiational Buresu of Plant Genetic Resources
(NBPGR)
Pusa, New Dethi 110 0!2
Phone : 011-5784835/5783697; Fax : 011-5784835
-e-mail: director@nbpgr.delhi.nic.in

Centra! institite for Cotton Research (CICR)
P B No. 125, GPO Nagpur (Maharashuaj 440 001

. Phone: 07103-75536/ 75549/75538
Fax:91-07103/75528 -
e-mail : cicr@ngp.mah.nic.in

Central Research ingtitute for Jute and Allied Fibres
(CRIJAF)

Dist. 24 Pangunas Barrackpore, (West Bengal) 734 201
Phone : 033-5600415; Fax : 033-5600415

e-mai! : crijaf@wb.nic.in

Central Rice Research Institute (CRRI)

Cuttack (Orissa) 753 006

" Phone:0671-643015; Fax:0671-641744
. e-mail : crritc@orinic.in .

Centra!l Tobacco Research Insttute (CTRI)
Rajahmundry (Andhra Pradesh) 533 105
Phone : 0488-748995; Fax ; 0883-44834
-e-mail : ctri@pol.net.in

Indian Grassland and Fodder Research institute -
(IGFRI)

Pahuj Damn, Jhansi (Uttar Pradesh) 284 003
Phone :0517-444771; Fax : 0517-440833

e-mail : director®igfri.up.nic.in

Indian Institite of Pulses Research ({IPR)
Kalyanpur, Kanpur (Uttar Pradesh) 208 204
Phone : 0512-570264; Fax : 0512-572582
€-mail : mali@iipr.up.nic.in

Indian Institute of Sugarcane Research (lISR)
£.0. Ditkusha, Lucknow (Uttar Pradesh) 226 002
Phone : 0522-451016/454674/450865

Fax :0522-451028; e-mail : iisnn@iwl.vsal.net.in

Sugarcane Breeding institute (SBI)
~ Coimbatore (Tamil Nadu) 641 007
Phone : 0422-472986/97, 472621/723, 482883/823
Fax:0422-48023
e-mail : sugaris@md3.vsnl.net.in

Vivekananda Parvatiya Krishi Anusandhan Shala
(VPKAS) -

Almora (Uttar Pradesh) 263 601

Phone : 05962-30302/30060; Fax : 05962-31539
e-mail : vpkas@hubl.nic.in

‘. DIVISION-WISE DIRECTORY or-‘
s lnstitutes. Project Directorates, and National Research Centres -~

Directorete of Rice Research (DRR)
Rajendranagar, Hyderabad

(Andhta Pradesh) 500 030

Phone :040-4015120,4015187; Fax : 040 4015308
e-mail ; pdrice@ap.nic.in .

Directorate of Oliseed Research (DOR)
Rajendranagar, Hyderabad

(Andhra Pradesh} 500 030

Phone : 040-4015331/4015222; Fax : 040-4017969
e-mail : oilseeds@ap.nicin -

Directorate of Wheat Research (DWR)

P.B. 158, Kunjpura Road, Kamal (Haryana) |32 001
Phone :0184-252390/ 271830: Fax : 0184-251390
e-mail ; dowr@x400.nicgw.nic.in

Directorate of Malze Research

© Cummings Lab, IARI. Pusa, New Dethi 110 GI2

Phone : 5782372; Fax:91-011-5766420
e-mail : nns.dmr&bol.net.in

Directorate of Biological Contro!
Bangalore {(Kamataka) 560 024

Phone : 080-3117930: Fax : 080-3334726
e-mail : pdblc®kar.nic.in

. National Centre for Integrated Pest Management

(NCIPM)
Lal Bahadur Shastri Bnavan
WingL-1, M1, Block F, 1ARI Campus. Pusa
New Delhi 110012
Phone : 5765935/ 5765936; Fax : 011-5765472
¢-mail : ipmnet@bol.net.in

National Research Centre for Groundnut (NRCG)
Ivnagar Road, P.8B. No. 5, Junagadh

{Gujarat) 362 001

Phone : 0285-23041; Fax : 0285-5155

e-mail : director@nrcg.guj.nic.in

National Research Centre on Rapeseed-Mustard
{NRCRM)

Sewar, Bharatpur (Rajasthan) 321 303

Phone : 0564424668, 26855

Fax : 05644-22137. 25566

e-mail : prk@nrcrm.raj.nic.in

National Research Centre for Sorghum (NRCS)
Rajendranagar, Hydérabad (Andhra Pradesh) 560 030
Prone : 040-4015225, 4015339; Fax:040-401378
e-mail : arcshyd@ap.nic.in

National Research Centre for Soybean {(NRCS)
Rajendranagar. Hyderabad

{Andhra Pradesh) 500 030

Phone : 0731-476188: Fax : 0731-490866
e-mail : nresoya@hub .nic.in

National Research Centre on Plant Biotechnology
IARI, Pusa, New Dethi 110012

Phone : 5788783; Fax:91-011-5766420

e-mail : krk_pbio®@iari.emet.in

[

National Resesrch Centre on DNA Fingerprinting
NBPGR Campus. 1ARI, Pusa, New Delhi 110012
Phone: 5819459 Fax: 0115819455 R

i lmponlmmcro

NBPGR Campus. IARIL, Pusa, New Dethj llOOlZ
Phone: 5781942:Fax. 011 $751719,5766420 - :

e e

e
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National Bureau of Agricult
omamsms {NBAIM)

* Horticulture

indian institute of Honticulture! Research (IHR)

P.0. Hessaraghatta Lake, ’
Bangalore (Kamatskea) 560 089

Phone : 080-8366353, 8466741, Fax : 91-080¢ 8466291
e-mail : disector@uhr.kar.nic.an

Indian institinte of Vegetable Rueaxch (OVR)
1, Gandhi Nagar (Natio), P.B. 5002

BHU, Varanas: {Utar Pradesh) 221 005 °
Phone : 0542.635247. Fax : 0542-312504
e-mail : ghallooZmasiciy.com |

Central institute of Sub-tropical Hotticulture (CISH)
Rae Barel: Road, P.O. Dilkusha :

Luchnow (Uttar Pradesh) 226 002

Phone : 0522-298288: Fax : 91-0522-298287

e-mail : Cishidad 00.nicgw.nic.in

Central institute of Temperate Horticulture (CITH)
Santanagar, Snnagat ( Jammu and Kashmur) 190 005
Phone . 0194 433104; Fax : 0514-433178

e-mail : cith@hubl .nc.in

Central Potsto Research Institute (CPRI)
Shimia (Himachal Pradesh) 171 001 :
Phone : 0177-225073; Fax : 0177.224460
e-mall : directol @cprhp.nic.in

Central Tuber Crops Research Instinte (CTCRI)
Shreekariyam, Thiruvananthapuram (Kerala) 695 017
Prione: 0471-448431,448551-4; Fax : 0471 550063
e-mail : director@ctcri.ren.nic.in .

Central Plantation Crops Remrch Institute (CPCRI) *
Kasaragod (Kerala) 671 124 .
Phone : 0499-430333/430894-6; Fax 10499-430322
e-mail : cperi@yahoo.com; cperi@hubl .nic.in

Indian Institute of Spices Research (lISR)

P.B. No. 1701, Marikunnu, P.O., Caliaut (Kerala) 673 012
Phone : 0495-370294, 3714 10; Fax : 0405-370294
e-mail : iisrspices@x400.nicgw.nic.in

Central Agricultural Research institute

for AEN Groups of isiands (CARI)

Pon Blait (Andmand & Nicobar) 744 101

Phone : 03192-33281, 50436;Faa: 03192 51068
e-mail : cari@andaman.tn.nic.in

National Research Centre for Citrus (H.\CC)
P.B. 464, Shankar Nagar P.O.
MNagpur (Maharashua} 440010
_ Phone:0712-527813.530572; Fax: 0712-527813
e-mail : asus@nagpur.dot.net.in

National Research Centre for Arid Horticulture (NRCAH)
Near 10th K.M. Milestone National Highway

Sri Ganganagar Road ’
Pnone : 0151-250968; Fax : 0151-526354

e-mail : nrcah@x400.nicgw.nic.in

National Research Centre for Banans (NRCB)
.44, Ramalingam Nagar. South Extension
Vayihur Road, Tiruchirapalil: i
(Kerala) 620017 -

‘Phone: 04317770797

Fax:0431-771779 }
e-mall : nrcb_sathyaGethunet

Noational Research Centre for Grapes (NRCQ)

PO No. 3, Manjeri tarm Post, Sholapur Road \
Pune (Maharashtza) 412 307

Phone : 0212-814245, 814246

Fax:0212-814246

e-mail : dir_nrcg@vsni.netin; nrcgrape@mah.nic.in

Nationa) Research Centre for Cashew (NRCC)
‘Dokshina Kannada. Puttur

{Komataka) 574 202

Prione : 08251-21530/20802

Fax 08251-24350

e‘mail : caju@vsnl.com: root@nrecashew.kar.mic.in

National Research Centre for Ollpalm -(NRCOP)
"Door No. 1-66-d. Shatvahana Nagor
Gooravanna, Eluru

tAndhra Pradesh) 34 003

Phone : 08812-34502, 75409 (farm)
Fax:08812-31372

e-mail : oilpalm@ap nic.in

Natlone! Research Centre for Mushroom (NRCM)
Chambuaghat, Salan

(Himachal Pradesh) 173 213
Phone:01792:30451

Fax:01792-30451

e-mail: mverma@nde.vsnl.netin

National Research Cen:re for Onlon and Garlic
Rajgurunagar, Pune (Maharashtra) 4 10 505
Phione : 02153-24056

Fax:02153-24056

e-mail : nrconion@x400.nicgw.nic.in

Nationa) Research Centre for Medicinal and
Aromatic Plants (NRCMEGAP)
Boriavi Taluka, Anand
{Gujarat) 387 310
Phone : 0268-78601, 78602
Fax :0268-78601
e-mail : nrcmap@wilnetonline.net.nic.in

National Research Centre for Orchids (NRCO)
Tadang, Gangtok {Sikkim) 737 102

_Phone : 03592-25235, 27954 (farm) :
Fax : 03592-25235 ]
e-mail : nrco@123.india.com

National Research Centre for Seed Spices (NRCSS)

Tabiji, Ajmer
Rajasthan.

" o Natural Resource Management

Nationa! Bureau of Soil Survey & Land Use Pianning
(NBSS&LUP)

Shankar Nagar. Amravati Road. Nagpur
(Maharashtra) 440 110
‘Phone : 0712-534664/532386

Fax :0712-522534: 5254790

e-mail : mvelayutham@nbssiup.mah.nic.in

directorénbsslup.mah.nic.in




Central Soil and Water Cc

Training. Institute (CSWCRTT)
218, Kaillagarh Road, Dehra Dun
{Uttar Pradesh) 248 195

: Nabi Bagh. Bétasia Road - )
‘Bhopal' (Madhya Pradesh) 462 0397 X

C T Phane 0755 7371917734016
" Fax 91.0755.731016 -
©e-mail: d:redot@clae mp nlc ini; gsmgh@clne mP ’“C 'n

. Cemral Scﬂ Sa)inny Reu'
- Kamai {Haryana) 132 001
. Phone : 0184-250801; Fox

T Centml lnaﬁhne of Post-! hanrewng Enq!neering and’
.~ Technolegy (CIPHET)- °
. PAU Poq Office, Lucthiana (P\m]ab) Idl 004
. Phone: 0161 808669/808827 Fax: 0151 808827
- e mail : c:pht@satyam neLm, el

B Central lnsdhﬂeferRmmdlmComn Technology
* {(CIRCOT). - L

+ Adenwala Road, Matunga.

* Mumbai (Mahamshua)dOO 019 -
Phone: 022-4146002/4127273; Fax 022-4130835
e-mail: circot@vsnl.com; circot@born.nic.in

Cenr.rul Rmarch Ins'uw 3 Drylund Agﬂw!mre
(CRIDA) . .
:Santoshnagar. Hydvrahad 'é;ndhm Praduh)SOOOdg -
the 040 4530177 Fat \40 4531802 -

. . : Indlan Lac Research Institute (ILR1)
_Indian Institute of Sofl Scizce (NISS) - Namkum, Ranchi (Bihar) 834 O(lO
£-6. Zone | Naby Bagh. B Phone: 0651: 520202/520117/520194
Bhopal (Machya Pradesh) 482 011 Fax:0651-520202
Phone : 0755.730946, 733%09; Fax : 0755.733310 e-mail : lacQilfi.bil.rmc.in
e-mail :iiss@soil.mp.nic.in a@uss mp.nic.in i N
" ICAR Research Complex jor North-Esstem Hills J”;?;‘:), 'x,’;ﬁ,ﬂim:hh;' (NIRJAFT)
Region . 12, Reagent Park, Calcutia (West Bengal) 700 040
Urnros Road. Shillong (M aya) 793 103 Phone : 033-471 |807 Fax :022-4712583 .
Phorie : 0364-64257: Fax 41364:64.64288 e mail: iraft@xa00 nicgw aicin
e-mait : dxrector@'camehl th.nic.in
. é‘( - - lndlan Agrlculw.ral Smﬂsﬂul
ICAR Research Complex or Goa -Research Institute (IASRI) -
Ela Old Goa (Goe) 342 40} - Library Avenue. Pusa, New Delhi 110 012
P’\Oﬂ"‘op:‘% -286677: Fax§0832-286249- . "Phone: 091-011- 5741479; Fax : ol 5741479
e-mail : icart?qoa.nic.in (g . e-mail : sdsharma@asn (defhi.nic.in
- Project Directorate for Cr pprlng Systems Research . Anlmal Sciences’ o o ’
-*(PDCSR) B . L oo
Modipuram. Meenat (Uttarhadesh) 250 110~ - ered.-to-be University ) oo
- Phone : 0121 -570708, 57()05; Fax : 0121-570708 . Indian Veterinary Research Institute (MU) o
e-rnail : pdesr@vsnl.com’ o . Ratnagar (Uttar Pradéesh) 243 122 ° . '
: Phone : 0581:477284, 447185 Fax 0581-477284
Directorate of Water Mariiyement Research (DWMR) e-mail : mpyadav@ivii.upnic.in LT o )
" Walmi Comptex. PO Phulaii Shariff . o d
Patna (Bihar) 801 505 aﬁonal Dmry Research Institute (NDRI) : :
Kamal {Haryana) 132 001 -
* Phone : 0184-252800, 254751; Fax 0184- 250042
: - e-mail : dlr@ndn hry nic.in
'}h\/;trecrgshr_xology Centr or Eastem Region Naﬂonal Bureau of An!mal Geneﬁc Resomces
No. VIl-H/176.180, S “(NBAGR) - -
ChandraSekhar Pu . P.O/No. 129, Kamal (Haryana) I32 00!
Phone : 0674430060, Phone : 0184-253918; Fax : 0184-253654 °
- y ‘e-matl : director@nbagr.hry.nic.in - .
Céntral Avian Research Institute (CARI) . o
stiof- Jhans: Road - Izathagar (Uttar Pradesh) 243 122 - o ) K B

Phone: 0581-447261,4477223 -
‘Fax:0581-447321 :

05 ! 7"?42364 e- mall cavn@x400 mcgw nic. m
for Weed Science (NRCWS)-
. Jabalpur

Central lnsﬁtute for Ruearch on Buffaloes (CIRB)
‘'Sirsa Road, Hisar (Haryana) 125 OOl
.Phone :01662-76631 -~ ..
Fax:01662.-75004
_ e-mait : nnpathak@lycos.com

Nationa! Research Cen
-2 5 Rajendra Nagar. .

e Central "‘"’Mﬁdl\gﬂcumml Ellgin (C!AE) N !

R T SORL

. .Cemml hsﬁmtorkenearchmeom

"(CIRG)

. ?0 Faragh, Ma!huu (Unar Pradcsh)Zal |?2

Phone : 0565-763380,.763246; Fax : 0565 76324h'

" e-mail : mot@c:rgupnic in

- 'A"Ccmnl Sheep and Wool Research hsunne

Naﬁonal Reseamh Cemre d Aqﬂculmra! Economlcn '
" and Polley Reseaich (NCAP) -

IASRI Campus. Library Avpnue Ncw i “J;l 10 012

" Phone: 011-5743036 N
email: dir. ncop@wsn delh, mc n @3'

I hcrlcs o
(CSWRI). : - P N o
Avikanagar (Rajasthan) 304 50] A ) Deemed lo-bc Unhzrsky

‘Phone : 0143725212, 28162:Fax : 01437. ZBHA

e manl mo(@cswn ray nlc ln d‘vrmor@cswn 8).0C. m

Naﬁonal Institute of Antmul Nutmim

_ and Phyalology (NIANP) i T

C/o Campus. Adigudi, Hosur Road
Bangalore (Kamataka) 560 030
Phone: 080-5711303' T
Fux 080-5711420 :
e¢ma01 dlrecto'@manp kar mc in

Project Dlrectorate on Catde (PDC).

PH-7 Pallavpuram, Phase-Il. Modipuram
Meerut (Uttar Pradesh) 250 110

Phone : 0121.657136; Fax: 0121 657]34
e- mml root@pdc. up nic.in

Project Directofate on Poultry (PDP)

APAU Campus, Rajendranagor

Hyderabad (Andhra Pradesh) 500 03C

Phone : 040-4015650/4015651 ; Fax: 040. 4017002 :
e-mail : pdpoult@ap.nic.in

Project Directorate on Foot und Mouth steases
(PDFMD) . :

" VRICamnpus, Mukteshwar. Kumaon 263 138

Phone : 05942- 88004
Fax:05942-86005
e-mail : venkat@esfrnd.ren.nic.in

Project Directorate on Animal Disease Monitoring and’

Surveillance (PDADMAS)

IAHEVB Campus, Hebbal, Bangalore 560 024 .
Phone: 080-3412531, 3419576; Fax: OBO 34153”9
e-mail: pd-admas@Kkar.nic.in - .

National Research Centre on Camel {NRCQC)

" Jorbeer, P Box No. 701, Bikaner {Rajasthan) 334 OOI

Phone : 0151-522183; Fax: 0151 522183
e-mail : nrccamel@hubl aicin

Nationat Research Centre for Equines (NRCE)
Sirsa Road, Hisar (Haryana) 125 001

Phone : 01662:32787; Fax : 01662-33217 -
e-mail: nrcequmc@hubl .nic.in

National Research Centre on Meat (NRCM) )
C/o CRIDA, Santosh Nagar, Saidabad (P.O. )

-Hyderabad (Andhra Pradesh) 500 059

Phane : 040-4536504, 4533381
Fax:040-4533381 .

. National Researc:h Centxe for Mxthun (NRCM)

ICAR Research Complex, Jhamapam o
Kohima (Nagaland) 797 106.

Phone : 03862-32340/32341-:

e-mail: ’nrcmithuh@mailcity nic in

National Resesrch Centre oh Yuk . T
Dirarig, West Kameng {Arunachal Pradesh) 790 lOl

- . Phonei 03780-22259, 22205 -

e-mail: prcyak@x{OQ nicgw.nic.in

Central tnettute of Fishértes Educstion (CIFE)
‘- Jaiprakash Road. Seven Bungalows. Versova -
- Mumbai (Mahataghitra) 400,061 :

. Phone: oneasleaz/ssslswsjsma ’

Fax:022.6361573 |
“e- -mail ; ﬁshms!@homii vsn! netin

. Nstional. Bureau of F’lsh Qénetic Resources B

" (NBFGR). .

Canal Ring RDdd PO Dulkusha Tcllboqh 251/28.
Darnivapus, lnlkatnra Road; Lucknow (UP) 226 002
Phone : 0522 442403, 44244 IIMZM'!Md ! '73‘5
Fax:0522-442403 .

e-mail : nbfqv@lwl vsnl, nlc in

Central Inaunnc of Bracklshvaw Aqueculture
(CIBA)

160, Mahalmgapuram Mam Road -
~.Nungambakkam, Chennai (Tamil MNachu) 600 034
Fhone: 044. 82!8!26/82128125/82!8!75/82l8| 76
Fax:044.8218176 .

e maxl aiba@tn.nic.in. -

Central tnland Cepture Fisheries R ch Insti
(ClCF‘Rl) " - : .

: eanacupm’ (West Bengal) 743 10

. Phone : 033-5600177,501190, 501 191
.Fox:033.5600388 - -, |
e- mml cidri@vsnl com .

Cenua! lnsﬁtute of Freshwater Aquaculture (CIFA)
Kausalayagang i R
Bhubaneshwar (Orissa) 751 002

Phone ; 0674-46541/465446; Fax : 0674 465407 -
| e-mail; c:fa@ori nicin -

. Central Marine Fisheries Research institute: (CMFRI)

Emakulam, Cochin (Kerala) 682 014
Phone : 0484-394798/394867; Fax : 0484 394909
e-mail : mdemfri@mdz.vsnl.netin

Centnl Institute’ of Fisheries Tedmology (C[FT)
" Willingdon Island. Matsyapuri PO

. Cochin (Kerala) 682 029 -

Phone’: 0484- 667727/666880/666845/667039
Fax :0484-668212 K

e-mail : root@clkacr nic.in .

Naﬁonal Resean:h Cemre far Cold\va:er Fnshenes
(NRCCWF) .

Saurabh Cottage Thandn Sarak .
Bhimtal, Nainital (UnarPradesh) 263136 .
Phone.: 05942.47279, 47280; Fax : 05942 47279

e- maul nrccwf@nde vsnl net. in

L. Agrimlturul Educaﬂcn

National Academy of Agrlcuhural Resemch .
Management (NAARM) -

-Rajendranagar, Hyderabad (Andhra Pmdeeh) 500 030
Phone:: 91-040-4015070; Fax : 91-040-. 4015912
e- maul d:rector@naarm emel in




B ~ BY SPEED POST \
' f\;--\  - GOVERWMENT OF ARUNACHAL PRADESH

¥~ ... DIRECTORATE OF FISHERIBS . -
L ITANsGaR

| L NOLFISH /DEV/SALLY-83/92-095 /1442~
R RN \//// - Dated Itanagar,the z th July'2001

. ‘The Director, L S
- ICAR, Reglonal Complex L :
Umroi Road, Barapanl, Shillong, .
- . Meghalaya. - . N ,

f';;§y§(jfn}ﬂ 'nguest'fdp deputinngishérye-Scteﬁtist
T ZTo Arunachal Pradesh. ) - o

' I would like to draw your kind attention to one of .
the fact confronting the process of development in one of our
.~ beautiful lake, popularly known a * Sall Lake " in Roing Dibang
- Valley where from once we have-also.?ﬂﬁp%ie& Hahseer for your
- research needs. S ' : S

- The lake is a middle altitude lake having-a large
- stock of Iﬂciaslwell»as,yahseer.fish‘species.with a water spread
- of ebout 3.00 ha. and about 3 mtr. depth. It is since almost ‘
: 1(one);month-the’ftshes‘are_dying even after taking all management
3-measuﬁééﬁlikevlimtng,_lowering the level of water and refilling,
. bottom raking, netting etc., but all are in vain and the fish -
.. mortality is on the rampant. I whall be grateful if you could
" "kindly ¢onsider to depute one of your Fishery Sc¢ilemtist to make
. an over<view .of the entire eplsode and suggest measure Sfor its
.. development at the earliest. _ v/// _

, _ 4 line of confirmation in this regard will be highly
'lapprgciated; : oo o .

;Xoufsvfaithfully,'

SRR (| . O Uy T
,m:igﬁxb N A W N : - { E.K.Chaudhury ),
NN A A NG NI\ /0 Director of Fisheries, .
W T ;(?Xﬁ - ' /. Govt.. 4drunachal Pradesh,
o NN - .. XTtenagar. - o

éno W QngH/DEV/SAZLY-83/92-93/ Dtd. Itdnagar;the A, th July'o1
“Copy to :=. L : T ‘

}Ia The Secretary(Fisheries)Govt. of Arunachal Pradest,
- Itanagar - for favoup of tnformation please.

2. The Joint Director, ICAR, Basar, FeSt’Siang DiSto
- Jor information and necessary action please.

o - 3+ The Dist, Ftsheries'Dev.,0j71cer, Dibang Vvalley
\g\' . . .. Dist. Roing. He 1is directed to keep in touch with
N BRI f“-the‘Director,-IGAR,‘Shillong and also in the -
E\\’ ‘ . meanwhile vigorously to continue the suggestive
CLNC - measures intimated vide this office letter No.Fish/
TN - ' Dev/DV-124/97-98 dt. 7=6-2001. .

: ' { K.K<€haudhury ), - - '\ ‘
Director of Fisheries, N
‘ , - . Govte.of 4runachal Pradesh, .

Itanqgar.“
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Fishery Dlv:.elon . \01/
-1CAR Research Complex for NEH Reglon ‘
darapanl 793103, Meghalaya

No. RC/FS/F-1/2001 Dated July 20, 2001

__Tof’

_The Dlrector o ' o
ICAR Research Complex for NEH Reglon
vBarapanl ~793103, Meghalaya

Sub: Deputlng of a flshery scientist to tackle fish mortality

in ‘' Sally Lake * at Roing, Dibang Valley, Arunachal
' Pradesh -===~=---= Rego

VSif.'

Wlth reference to the letter No. FISH/DEV /SALLY - 83/

92 - 93/14&2 dt: 3rd July. 2001 of the Dlrector of flsherles,
.Government of Arunachal Pradesh, Itanagar on the- subJect stated
.above, I beg to inform. you that Dre B, Sontosh. Flshery Scientis

at ICAR Research Complex for NEH Reglon. Trlpura Centre. Lembuch r;

vAgartala, West Tripura, is spec1alised in fish- pathology and he
.may please be depu+ed toRoing ' leang valley for about 10 days
~to study the causes for large scale fish mortallty in * Sally °
lake at Poxng and to suggest the remedlal measures._'

Yours faithfully,

-t B. K. Mandal )
‘Principal Scientist and Head
Fishery Divisgion

ICAR Research Complex for NEH Reglor
Barapan1~793103, Meghalaya
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Emplovment News 28 July —~ 3 Auaust 200

The Agricuitural Sciantists Recrutment Soard (ASRB) will Hokd a compeitive Examination
for the flling up vicancies of Scientists of the ARS n the pay scals of Rs. 800-275-13500
lnmo ICAR instintes. The examination wil be held from 26 th to* 28th Decomber, 2061

| 2.0) Clndidl!“ declared succosstul in the examination fof the ARS will be

recommendaed for appointment as Scientists in the indian Council of Agricuttural
Résearch in the scale of Rs. 8000-275-13500.
"A CANDIDATE RECOMMENDED AND SELECTED ON THE BASIS OF THIS

i - .SPEGIAL DRIVE SHALL NOT BE PERMITTED TO SEEK TRANSFER OUT OF

* THE NEH STATESIANDAMAN NICOBAR ISLANDS UNTIL AND UNLESS HE
ORSHE COMPLETES A MINIMUM OF FIVE YEARS OF SERVICE iINTHE INITIAL
PLACEAINIT OF POSTING".

“Thw candidates to be callod for Viva-Voce wit be in‘the ratio of 1:5. The selection of

cahdidatas 10r Viva-Voce wil ba made on the basis of marks oblainad in the written

axamination,

1 3. Centras of Examination

- '8No. Cantres Cade No.
ot. ' . Anand o
02 Bangalore 02
03. Bapatla 03.
04, Bikaner 04
0s. Chenngi 0S
08. Commbatore 06
07, Cuttack o7
08. Dehradun 08
09. ~ Dharwad o0
.30, - Delh . 10
1", . Gangtok 1
12. Hisat 12
13. Hyderabad 13 .
14, imphat 14
15, JIndora 5 .
16. Jabalpur - .
7. Jorhat 17
18, - Karnal . 18
19. Kolkala 18
20. ‘Lucknow 20
21, Ludhiana 21
22. Mumbal 2
23. Nagput 23

. 24, Palampur 24
25, Poit-Blair 25
26, Rawpur 26

.21 Ranchi 27
28, Samastipur (Pusa) 25
2. “Stinagar 29
30.- Trichut 30
31, .Udaipur o 31
32. Varanasi' 32

{The Agrkuuura.l Schmm.s Recrutmant Board may increase or decrease the number 01

-Centras according o the requirement.)

Candidates muyst selact the centre of Examination caretutiy.

{NO REQUEST FOR CHANGE OF CENTRF. WilL BE ENTERTAINED).

4. VACANCIES -

The number of vacancias in Agricultural Research Sarvice vauer varkus disciplines i

mntioned in Annexure-l. The numbar of vacancies is only tentetive and likely to change.
5. AGE LIMIT :

‘(a) Agricultural Research Service :

A candidate for admission to the Agricuftural Research Sorvice must have atiainad the age

of 31 years but not hava attamned the age of 30 years as on 15l August, 2001 (i.e_he/she must

hawe bees batn 6ot e2rear thaa 2nd August G674 300 =0 ot has tet Aug

setvizd sundraes o TTA loge IRar au yodie . N L@t o

13 possastnd of srewtdad qUEMEETON ¥ or R AL vel LRI 88 L

the S15le Ade LT SV 0wl WHBY D81 ek W ipDet o ARY

sublect to possession of prescrbed Gualtcations as L ist August, 2001

{b) The upper age imits prescribed above will also be relaxable

{i) -Upto a maximum of five yaars ¥ a candidate ve.ongs to ST o ¥

(i} Up toa maximum of 3yeass in 1he cass of canagidater LI a5 10 Gl 7 oiward
Ciaoses, Wit 3r¢ olgig 13 avall OF [easiVRION EARwE K bl sohgERtes, Thy
cendidates claiming this bensfit shouid submil centlicats in th.. foraet presuribod
viie Annaxure-V.
The upper age limit for the candidates koldng Pl Cugrow w.- Be 34 vears
Consequently the upper age timil tor SC/ST/OBT candkiats= huillr g Fall vegree
Wil be sesaxable by & turthar period of 2 yedrs. Fhuy tha marain 47 SC/ST
candidates in such cases will bo 38 years 2nd kur OEC canananing wb years. cewh
cases, the candidate shouki have odtanod Ph.D. cegras on o a%re 18" August,
20013 which is the reckoning date for 2ge determination
In rospect of candidates. who had ordviarly been domighied ¥ tne 55k %
o Siate of Jammuy & Xashmer guring the pariod f.om thi 15t day of Jam =1
3161 Decomber, 1985 there wil D@ age retaxalion «of V0 yaams = *he nope ags il
To other bonatide displaced persons/rapatriates of Indian Origin‘Detonce Services

- Pershire¥Barder Security Force Parsonnet etc. as pet the emsm:f tnsxruclms of

28, 1930). In
B PR TR T 31
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[AGRICULTURAL SCIENTISTS RECRUITMENT BOARD

Krlshi Anusandhan Bhavan, Pusa, New Delhi-110012 -

o NOTICE
sl ” o AGRICULTURAL RESEARCH SERVICE EXAMINATION-2001

N FOR SPECIAL RECRUITMENT DRIVE FOR NEH REGION AND ANDAMAN & NICOBAR ISLANDS.
E No. 1(3)/2001-ARS-i Dated 6th July, 2001

6. Educational qualifications :

{a) Fur acmission to Agricutural Research Service.

A cangidate must have a Master's degree or equivalent in the concerned,subject witt
specialization as defined in Annexure-ti.

7.Fee:

The examination fee of Rs; 100/- {Rupees one hundred only) should be paid by a Crosse-
Bank Draft only, valid for six months from the date of issua, drawn in favour of Secretan
ASRB  and payable at New Delhi with the application form of th
examination, Candidates should write their name and address on the reverse of the Ban
Drattin the top corner ai the time of submission of appfication. Application not accompanie
bythe prescribed fae shallbe summarily rajected. (No tee is payable by SC/ST candidate:
Noto : Fee onca paid shall not be refunded under any circumstances nor can the fee b
held in reserva for any other-examination or selaction.

Candidaigs claiming fee remission on account of being SC/ST must attach a copy of S¢
ST certilicate from the prescribed authority,

8. Plan of Examination :

There will be thrge papars in the written examination :

S.No.

Ouration

Subject Marks
1, General Knowledgs 200 3 hours
2. - Professional Paper-t 200 3 nours
3 Prolessional Pgper-i 200 3 hours

Motaned plan of Examination is given in Annexure-ili
§. How to apply © .
A candidate seeking admission to the Exammauon must apply to the Secretary. Agrcut
Scientists Recruliment Board, Krishi Anusandhan Bhavan, Pusa, New Daeihi-110012 -
(he application lorm publishéd alongside The candidates may utilize in original the tor
published in the Employment News tilling up the columns in their own handwriting. The.
is no objection to candidatas using printed Application Form and Attendance Sheet
available from private agencies, as long as the format is exactly tha same as publishec
the advertisement. The anvelopaes containing the application form should be superscrit:
in bold lettars as -

*Application fof ARS Examination - 2001"- Special Recruitment Drive for NEH & Andam

Nicobar lslands.

Cenlre .., Discipline

Note : A candidate must send the following documents with his/her application .-

a) Crossed'Bank draft for Rs.-100/- (Rupees one hiundrad only) in favour of Secret:

ASRB with the name and full address of the candidate written on its back.

Two identical coples of recent passpon size photographs of the candidate, ong pas’

‘on tha application form and the other pasted on the Attendance Sheet.

¢) One self addressed post card with 2 50 p. extra postage stamp fixed on it.

d) Three seli-addressed unstamped envalopes of the size.11.5 x 27.5 ¢ms.

e) Candidates already in-ICAR/Governmant/SAU Services whether in a permanen
temporary capachy are, however, required o submit an undertaking that they have infern |
in wriling their Head of Office/Department that they have applied for the examinat:
Howevar, candidates seeking age relaxation on account of being ICAR/SAU Empiay-
must attach a cerliicate to this effect from the concerned institute/SAU.

1) CANDIDATES SHOULD SUBMIT PHOYO/CERTIFIED COPIES OF TH:i.

* CERTIFICATES (HIGHER SECONDARY OR EQUIVALENT OR SCHOOL LEAVi
CERTIFICATE INTERMEDIATE, BA/B. SC/B.TECHMAM.SCM.TECH., PHDE
ALONGWITH MARKS SHEETS (AS THE CASE MAY BE) IN SUPPORT OF TH
CLAIMS REGARDING AGE, EDUCATIONAL QUALIFICATIONS, CASTE AND f

b

REMISSION ETC. (ORIGINAL OF THE ABOVE CERTIFICATES WILL BE REQUYF

TO BE PRODUCED TO THE BOARD AT THE TIME OF VIVA-VOCE BY
CANDIDATES, WHO QUALIFY THE WRITTEN EXAMINATION). IN CASES WHi
DEGREE CERTIFICATES HAVE NOT BEEN ISSUED, THE CANDIDATE SHO:
ATTACH A PROVISIONAL DEGREE CERTIFICATE IN THE FORMAT PRESCRI
VIDE ANNEXURE Vi; FAILING WHICH THE APPLICATION WILL BE REJECTE!
Application not accompanied by the prascrived fee of incomplete or dafective sha
summarily re]ecled No reprasentation or cotrespondence regarding such rejection: 1l
be entertained under any circumstances. Candidates must ensure that they fultila: 2
gligibitity conditions fot admission to the exammation, Their admission to the examm: -
xilt ala, tharalore, ba purely §rovisiona W an verification al any 'ater stage, Ris ¢
Cotbay & oeotnts 2 s Lo LSton el cungidating w be cancated
0, Lugt &S 1of r bl 0 apptotisn i ASRE
o TRE SOML T W3R e b oA tan Selreie . Ag
hecruitment Beawd, Krian! mnusanana:s bad.an, Pusa,
delivered in parson on or before 8th September, 2001,
in the case of candidatos rosiding in Assam, Meghalaya, Arunachal Pragesh, Mize
*afa.r, Nagaland, Tipura Sikkim Camimu 8 Kashmir Lahaut & Spiti Distieis and &
Auseuavision of Chathus Latl. of <imachai Pracesn Andainen & MZoDar . .
. akshuwaap Or abroad, the last date for racamt of applicaton will ke 22 Septer
2001,
{p) Candidates should cieary note Inat the Boaid wil in no case be responsic
acariceint of the's appfication o any dsicy misceipt thereof on any account whatsc
U] a;:.pi' tion, recaived siter the prescrided last date will be entertained uncer
S0 SEARANGSS o Be thY UL pIBedt. . avewed aficr the prascrined data witbe sum: .
“ejcied. Fhay reauld Siarelore ens o ihat thel applications reach tne Boerd's Dt
of belore the presciibed lust date.
Applk.anons received thiough Coutles ¢ counar Survices of any tvpe shall be trea!:
saving boun (0 evedt 'By Hand' at tre Poard s Connter
ROTE ALY NGE TR AT SLSATION FORIS, THE SALOICATT S:4
CAREFULLY GECIDE ABGUT MBS IER CrOILE FOR THE CENTRE AnS OPTH
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- S1IBJECT FOR THE EXAMINATION: tAORE THAN ONE APPLICATION FORM FR! - A
CANDIDATE GWING DIFFERENT CENTRES AND/OR OPTIONAL. SUIBJEDTE !
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MORE THAN ONE COMPLE’I’ED ) APPLICATION, THE BOARD WILL ACCEPT ONLY.

| ONE.APPLICATION AT THEIR mscasnow AND THE BOARD'S DECISION IN THE
MATTER SHALL 8E FINAL ™ Y

2471 IF ANY CANDIDATE APPFARS AT A CENTREIOPTIONIAL SUBJECT OTHER THAN .
; THE ONE INDICATED QY THE BOARD IN HISHER ADMISSION CERTIFICATE THE .-

ACANDIDATE WILL NOT BE EVALUATEO AND HISIHER
J- DUE CARE SHOULD 'BE TAKEN BY THE CANDIDATES TO F ItL upP: 'THEIR

' APPLICATIONS EHALL BE SUMMARILY REJECTED. NO REPRESENTATION OR’
‘CORRESPONDENCE REGARDING SUCH ns.:smov« SHALL BE ENTERTAINED
] UNDER ANY.CIRCUMSTANCES,
IV, CANDIDATES ARE REQUIRED TO SUBMIT ALONGWITH THEIR AFPL!CATIONS
- CERTIFICATES IN SUPPORT OF THEIR CLAIMS REGARDING AGE, EDUCATIONAL -

i} CLASS/PROOF OF BEING ICAR/SAU EMPLOYEE, IF SEEKING AGE RELAXATION
“ON THAT ACCOUNT. {T MAY BE NOTED THAT IF ANY OF THEIR CLAIMS 1S FOUND
TO BE.INCORRECT, THEY MAY RENDER  THEMSELVES LIABLE TO OISClPLINARY

" ’_AJC‘Y% )4 THF. BOARDIKZAR N TERMS OF THE RULES OF THE EXAMINAT!ON

CONTROLLER OF EXAMINATIONS

] The' mies hnm Agrbununl Rasearch Service (ARS) Examination to be he‘d by lhe

mmmmhb:mam » :.':-,,‘. .
1. CONDITIONS OF ELIGIBIITY = o

(8) Nationality : A candidate must be eher :

-() A chizen of India, or () a citizen of Nepal, or (i) a citizen of Bhutan, of

ol permanently settiing in India. of
§ '(v) a person of Indian origin who has migrated from Pakistan, 8urma Sti Lanka and East

‘and Z&nzba«)hmbh Malawi, 2ake, Emnpn ananetnam with me imtantion of parmanently

“hvow & cerifficate of ligbstly has been :ssued by \he Government of lndra

' 1‘-,-.: e

(a) Fos Agncumnl Research Servlca

: mmmmwemmmmm 1671.and not later than 1st August 1980.

“subject.10 possession of prescribed quatifications. in service candidates of the State
Agricultural Universities less than 35 years in age will be ebgbletoappear for ARS subjectd
8 possession of prescribed qualiications.

() The upper age Emi. pfascrbed above wi also be relexable :-
()Uptoamaxmwndﬁvsmrsuncammw belongs 1o SC or ST.

(%) Upto a maximum of 3 years i the case of candidates belonging to Other Backward
-Classas, who are eligbie ¥ avall of reservation applicable 1o such candidates.
(")Fochksmoupperago timid for the candidates hokding Ph.D. degree will bo 33 years.
Consaquently the upper age kmit lor sc/snoec candidates hokiing Ph.D. degres will be

suchcaseswillbe 38 yoars andchBCcandndates 36 years. In such cases, the candidate
shouid have obtained Ph.O. dogxeoon ot betore lsl August. 2001 wmch is the reckoning

«dato for age determination. 7"
{iv} To other bonahde displacéd psrsonsltepamates of Indian ongmlDelence Serwces

. { PewonneVBorder Secufity Force Pevsonnel etc as pef tho ex:stmg instructions ol the
"} Government of india on the subject. .

a &EOUOA‘I’GONAL OUAUHCA‘"ONS FOH ARS:

M ’n d.

Anmwo—(lagam: each discipine, from any Indian University incorporated by an Act of

1 .Central or State Legislature in india or other educational institution establistied by an Act
- of Pafﬁamen{ot dectared to be deemed University under Section 3 of the Uniyerstty Grants
CommsssmAcl, 1956 or be must have quatfication from a toreign University tecognized

i aseqmbmbyﬂwﬁovommeMdMa

Note : The candidates selected for appointment to the posts in Animal Science disciplines

wii Be entitied to Non practising Allowance as admissible under the rules of Indian Council

-of Agricutiurat Research and wbjoa © lun:nmenl ot the conditions of entitlement as

presu'had by the Councll. .

tn orderto taciktate cundndahs 1 decido thekr aligibility, the details of specilic qualmcauon

wwmmmmemhmmw mgiv«ml\nnexwell
Note § : For candidatos applying for ARS : .

ACANDIDATE WHO HAS APPEAEED ATAN EXAMINAT|ON THE PASSING OF WHICH

INFORMED, OF THE RESULTS MAY APPLY FOR THE ADMISSION TO THE

EXAMINATION BY " 18T DECEMBER, 2001 IN THE PRESCRIBED FORMAT
(ANNEXURE-VI) LATEST BY 28TH FEBUARY 2002 FAILING WHICH THE
CANDIDATURE WILL BE REJECTED WITHOUT NOTICE AND NO CORRESPONDENCE
WILL BE ENTERTAINED AFTER THE ABOVE DATE.

| Nots Il : in exceptional casés, the Agricultural Scientists Recruitment Board may treal a

»»]APPUCATIONFORMANDATTENOANCE SHEET CORRECTLY:NO COLUMN OF THE -
ARPLICATION SHOULD BE LERY- BLANK. INCOMPLETE OR DEFECTIVE ~

{' A canddate“fof: admlssbn ] the Agmuhdml Research Service must have anamed the
8ge of 21 years bt ool have atnained the age of 30 years-as on 15t August, 2001 i.e.he . -

"EXAMINATION SUCH CANDIDATES WILL BE ADMITTED IF OTHERWISE ELIGIBLE,"
BUT THE ADMISSION WOULD BE DEEMED TO BE PROVISIONAL SUBJECT TO THE
CANCELLATION IF THEY DO NOT PRODUCE PROOF OF HAVING PASSED THE '

‘NOT BE ADCEPTED UNDER ANY CIRCUMSTANCES EVEN IF A CANDIDATE SENDS

“the ARS exammauon and o teques( for change of dzscplme will be’ entertained.

QUALIFICATIONS, SCHEDULED CASTE/SCHEDULED TRIBE/OTHER BACKWARD -

++. Note | : The numbar of anempts made w the candidates priof to Agricuttural Resaarch
(P BAPAWH)

TitA candidate who has already qualitied ARS axammalbn in the earhev year will not be

. Agticultutal Scientists Recrukment Board in'the month of Degember, 2001 are publis-

(V) ATbetan refuges whocame overto India betore the 15t January. 1962, wahthe tmennon _

i ‘African countrios of Kenya, Uganda, thé United Republe of Tanzania, (lormerly Tanganyika -

3

mhnbbb/aMMpernddSywa Thus, the maximum mit tor SC/ST candidates in

| (DA~ candidate " for - the . Agriculiural - Reseati:h Service  must have- @
'8 dagree of equivaient in the d subject with speclalization as defined in

RENDERED HIM ELIGIBLE Yo APPEAR AT THIS EXAMINATION BUT HAS NOT BEEN -

q.cancidate; whobas ol any of the Jaregeing aualtications, as a gualtied cancitate provided v
L thaf ﬁe Baspassad "Examinatioh condLliied Dy othes Blsliuion . the standant sl-which in

_ the opinion of the Board justifies his admission to the examination. K

. Bank Dratt only, valid fot six months trom the date of issue, drawn in favout of Secrelary. “»
| ZASRB and payable at New Dethi with the application torm for the examination. Candidates |
‘shoutd write thelr name and address on the reverse of the Bank Draft in the top corner at
_meﬂmeotsubmlssbno!apmmnmacatbnmnn Wpanied by the prescrived foe
“‘ghallba surmarily rejécted r(No foo ts payable by SCIST candidates).

. Will be limited to three for al candndates (whelhef M.Sc/Ph, D) including the ihservice
.candidates of ICAR. Howevet. thcs lestmwn will not appty to SC and ST candidates, who

© made. P
- Note Ui : Appearmg even in one papef‘would be Ueated as one anempt for the. purpose

" discipline in which he/she has earlier qualified. However, thete is no bar 1o reappear for

- felaxation on account of being ICAR/SAU empioyee musi attach a certificate o this effect
" from the concerned lnsmme’SNJ or get his application forwarded thiough proper channal.

- the examination shali be final.
- 8.Nocandidate wilbe admmad to the examination umess he holds a certilicate 01 admlsson

- means may gdisqualify him for admission.
. 10; A candidate who is or has been declared by the Board gumy of lmpersonat-on orof
. - submitting fabricated documents or documents which have been lamperod with or of making

- examination, or of using or attempting to use untair means of of misbehaviout in the

mmcandidatssofmhssmuyemhagowm atso be eligible to appear -

* (i) By the Board, from admission to any n of app at an intarview heid

. sub]ect-wnse) as-disclosed by the aggragme marks finally awarded to each candidate.

Note il ; In ARS the scieniis! will be placed in the same distipline in which he has qualified

4. FEE; A

X,

The examination fee of Rs 100/- (Rupeass one hundred omy) should be pa\d by a Cfoised

Note : Feeoncepaldsha!lmtbo efundad undar any cin wnusmrcanmeteebo
held in reserve for any other examination or selection. Candidatas claiming fee remission
‘on account of being SCIST must aftach a copy of SCIST certificate from the pfesccbod

authority.
5. (a) Number of Anempls i .
The number of attempts for inme‘ icultural Research Sarvice Examination

Lol

are otherwise eligible. %+

Service Examtmnon 1996w£lmolbe takaninto aceomtbmounﬁngthe number of anempts |

for counting of number of atlempts. . )
5. (b) Resrictions on applying for the Exammauon -

‘eligible 1o compete in the subsequent examination conducled by ASRB tor the same

-an ARS salectee in the subsequent ARS examination in a discipline ddIerenl than the one
in which he has already qualified *, . -

'6. Candidates already in the Service of indian Council o| Agmuuural Research, Central
State Government/Scientific Institutisns/Universitios, whether in a permanent of a temporary
capacity ot as a work charged employee, other than a casual or daily rated employees, are
requized to submit an undertaking that they have miormed in writing their Head of Office/:
Department that they have applied for the examination, However, a candidate seeking age

7. The decision of the Board as to efigibility of o!hemse of a candidata for admission to

‘from the Board.
9. Any: anamp( on the pari of a candndate to obtain support br hts cand'dalu{e by any

statements which are incorrect ot false or of suppressing material information or otherwise
tesorting to'any other irregular or improper meang for obtaining admission to the

examination hall, may, in addition 1o rendering himself liable to climmal prosecution :
(a) Be debarred petmanentry of for a specmc penod

b (s

by the Board for selection of candidates ; and
(ii) By the Ingian Council of Agricultural Research from Employment under them. .
(b) Will be liable to discipiinary action under the appropriate rules,if he ks already in sarvice
"under Governmenvindian Council of Agricuiural Research/State Agricuhural Universities.

11..Candidatas who obtain such minimum qualitying marks in the professional papers of
the writton examination as may be tixed by the Board in their discretion shallbe summoned
by them for VIVA-VOCE 'for the Agriculural Research Service. After the Viva-Voce the.
candidates willbe arranged by the Board in ofdev of mertt in each category (Professional

" Candidates who obtain such minimum aggregate marks in the written papers and viva
without hxmg any ntinimurv mark.s) as may be fixad by the Board In their discretion shall
bé rect ded for appot t fo ARS in accord with lhe number of vacarncies
intimaled by the Council under each discipline. .

.12. Candidates belonging to the $cheduled Casta of Ihe Scheduled Tribes may be
recommended by the Board by-a rolaxed ‘standard 1o maka ( up the daficiency inthe reserved
quota, subject to the relevant instructions on the subject and Also subject to the fitness of ‘| °
these candidates for appointment 1o the Agricutural R h Service inespecth 01 tho‘n.
“ranks in the order of merlt at the examination. ! ) .
13. The form and manner of communication of the resutt of the examinanon to individual §
cand;dales shall be decided by the Board in their discration and the Board will not enter
into cortespondence with them regarding the resull. .

"14. Recommendation by the Board for appoinimant'in the ARS will not be bmdmg uniess
the Indian Council of Agricultural Research are satisfied after such enquiry as may be
considered necessary that the candidate is sultable in ali respects for appoumnenl W the
‘Service.

15. A candidate must be in good mental and, bodily health and tree from any physicat
defects likety to Imenefe v/ith the discharge of his dutiés as on ofticer ot the service. A
candidate, who after such physical éxamination as the Indian Council of Agricuhural
Research may prescribe, is found not to satisly these requirements wili not be appointed.
Candidates selocied by the Board may be required o undergo physical examination.
Candidates will be required to pay the tee tor the Medical Examination as ptescrbed by
the Govemment of India, for such category of the posts

16. No psrson : .
(a) Who has entered into of contracted a mamage with a pevson havmg a spouse living
of

- {b) Who; havmg a'spouse living has entered into or comrac!ed a mamage with any parson
shall be eligible for appointment to lhe ‘servico,

Provided that the tndian Councli of Agmunural R h, may, it satisfied that stich a
masnage is permissible under the parsonal law applicable to such person and the other

pariy to the marriage and thera are ather grounds to! 50 doing, exempt any person lrom
the operation of this rule.

l.
1+ 17, Brigf parficulass relating to the-saryice 1o which recryﬂmem .baino mage hwough !Ns '

Examination are stated in Annexure-IV. |
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. 7 Employment News 28 July = 3 August 20
. . ANNEXURE-} PHYSICS/SOIL AND WATER Agricuttural Chemislry/Agncﬂhural
VACANCY POSITION FOR SPECIAL RECRUITMENT DRIVE FOR NEH REGION CONSERVATION Physics/Soil Science with specialization in
( - AKD PORY BLAIR ARS EXAMINATION 2001 Soit Physics/Soll and Water Consarvation.
s. | Qisipiine Name of tnstitite No.of | RemarkaBreak up B: VETERINARY AND ANIMAL HUSBANDRY DISCIPLINES | ,
No.f ! ‘ total Vaca & ANIMAL PHYSIOLOGY Master's dagree in Vetarinary Science/ *
) VACANE —S%‘ stlosc {Gen i Animai Scisnce with specialization in
. es Animal Physlology.
% . st — 24,  ANIMAL REPRODUCTION/ Masier's dagrae In Veterinary Sciences/
01 | Agriculural Entomology | [CAR Research 07 |ot}ot} 02 {03 GYNAECOLOGY with specialization in Animal
1 - Complex for NEX Reproduction/Gynaecology.
_ .| Regon, Barapani | ] 30. LIVESTOCK PRODUCTION & Master's degres In Veterinary
02.| Plant Breeding 1 .do- 0s lo1] -1 02102 MANAGEMENT v Sciences/ Animal Sciences with
o - . % 02 o1l o1 0'2' speciafization in Livestock Production &
.| Plant Patholog il . - _ ’ Management. )
o CARI, Port Blar 02 32. . POULTRY SCIENCE Master's degree In Poultry Sclehces/
i . . i 04 ’ ) Veterinary Sciences/Animal Sciences
04. | SoB Sclance-Sod ICAR Ras. Complax os lotlo1] o2 [o3 - with specialization in Poultry Sciences.
Fenilty/Microblology Barapani P 35. VETERINARY PARASITOLOGY Master’s degree in Veterinary Sciences
: CARI, Port Blak 02 . \‘Ni:;\gsypecializalbn in Veterinary Parasi-
NRC on Orehard, 01 . ' otogy:
. o Ganglok 38.- VETERINARY PUBLIC HEALTH Master degree In Vaterinary Sciences witt
R . A ’ . . . specialisation In Public Heatth.
s - C. FISH AND FISHERIES DISCIPLINES :
05. | Horticukure (FS}) {CAR Ras. Complex 06 jo1;+j02 |03 40. FISH & FISHERY SCIENCE Master's dagree in Fishery Sciencas of
4 . | Barapani : : ) M.Phil/Ph.D. in Zoology/Biclogy with
06. | Horticukura (VC) -do- 03 jo1]-{ - o2 ‘ B spaciafization in Fishery Sclnces/
peog oo - Mariculture or P.G. Diploma in Fishery
7. | Horticutiure (Floriculture) | -do - ) ot (ot} - { - _ Science trom C.LF.E., Mumbai.
08. } Agronomy iCAR Res, Complax 04 «f-]02]03 D. AGRICULTURAL ENGINEERING AND TECHNOLOGY
Barapani ) ) 47. FARM MACHINERY & POWER Masters degree in Agricultural
CARL, Port Biair o1 1 Engineering with specialization in Farm
05 Machinery.
09. | Solf Sci.-So 1 7RR fes. Comptax | ot | - |- ot | -  F-FORESTRY:
Physics/SWC Barapani §7. FORESTRY . glasct)elr's Bdegm;l.ln F;relaslry or M.Phit/
- - " : h.0. in Botany/Liie Sclences with
10.| Agril. Economnics -do - ) 0 01| -1 - - " specialization in Forestry.
11, | Forestry ) -do - 01 <1l - 01 H. ECONOMICS, EXTENSION, STATISTICS & COMPUTER APPLICATION !
. AGRICULTURE: . .
12.1 Animat Reproduction «do - 03 «f -1 01|02
ca - - - 60. AGRICULTURAL ECONOMICS Master's degres in Agricuttural Economx
. | 38.] Vety. Pubiic Heath -do- . 04 102101} - 101 : Dairy Economics/Fisherles Economics. .
o \/'“'_ Fish & Fishery. . ICAR Res. Complex 02 | -]011.01 |0V 63. AGRICULTURAL STATISTICS Master's degree in Statistics/Agricul
T . Scionce Barapani Sciences/Dalry Sclences, Animal Sclen. «
.. CARI Post Blak ot Mathematics with specialisation 1
o Agricultural Statistics or Mathemat ¢
S - - - Statistics or Senior Statistician Diploma o’ S
15.] Agrh. Statstics -~ | 1cAR Res.Comptex | 01 1 -} - 1O :  Cakutta.
’ . ) | Barapani . 64. COMPUTER APPLICATION Master's degree In Computer Applicatio
. p ; . . : N AGRICULTURE Agricuiture/Computer Sclence/Statis ::
18 | Poulry Sclence g0+ ot |-1:].- 1ot I ] ‘ : i
g B - : Mathematics with specialisation of applic. <~
17.] Farm Machinery & Power | CARI, Pon Blair 01 -i-] - 10 ) " In Biological systems.
"18. | Agril. Meteriology -do- ot | -}|-| - |0 ANNEXU! 3 1
19. | Anima! Physlotogy NECM, Jharnapan: or Vol - jot The compstitive examination shall comprise the following subjects:
20.{ Vety. Parasitology | NFCY, Dirang ot |-1-1- o S.No. Subjects Max. Matks Duration
. T NROM Jnmapani | 01 lo1]o1] - ot 1. GeneralKnowledge 200 3 e,
Sl . : 2. NRCY, Dirangp 02 2. Prolessional Paper-i 200 3 hts.
’ ' 03 3. Prefassional Paper-li 200 ~ 3hs.
| Computar Applicatk e amapan | 01 | - |- - o1, 1 (8)VIVAVOTE ' ' .
z lnAgﬂc:l:we e NRG g ' Agricuttura! Sclentists Recrultment Board will hold viva-voce only for those e jil 3
™ - * * candidates who have applied for the Agricultural Research Service in the applt Wi -
Totl - : 61 |10]06) 14 | 3t form and fulfl other requirements. This will be of 100 marks thus making a total- 7
4 ANNEXURE-N marks for ARS. ARS viva-voce in the discipliines where ARS vacancies are ave it
: Note: :
DISCIPLINE-WISE QUALIFICATION FOR ARS EXAMINATION ! e dicainlinas wi
Y : 1) A copy of a syllabus for the respective disciplines will be provided to the pros; ct &
1A “G““’“’-"“_““ ouscxp_uuss candidates at the time of intimation of the Roft No. ete.
1 cods Oiscipline Qualitication 1) No candidate will be allowed to take more than one prol_essional subjectatat @
No. : the examination. . :
- - — - - ill) Generai
2. AGRICULTURAL ENTOMOLOGY  Mastars dogree In Aguc;uhuw or M.PhiV (2) Quostion paper can be answered efther in English or in Hindl,
: ’::é?i:l‘izm‘?irk?f:ﬁ:?;o ;ﬁgmobgy (b) Candidates must wiite the papars in their own hand. In no clireumstances will 1 ay v
" . h ’ allowed the halp of a scribe to write the answer for tham.
03. AGRICULTURAL METEOROLOGY r;::;’ :’;9;:;;; :g:‘:ﬂ"’;‘;“i‘;’ph oin (c) The Board have discretion to fix qualfying marks in any or all the subjects f v
C. i uitura . . examination. . j
Piysics with specialization in (d) I a candidate's handwriling is not easily legidle. a daduction will be made 1 * <
) Mateorology. _ account from the total marks otherwise accruing to him.
05, KGRONOMY Mastore degies in Agriculture with o) Marks will not be allotted for more superficial knowladge. '
) specializaten w Aglonomy. {t) Cradt wili bo givan for orderly, effective and oxact expression combined w 1« 2
08. KORTICULTURE-FRUTI tAaster'e dogroe in Frun Science/Frur «canomy of words in all subjects of the examination.
SCIENCE Cropy/Huitculure wih specialization in (9) The standard of papers in General Knowledge wil b such as may bo expec 40
Frui Ciopg of Fomaiogy. graduate of an Indian Universtty. The standard of paper in the Professianal - oic s
10.  HORTICULTURE: : Master's degree In Floticunure/ will be that of a Mastars degree of an Indian University. The candidates w1 e >
- FLORICULTURE:. Hortlculture with spacialization in pected to liustraie theory by facts,and to anayse problems with the help 0 ne
ATICULTURE ::9"0“’?“:‘ or o““‘av“;‘“?gﬁ’g::::;‘;' They will be expacted o be particularly conversant with Indian problems ir e
t1.  HORTICUL v aster's degrea ir. vegeia ! evant field of research.
" VEGETABLE Vegetable CropsHarticultut with GENERAL KNOWLEDGE
. SCIENCE specialization &n Vegatable Crops of IV) The paperwill consist of only objective type quastions which willinclude gener. kn
:h;‘m;:“é:’r o n Agricuture with odge felated to Agricultural Sclances including psychological and aptiude tet g ©
14.  PLANT BREEDING .sc;usau:noh ng Breading of comprehansion hylanguage.
. g " ) 5. PROFESSIONAL PAPER-I
15.  PLANT PATHOLOGY s{:,::;:.:.ogrn in Agricufture ot This will consist of objective type questions covaring ditferent fields of spec  's¢
' ’ M.Phi/Ph D, in Botany/Lile Scloncos under & given discipline.
worth speciaization I Plant Patholagy/ 8. PROFESSIONAL PAPER-l ) v
Mycongy. ’ This paper will covat discipline under the syl abus. it will contain descriptive ty -+
48, 50w SCEFIELT Musters dagree n Agrcuiura/iiclance tions with long/shont answors.
CHEMISTRY/FERTLNY: with spocigsation in Sou Feontilty/Sod VIVA-VOCE ) ] ) ) . )
e xt AMICROBIOLOGY .. Agricuttural Chemistry/Sail Chamistry/Solt - - 7..Tha candidates wiil be Interviewed by a Board of compatent and unbiased - e
e ae nan o dmm s s sosbis i o o M ODHOGI = cam v i e simmoii a7 tha respectyva disoplings, who will hava before them & record of his/har ¢i «a!
20. SOIL SCIENCE-SOkL Nagtar's degreo kn Agricufture) object of thé Viva-void fs 103538 hishet Sutablity for the ervica forwne ¢ o
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. 35 competed The vwa-voce 15 nienzed 10 supsiement the witian gxamination for  fare Resolution No. 12011/68/93-BCC (C), dated 10th September, 1993 published in the - ‘ c N
testng the general ant specia«seq know'Cge ara abdtes of the cancaale The can: N

v Gazette of India Extraotdinary pan i, Section |, dated 13th September, 1993. ‘ ‘y p&;.\_
drdate wiil be expeclad 10 Nave laken an intew.gent e st NOLOnly M s neyownstate  Sh, and/or his tamily ordinarily reside(s) in ihe .
of countcy, as well 2s .n modern cutient of thought and In new Ascoveres which should .. DistrictDivision of the . stata.

rouse the curnosty of well-educated youth

This is also 1o centity that, he/she does not belong lo the persons/sections (Creamy Layar)
mentioned in column 3 of the Schedute to the Government ofiindia, Depattment of #&%on-
nai & Training O.M. No. 36012/22/83-Est. (SCT), dated 8.9.93.. 4
District Magistrate.
Deputy Commissioner etc.

The technique Of the viva-voce is 1ot that of sirict cross examination, but ¢f a natural,
though ditectad and purpositve conversation ntanced 10 reveal the canuidles men-
- tal qualties and histher grasp of problems. The Board will pay spec.al attantion o
assessing the inteliectual curiosty. cittica! powers of assimilation, balance of judge-
ment and akitness of mind, the ability for social cohesion, integrity of charactaer, inltia-

Dated
tive and capscity Ior bndmhp and scientilic research, Seal
ANNEXURE-IV NB : {a) Theterm‘ordinarily’ used here will have the same meaning as in Section 20 ot
Print ma g . . ] 3 the Reprasentation of the Peoples Act, 1850. '
‘B(wépan_r:uhm reiating lo the AQ"“"‘"‘" Research Sen{eca.- N {b) Where the certificates are issued by Gazetied Otficers of the Union Govern-
< Candidates solacted for appointment 10 the Servica will be appointed as Scientists in ment or State Governmants, they should be in the same form but counter-
. ‘g‘:r;s‘"u on probation for & perod of two years which may be exiended. i neces- signed by the Cistrict Magistrate or Deptity Commissioner (Centificate issued

by Gazetted officers and attested by District Magistrate/Deputy Commissioner

2.7 Candidates selectad on the basis of the competitive examinalion shail be requited 1o ate not sufficient)

. undergo an inlensive courss of study and training for a petiod of one year.
3. Every trainee shall ba required 10 execute a bond to ser e the Councit (ICAR) for a
. minimum pariod of 4 yaars trom the date of appointment including the period of train-
ing. Failure to serve the ICAR for the stipulated period will tender the candidate liable
to retund 1o the Council a sum of Rs. 12,000/- or 50% of the total emoluments paid 10
© hNim/har during the training period. whicheves is more as provided under the Rules.
4. Any trainge tound to be guitty of unbecoming conduct will be Iable 1o be discharged
" even belora complation of the peniod of training. Such a trainee will be Lable 1o retund
fuli amount of the emolumant paid to himher duting training pencd.
S. linthe opinion of the ICAR the work of conduct of the officer on probation is unsatis-
. tactory or shows that ha is uniikely to become efficient, the ICAR may discharge him
forthwith. On compiation of the peried of probation of any extension. f it is found thata
candidate is not 1l 10f petmanent appointment, he/she may be Cischarged
8. Conditions of service, keave, pension, providant fund atc. for the members of service
shali be as determined by the Councii.
7. Ascienust ks Hiablg to serve anywherg in India ot abroad.

ANNEXURE-VI
CANDIDATES WHO ARE STUDYING AT POST GRADUATE/PH.O.
PROFORMA TO BE FURNISHED BY THE CANDIDATES ADMITTED
PROVISIONALLY ON ACCOUNT OF NOT ATTAINING ACADEMIC
QUALIFICATIONS ON THE PRESCRIBED DATE

Name of the ihsxﬂute/UnNers‘uy

M.Sc. Transcript

1. Name and Roli Number .

2.Date of Birth :

3. Institution last studied and Degree obtained :
4. Date of admission at

8. Those candidales who have aiready been awarded Ph DM Phildegrees or havebeen 5. Subject’
granted cenificatas of admisswiidy 10 the award of the said research degres by 1.8.98 i) Major :
shali be grantad M1 advance inciements(s) and cosresponding benatit of 3/1 yeat(s) of ity Minor(s} :

. sarvice Jespectively on production of tha necessary documents o appointment.

€. Qualitying Examination
nwxw.n(i‘ X PR S .

.. . 1) Qualiying Examination passed on :

ii) Thesis submitied on ®

lii) Final thesis Viva- Voce Examination passed on
iv) Final result declaration :

[N

FOR OBC CANDIDATES

ANNEXURE.V
FORM OF CERT!F!CATE YO BE PRODUCED BY OTHER BACKWARD CLASSES AP-

7. Conduct :
“{] PLYING FOR APPOINTMENT YO POSTS UNDER THE GOVERNMENT OF INDIA. Station :
o # | Thisis ocentythai SvSmt/ Kumari sonfdaugh-  paa-
T, ol teroiSh. of Village Dis- ’ Registrar/Dean
7 | wicvDivision “in the State egistrar/liea

-belongs 10 the

communny

Name of the University
whlch is fecognieed as a backwaid clasa under-the Government of india, Ministry of Wel-

A
x4
hil >

) ,;m»f»&ﬁW«iéﬁm&%&Q%

‘:3"“" Continved on page 38
}@— . Aerial Delivery Research
';L ‘ Ministry of Agrculture (Deptt. of A.-H.-& Dairying) & Devempmem
% ;i _ . GOVT. OF INDIA Establishment
8 ICAR-NATP Research Schome CENTRAL POULTRY BREEQING FARM Govt. of Indie
L *intagratad Network of ASMM Rasasrch in f°"M5°ﬂ System-Fishories” AAREY MILK COLONY, NEAR MODERN BAKERY, GOREGAON (E), Ministry of Defence
: for blowing twe posiions of Research Assodials 1o be posiad at MUMBAI400065 Defence Res. & Dev. Orgn.
,W&R.meamﬂmmmmwv:dum;mvw% ! (DRDO)
N hich betra and
oo porraoh b P et ot wiocwd i 3200 INVITES Post Box No, b1, Station

Applications for filling up the post of JRSTENOGRAPHER on transfer
on deputation on the lems and conditions govemed in accordance
wih the existing nes of Govt. Of India s amended from Ume to time,

mmwmdmywmwmﬂbemmnuamnbanmm
Tcumbent shal nos have any claim for reguisr smployment under ICAR. Last obts tor ot
of sppheston & 311 2001, Applcation can be MDCCPI INARIS- Fighatins.
Post No.of Post Essential Quaiitication Pry

Road, Agra Cantt - 282001
One post of Junior Research Fellow
(JRF) is available initially for a period of
two years (axtendable as per rules), at

Resoarch  Twg M5 infshenesMiSc.inZoclogywih Ry 880000 SCALE Rs.4000-100-8000(S-7), Qua. Essentll :8SC, Eng. Shorthand a monthly stipend of Rs. 5000/- (also
Asocate - Fish and Fi as 3+ . HRA and Madical Facilities. shall be
MLFSed MCA trom » tacogrised HAA 88 pet @80 w.p.m, Typing @ 40 w.p.m, Desirable :Graduate preferred, admissiblo, as per. tules) to work in the
nsttsaluniversty, NATP noems. Kitowledge of Elecironic typing., Hindi typing @@ 30 w.p.m. area (s) of Design & Development of

Desiradle quam\scum Cancidate snouid have 110 2 yrs xpanionce in GIS appicatien’

1 Aeriat Delivery Equipment.
GiS sa!mn uaq:awt'wrv\m apphcaton n VB/SO%. Server ang RBNS/web page
3 nolowl

NOTE: CANDIDATE NOT HAVING KNOWLEDGE OF COMPUTER Applications are invited from the

8 candxiate whi be requred NEED NOT APPLY, candidatos possessing afirst class BE/
for data ety also. ) A 8.Tech/B. Toxt/B.Sc.(Tech.) In Textite
""" T arasied candaie ghould sead ther appication on pian paper 26kessad I CCPI, Public Sector/State/Central Govl. employees shaukd apply through Tochnology/Textie Engineeting/Textie

“HINARIS - Feheries, wilh ther biodats {{1) Nama, (2} Fathers nama, (3} Local address,
{4) Permanant eddress, {5) Dama of birth, (6) Educations! Qualiications (saring from
matiadaton with subiect, dhision, percentage of marks outalnad), (7) Reseaich Expatiencs
|t (1) Signaturo) wah rocent passpan size photographes, and atesied copies of af cartficates
B (MWWW)watmrnerabrmlemumndmnwimmwwoe
sl oripinal certcates and procd of 2Qa at the tene of inwrvow. No TAUA wil bs provided 10
2000 e intarview. The competant Authory resenves the right 10 cancel o eoruitnent A
munmwwwmhwmwwuumw
Whhmmm:wﬁmnm 742001, DIRECTOR

EN1TI3)

Chemistry/Fibre- Scienca discipline,
Maximum of 28 years of age as
on 20 August, 2001 (relaxable by §
yoars for SC/ST, and by 3 years hx
08C Candidatas).
Type written application with complete
Bio-data shouid teach to Director,
ADRDE, Post Box No. §1, Station
Road, Agra Cantt - 282001 on or
before 20 August, 2001. Affix a recant
passport size photograph on the right
corner of the first page of appiication.
Send a crossaed Indian Postal Order of
Rs. 10/- drawn in favout of Director,
ADRDE, Agra Cantt alongwith the
application (Candidates belonging to
. 8C/ST & OBC are exempted fiom this

proper channel alongwith last 8 years upto date C.Rs & viglance
clearance cenificate. Deputalion s initially for 1 year extendable 103
years of il reguiar candidate i5-sponsored by Stafl Selection
Commission (whichever Is earfier). )
should reach to DIRECTOR within 15 days from date of
issue of advertisement in the Employment fjews Paper,

X EN178B
Office of the Controiler-General of

Patents, Designs & Trade Marks
Ministry of Commerce & industry

o] SANJAY:GANDHI-PC
:m; NSTITUTE OF MEDIC2

W~:-‘=l'sw‘ (NQ 6034 DIA
an ot 13 Wi QU8

40400 §3050) M 1 1=V7, i)

Refer advertisement No. 32/2000-2001 in tha |

[—ORRIGENDUM NOTICE NO.: 32/2000-2001 } |

Dapartment of Industrial Policy & Promotion
Central Buliding, 103, Maharahi-Karve Road, Mumbal-400020
CORRIGENDUM

payment), Candidates working In
Government/- Putlic Sector Under-
takings/Autonomous Bodies shouid

Employment News dated 20-26.01.2001,

Reservation to Phwcuﬁy handicapped, Dependent of
freedom fighters and Ex-Seni  wil be applicable as per
U.P. Gowt. Rutes. All the terms and condition of!he sdvertisement |
iwill be remain same. However the last date of receipt of
i application In tespect of the above mentioned candidates is .
iextended by 15 'days from the date of the publication of thle i

Reforénce advt No. 8031(6)2000 published in this p on 24.3.2001
ragarding trviting application ke \32 posts of Examiner of Patents & Design in
Patent Office at Kolkata and Its branches at Deihi, Mumbal and Chennal.

1t is notitied %or information of ali concernad that :

1. in Eesentisd, at the end of the entiies the words “or equivalent” Is added.

2 in Desirable under sertal (1), at the end of the entries the words “of equivalent”
is aodad.

" apply through proper channel.
Candidates will be required to produce
certificatatestimonials in original at the
time of interviaw. Those having qualtfied
UGC/CSIR/INET/GATE axamination
shall be prefarred.

it may plaase be noted that offer of

lowship does not conter on Faflows

Tho candidales applied for sakl post earfier nead not file resh application. Fell v :
jcorrigendum. = i DIRECTOR <) ] The 183t dalb for raceiving the appicution ls 21 dayl from the date of tis | any rightfor -bwmmhg?ﬁce%mn

A g e e e e EN}‘I):»:}': { corrigendum, other criterin r@mains same. o “eN 17169 N EN TS

casn BUAN 112001 ) e

R A N R N Y
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I $ - - v R
1 - £y "l 3
o// ~Rgricultural <\
i / ’ o hd . g A B / e o % ’
Y Scientists e o L LIS 9RREC L RDUAND
A *Recruitnzant Board | ::KRISHLANUSANDHAN:BHAVANT PUSA::NEW {Di 012355 s
: Krishi Anuftandhian Bhavan * ) : S j ‘ s
Puss, Hew Déhi12 - Applications ara invited for the following scientifi ii ‘ :
R : 9 scientific posts under the diiferent Insti i i
AGRICULTURAL RESEARCH - |- of Agricultural Research, New Delht titutes and Headquarter‘s of the Indian Counci! ,
SERVICE (ARSY NAT| 5 DEPUTY DIRECTOR GENERAL ’ /s f il Chermistry/Soil Fentility/Soi o
it EL(‘GlBI)llJTY (OQAL - ) mglscﬂm : Rs. 25000/ {tixed). . :Av'l?;;!?oiogy.(ii)&(ili) XSin ller'n N:('!.isg(ii) ;’%ﬁlnﬁ;‘:&ﬁ%ﬁ?&iﬂ:‘s’ﬁﬂ
TEST (NETY SENIOR : NEWAB«ECL%:NCIL OF AGRICULTURAL RESEARCH HEADQUARTERS, :n;g °SZ§3°'B°§ ::i(:: 271: o: Afl:j Zone Research. ),
RESEARCH FELLOWSHIP - 1059.lﬁ'epu:y Dirgclor Ge;\ewl (Animal Science) (One post) pos.l) ) & fnlma ond F:m\ge i {One
. uslliications ial : (i i i .l R P et
) (SRF) EXAMINATION-1999, ‘ . Scienco, () An em?::nr:tézIen((;igg:ggl;ev%:eea:r: anyebmnch of Animat Eun_'lmgaﬂons §ssenl!§l : (i) Doctorat qegyeo in Animal Nutfition/Animat
RESULY OF SENIOR inmegra’deotpcindpalsmmisn(Rs.16400-22430)ov?:::1e€?$:|om sition A imal H i o tanag o vSe. & !
" RESEARCH FELLOWSHIP outol vihich 3years experlence shouid be in Research Management g:si!ion- s&im‘iﬂ?ﬁa’ﬁfﬁéﬁiﬂ i:su:: llileelg1 xazszm g;sig(r‘gr)n sbove. ()
LIST OF SUCCESSFUL ov.inay\_oqmva_lunmosmg.-_l.:;:nenlmfm Scit_znli.s!havi"‘gprgvsr]mc\‘trdol i 1C5NTJ;A;. A??IFULTURAL RESEARCH INSTITUTE, PORT-BLAIR o
X . ) b workin g atleast . Head, Di
-, CANDIDATES FOR SRF ! “21 years experience in the relevant subjoct, out of which 3 years peri Quatiticati b Esoont Ho:n(li;“t')l::é::rgl Z:u::;r{n(g:eﬁp::’sl)’ Horticutture/ : ’
Ll ARRANGED IN ORDER OF ) R E’lol:?nﬁ‘% :ig:e?'g:rﬁanafcmenl Position ot in an equivalent position, (i) Agroforestry. (i} & (i) As in ftem No. 169(ii)!.g|60(iii)abov: (Iv;’sp:g::‘s;\:& v
. ) MERIT . niribution ta researchiteaching/ ion education/ ang ionce in Horticul ol en ’ . CT
g as supported by published ions. (iv) Specialisati ead Dlviei v yurops. .. : _ ' &
(01) Agricultural Chemistry j dinationand f f > ! : 175. Head, of Field Crops {One post) K . A\ . W
-‘ (o) Agrcuiurs Incoarding prog thefietd of Animat Qunﬂ‘fi‘;csa;l’:l'\; G‘E’ssgnllal : {i})gtzsg;:;al‘d(:!glee Nin (:‘g gﬁeld& a!sr(’)lam Broeding! R
A . N Geone! Sciences. (i) & (iii) As in tem No. ii) & 160(iii ,
) ' ggghg::;!i;;;ﬁg:g;ogqu 3918 DlsRsE‘g‘.rrgg LI?II:SEIS:;S'FESG ENERAL, DIRECTOR AND PROJECT Speciatisation a_ndexperience in Rice and other field ér?:ps‘ (above. )
- |- (08C). 3906 (08C), 2796 (OBC), 2778 ' “’;;;“’.'? i Rs. '5“0"“‘50‘,2"900’5”"’2400 (Minimum pay to be fixed at ‘o7uc:n:ini?x:’loﬁ?:s'::n?:af%“;g:::r;:g(rg: %&“{%la'olmmls eding/
2 X , , 21 ofinitial appointment), } o " AV, . oegreain the i reedin
* 4+ 1 (SC).6853(ST) AND 3921 (SC) INDIAN COUNCIL OF AGRICULTURAL RESEARCH HEADQUARTERS, el Nutiion or Allied Sciences. (i) & (i) As in iem No. 169(i) & 160()
o (03) Agricultural Meteorology .. NEWODELHI g‘;:]"&(‘v) P in entof Caltle, -
9686 (OBC) and 9668 L gfg“‘“'““"" Diroctor General (Seeds) (One post) . :'e‘g:ol‘)‘l‘:lrlyélor;;fFlsheﬂe Sci ‘b
¥ {04) Agronomy |llcallonsl—:ssenllal:(I)Doclova_ldegreemanybranmd Plant Sciencos. ouasmcan'on tial: " 'r.;ences. (Ono"posl) e Qe
1+ | 4085 (50) Aueinst Gen. Research (i) Atleast 5 years experience as & Principal Scientist (Rs. 16400-22400) o In 8 o antial: () Doctoral dagraainthe fieldof "
=] Fetowship, 1856, 8076 . n equivalent position. OR An eminen! Scientist having praven rocord of o1 T S 165(0) & 160(i) above. (v} Specialisationand experience -
, flowship, 5834, 2668, - 8076, ; scientific contribution workingin a toputed organisationfinsiltute having atleast - /aine and Sweet Water Fisheries. S .
' | 9723,.10150, 3999, 10144, 3949(SC), I 18 years experienco in tho relevant subject. (i) Evidence of contitation 1o 178+ Head, Divislon of Naturat Resource Management (One post)
. 10175 (ST) and 2815 (SC) ; ITe chingE e jion as supported by published work/ ?unhlicallons_&?vuﬂ:(n)'ooctqral degree in the tietd of Soil ‘Scienca/
5 (058l jotry (PlimtScloneo) ' innov ' .(iv) Speci .g fexperience ‘in sead pr ion/crop (i:)" Y qa!lccdnm . (ﬂ')&"g\il) Asin ltem No. 169(i) & 16((1)(ii5) above. .
. 4072 . P ! Y 1 + Experienca in ¢ r P i M and integ
v Management Posilion and understanding of IPR and o Biodiversity issups, T &/ming System.  + o -,
(06) Biotechnology (Agricultural 161. Assistant Director Generaf (Technical Cabvdlnallon)(gno post) CENTRAL INSTITUTE OF POST HARVEST ENGINEERING &
e ss:;meg)d g;alillcallons Essentlal : () Ooctoral degroe in any branch of Agricuttural TECHNOLOGY, LUDHIANA y
. 6 and 4085 (ST) Agalnst Gen. | ences, (i) & i) Asin ttem No. 160(ii) & 160ii) above. {iv) Specializationtn  179: Head, Division of Transfer of Tochnofogy (One post) * .
. Research Fellowship t Planning, Monftoring and Coordi of Agricuttura A Projects,  Qualifications Essentiat : (i) Dactoral degroe in the Agricuttural Enginoeri
e i ) .. ) Ootlrabie - Eanos A 0 g te - ; 2908 ginoering/
5 (09) Genetics ) i : Exp inaF g Position, ) anyome_iEngmee'ingandTedmology.(n)&(nh)AsinlmmNo.Iss(a)& 160(}
o 162. Assistanl Directar General (Agti R tat above. () Speciati and oxperience in the fiei i a
# | 4178 (OBC), 7408, 7418, 8132, 4164 s 9 ; . ot o of Agril. Structures and
3 3 ) s ¥ ystem) (One post) Process Enginoering specifically in tha protot : e
and 10191 . . N Quatifications Essential : (i) Doctoral degree in Sci , Enginceringor P jon. | 709 specicaly T o ‘97
{10) Horticulture-Fruit Scienco " Technology. {if} As in liem No. 160(i}) above, {ii) Evidence of conlribution to  PRINCIPAL SCIENT: ‘ N
4200 (OBC) and 8140 ¢+ Research/Teaching/Extension Education as suppo! ted by published work/  PaySa 02 1 ) i
v R 3 uppor! published wo ay Sacte : RS 16400-22400. Ago : Bel mair
(11) Horticulture-Florlculture ' Tnov‘allonflq?!imslﬁavdware & Software/Databares developad. (iv) age limit for the (CAR foyen Pelowspye‘t:ss(élhse;ewﬂlypnom;x;ny\a
4271,1166, 3484, 81671183 and 4248 Cos o iardwd cdevel LAN andWaN estabish iven i accardanice withthe ordors ia from time toti
{12) Horliculture-Vegetabte Sclence L o mamage mem@-'.i:m‘n'el biddi wencs:x«éE - procurement under &D“‘N COUNC'COF AG‘;‘%SS*;?:'L’%fsg;;'c'aﬂgggggxgggl R
4284, 4308, 4300 (OBC), 9789 and ’ information and documentation and data bases development. Desirable : oo Sclentt reati . :
X P e:  180. Princlpat [{~ A (o]
,4303(sC) g’évﬁgr'%ﬂco in Research Management Position, Quatifications Essontiat : (i) Doctoral degree in 'si:ene possn' o
. . nee, Loy )
(13) Microbiology (Agriculture) ) CHENN:IL INSTITUTE OF BRACWSHWATEB AQUACULTURE,  Technology. (i) 10 {Ten) years experience excluding mebcrﬁ)‘ze:pe?\gt?r:
?13:)2“331 0312;38“ 3047 , 163, Director (Ono posi) . . ob!air}ing the Pt).D. degree (subject 1o maximum of 3 years) in researchy
u y ! Quaificatlons Essential : (i) Doctoral degroe in Zoo! i izati sontist( » education provided 3 yoars i Is &5 a Senfor
5418 and 4385 . b in Fish and Fisherias Selon io3 o allod sepfectsihqstunyy  Senisi(RS. 12000-18300)orinancquivaientpostion. (i) Asin lemno. 1606
(15) Plant Breading . Marlcutiure/Marine Biology. (i) & i) As n lem No, 160(i) & 160(i) above. () ©cre; (V) Experience in b ISoftware development, LAN and WAN
"+ | 1263,4451,5%69(OBC). 4401 (OBC), |. ' SpecisizationinCoasiat Aquacullra/Coasial Zonerd, osirable : fonal angi petiin ’
. 4405, 412,313 (OBC), 2872 (OBO), Experienco in 8 Research M Postion. oo ana int competiive biddings, Website develop
. 4412, .2 - NATIONAL RESEARCH CENTR ‘ tion mentation. WA ’
‘(41461)1 Ffliz; 2588 (::;)cm 5955 (5C) 164. Director (Ono pasty - O SORGHUM, HYDERABAD INDIAN AGRICULYURAL RESEARCH INSTITUTE, NEWDELMI . -
: Qualifications Essentlal :-(I) Doctoral degree In any branch of - Prl fentist (Microblalogy), National Cantra for Conservation
3133 (OBC), 4482 (OBC), 3518, 9837, Sciences. (i & () Asinitem No. 160(i) & ‘50(,3) above. “},’, s;’ga";’;‘g;"f and Utilization of Blue Green Atgae, TARI, Now Dethi (One post)
‘| 1307, 4460, 7584, 4505, 4461 (SC) Crop improvement h. D + (1) Experi inaR n Qualifications Essentlal : (i) Doctoral degrec in Microbioldgy of in Plant
4455 (SC) and 6945 (ST) Manag Pasition. (ii) Experi in cereal imp 3 Science with spedaﬁzalm in Microblology. (i) & (iii) As in item No. 180(i) & .
(17) Plant Physlology . ?5‘5"8#?; :ligﬁ:u .,‘?,.'.’,“”’““ GENEYIC RESOURCES, KARNAL 1 90Lii) above. () and tlovani exper gnate to job i
) p . quirem acting n survey isolation, identitication,
1331, 13265 and 4526 (SC) Agghsl Gen, Qualifications Essential : (i) Doctoral degree in Animat Breeding/Animat  CUlUre and maintenance of biue-green algae, - o
(Rseé)ealch Fellowship, 1324, and 6952 Genetics, i) & i) As n llam No. 1601(1) & 160() sbove, (iv) Specialization in faEszALszE AESEARCH INSTITUTE, CUTTACK ’
qua . e ics/Cylogenalics 2nd oxper of . Princ pal Scientist (Plant Breading) (One post):  r. .
(18)Seed Technotogy cesearch in livestock and pouliry. Deskratle : Experi inaR y, Qualifications € : (i) Doctoral degreo in Plant Braeding/Genetics/
4534 and 4550 ?::ng;g\sogi\;o;:i?bnlme FOR NE K gop::\g'lll\gt:ﬂ many. (l'? & (iii) As in Itom No. 180(ii) & 160(ﬁl)ga/tmvu. (iv)
X NEH REGION, .. ization and experience inthe field of i if i
(19) Soll Science Pedology 166. Director (One post) GION. BARAPANI cereal crops. * i hetiekiolrice breeding and genetis oroher
8303 : Qualifications Essentlal : (i) Doctorat dagree in Agriculturat § INDIAN INSTITUTE OF PULSES RESEARCH ¥ i
-4 . 1 ntial : riculturat Sciences/ , KANPUR '~ ~
+(20) Soil Science- Soll Chemistry/ Animat Sciences/Veterinary Sciences. (i) & (i) Asin ftom No. 160(ii)&‘180(lii) 163. Principal Scientist (Plant Broeding) (One post) i
Fertility/Mictoblology ::("";ﬁ}'ggysgl;cr&:h;mlon arr:d Sxpeiviesce reEla!ed to Hill Agriculture ang  Quati 'q : (i) Doctoral degree in the rslevant subject (Plant
4577..10340, 10328, 10334 (ST) and escarch. Desirable : Expatiance ina R h  Brecding/Genefins/Ageil, Botar/Motany wilh spacialization in Piant Broedi
i#anagerment Position, andGenetics). (i) & (i) As in liem No, 180(i) & 160(i h inlizatione
%5)9 s§|(|: Scisnce-Sol Physics/Soll ! gfﬂg;\ﬂl.“:‘nsmure FOR ARID HORTICULTURE, BIKANER, :mﬁ'"g‘""m“ﬂdofPlambeding» o0 (spore. () Spocitaain:
1 s ENTRAL INSTITUTE OF FISHERI
and Water Conservatlon 167. Director (One post) . 184, Principal Scientist (Flshs &EFIsﬁ:v;s 32&::2??63”;235 h
. (451 1, 2049, 4631 and 3206 (SC) g:;g:il::sllt(n;; f-ﬁ)si;‘:m:': U)Nomt:?om' %egg%e In Horticulture and related  Qualifications Essential : (i) Doctorat degree in Fisr & Flshovleslzoology'v
22) Animal Genetics and Breeding nes. (i) & (i} Asin Item No. 160(ii) & 160(iii) above. (iv) Specializati with iath in Fish Aarino Blol Maricultuse/Agricu! :
inthe fietd of H Rescarch, parti i ; i) & (i) As in hem No. 4 above, (v}
4672, 9560, 2416 and 2412 (SC) inthe | Hort Re: 3 y Atid 20ne fruits, Deslrable :  Fisheries Oceanography. (i) & (iii) As in tem No. 180(i) &.160(ili) above. (iv)
P aF g Position. . ization and relovant 3 taachl b in Amiaed iy
{23) Animat Nutrition PROJECT DIRECTORATE ON CATTLE, MEER fari vine Biolagy. " = .
, uT ‘ i . : .
2421 and 7176 (0BC) 168. Projoct Director (Ong post) . . v :daasncgnuven ar}fve. B:o;(og%e_ 1] } (Ons po:(; A .
(24) Animal Physiotogy Qualifications Essential : (i) Doctoral degree in any branch of Veterd Qualificatinns £ fay 2 (i e i i i /
7179 (OBC) and 2437 (SC) 'S‘dence/Animal_Scie[\ce.‘(’i‘i)&(ili) _As In ltem No. 160(¥i)& 160(iii) above. (iv)  Bi " qy! fiths b chlogm I(:‘esgivee " Blochsfnllslry‘/Gcr)euw
(25)A‘nlmal 'Reproduc\lon N ! in Amr.mil Peo n :r:g n of Pol_rll_lnrgo (ii)&(i.ii)AsinﬂomNo‘180(ii)& lso(lii)abovc.(iv)Specalizalionandvelevani
Gynaceotogy PROJECT COORDINATOR Lot Fositon. o !0 Fisheries Biotecnology/Genetics and
4686, 2442 and 9879 Pay Scale: s, 16400.22400. C e Siclogy, (Agrit Ec ) (One post) T
hemlsh ok 1 . : P p . } (One pos
ooy (e Sl e G ot ot o e Sk, s F oo
2 8C) ar . B Hor i} & (ili) As in Item No. i) & 160(iii) above, (iv) Speciatization
(2N B gy (Animal Sctence) €raps) (One post) ) . and relevant experience in 1 R .
" 7189 and 2481 (0 [;c ) wneel ?gg;ﬁg}gmﬁ?’;:ﬁlla’:’: P(,-‘) Dloc'tovql degree in Horticulture/Food omemmrémosecvc:ts:;m%‘éﬁgﬁg ';'zfé?x‘lh%’f?i"?ﬂ'ﬁ“ ;
| (2#) Dalry Chemistry 2260001 o oguieatl o “mm'gn"g“ffif"“s' fn the Scala of fs. 18400-  187. Principal Sclentist (SWCE) (One post) . -
* 7194 and 127 (Rs.12000-18300) of In anequivalent position. OR An eminent scientisthaving g;‘:’l(frf.) RS o vt 18t:) [0] 4:ociorg[ degree in Soil % Waler Engineering,
(29) Dairy Microbloloqy proyen recq!d of scientific contribution working in a teputed organization/ methods of effic imiaat (i & 160if) above. (iv) Spccla!xzaﬂcn in »m odom
7196 (OBC) ;:\es:‘ung n1a6v‘|)nlg. allgisl 13'years exparience in the relevant subject. (ii)) As in Producliv‘i!ye cient imigation water b fore Ag
! . i i ' M N
(!?3) Dalry Technology Tachnalogy Jfl»)i:rucﬁim 27:;2“&"0“ e xperiencen PostHarves ?&ng?“ ot Scloniet ptomteutiony (oo ey €
HEAD OF DIVISIONS . ' . Principal Scientist (Horticulture) (One post). .
(31)Livestock Production and Pay Scole : Rs. 1640022400, ) 0ua!mcation§ Essent!nl:(i) Doctoral degree in Horti: Jlture. (i) & (i) As in
Management . CENTRAL ARID ZONE RESEARCH INSTITUTE, JODHPUR ne;\e?;”?’?(&) & 160(ifl) abnve. (iv) Specializalion in ne fietd of fruit crogs
A 1, " £ 3 <, 1, @ i 3 A :
7204, 2507 (OBC), 4730 and 10810 (One magyy_5ton of Agr . oy & Sewion Scientisr
(5C) . Qualifical : 30 {
N tlons Egsentlal : (i) Doctoral degras in Agricultural Economics, Pay Sacle: Rs. 12000-18300. Age : Below 45 years {The-e will bgno maxi
@t Products Technology Rural Sociology. (i) & (ifl) As in ttem No. T69(i v age fimi & Wilba no maximum
] ) : 1 ) & 160(iii) above. (iv) 29¢ limit for the ICAR employees. Retaxation to SC/S < candidates
. 2519and 4733 Specialisetion and experience in the figid of Arid Zong Researct, = @ giveninaccordance with thi arders Issued by Govi. of Ir iia fromt iy
Y ime to fima)
(33) Pouitry Eclence 171. Head, Divislon of Extension Education and Tralning (Ona post)  INDIAN AGRICULTURAL RESEARCH INSTITUTE, L:EW DELHI
4746, 2842 (OBC) and 1487 Qualmel!gnp Essentlal : (i) Doctoral degree In Agriculiural Extension or  189. Senlor Sclentist {Agronomy), Natlonal Contre - - Consarvation and
(34) Vterinary Modicing ram}ed i wom" in Aglcuttural E ion, (ii) & (i) Asin  Utilisation of Blue-Groen Algae, iARI, New Dothl (7 ‘ne post) -
47522544 (SC) - Against Gan ‘I!'orﬂnNo. 169(ii) & 160iii) above. {iv) Speciatisationandexperienceinthafietd Qualifications Essentiat : (1) Doctoral degrao in Agrar. my. (i) 5 (five) years
dssarh F ahip aret 2660 (SO . ?7 \rid Zone R:e‘seamhA experience (excluding the period spent in abtalning the Ph.D.degree, during
&:l;s) e na!)owm ) 1 it :i;n(dé ﬂa:lu‘n of Integrated Land Uso Management and Ferming  service, subject 1o maximum of 3 years) In rosearc! toachingiextonsion
A etaﬂosc naynyd 7W°,. gy ?a{mllflcauons% s‘slgmlnl . \ N eduganon arSc:gntls! (fis. 6000-13500) or in an equ alent position in the
P ‘,....,...(_. ) 4755 R il : (i) Doctoral degree in Soil Physics and Soii and relevanlsubject.ﬁ:n)kslnulgmm.160(iii)abova.‘(iv)590 4dlistjonand refevant .
; N Continued comse ,13 [ ‘ - - ‘rr e 0n page 13
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{EXAMINATION
FTOAWARD OF
PSTHE IcAR IS
HE CANDIDATE
{PRESCRIBED

. 8 (i) As ifi ltem No, 189(ii) & 160(iii) above. (iv) Sp

exgarience cognate-to the job requirement - teachingfresearch ¢ D

Ca in
blue-green algae’Arolla production and use in Agricutture, ’

190. Senior Sclentist (Veterinary Pharmacolopy & Toxicology) (One post)
Qualifications Essential : (1 Dozt Fal ¢ogree in Vetenrary %avmaco!ogy &
1mimlogy. () & (m} Asift ttem No 1880} 8 160(i) above. (w) Speciat2ation in
screening of nalyrai and synthetic ¢ with special ref to
chemotherapy, '

* 191, Senior Scientist (Veterinary Phavmacology & Toxicology) (One post)
Quatificationg Essentlal ; (i) Doctorat degree in Velerinary Phaxmaco!egy &
Toxicology. (i & {ii) As in ftem Mo, 189(ii) & 160(iii) above. (iv) Specialization in
Ph, " Kinetics, ph ynamics and bioavailabitity of drugs. OR

i in Toxicology of drugs/Xer .
192. Senior Sclentist (Veterinary Pathology) (One post)
Qualificationg Essential (i) Doctoral degree in Veterinary Pathology. (i) &
(i) Asin ltem No, 189(ii) & 160(ii) above. (v) Specialzation |
Y.

gy

193, Sanior Scientist {(Vetesinary Pubiie Health) (One post)
. Qualitications Essentia) ; (i) Doctorat dagre in Veterinary Public Health, (i)
ializntinn in

Yl al Stati: vith 5 years expenence {excluding the period spent in
obtamir.g the Ph.D. degree, during se:vica, Subject to maximurm of 3 years) in
fesearchiieachingfextension educationfindustey 45 Scientist (Rs 800g-
13500) o7 in an agualvent POSition o the relovant engingering subject. OR
Masters cegreain Engineering With 8 yeais experiance in researcthvieactung!
extension oducauon/indus!ry as Scientist (Rs, 8000-13500) orin an equalvent
position in the relgvani engineering subjecl. (i) As in ltom No. 160(iii) above,
(i) Experience in Application Sof and Comp, N ing.
INDIAN INSTITUE OF SOIL SCIENCE, BHOPAL - :

216. Senior Sclentist (Sols Cnemlslry/Fort|H(y/Mlcroblology) (One post)
Qualifications Essential: (j) Doctoral degree in Soit Science (Soil Chemistry/

¢ of Nutrient mar '] in crops,
PROJECT DIRECTORATE OF CROPPING SYSTEM RESEARCH,
MODIPURAM '
217. Senlor Scientist (Agricultiral Extension) (One post)
Qualifications Essential : {i) Doctoral degree in Agriculturat Extension, (i) &
(iil) As in ttem No, 189(ii) &. 160(iii) above. (iv) Speciatization in Agricuttyral
£ "

8 (i) As in hem No. 18(3) & 160(i) abore, (iv) S in of

0tic impertance

", 194, Senlor Sclenﬂﬁl (Vclcrlnary Pc'mllc Health) (One post)

- Qualifieations Essential ; (i) Doctorat dogree in Valerinary Public Health, (i)
& {iii) As in ttgm No. 189(i) & 160{ii) above. () Spedialization in food bome
infoctions ang intoxication, .
195. Senior Selontisy (Veterinary Pathology) (One post)

Qualifications Essentin) - (i} Doctoral degree i Veserinary Pathology. (ii) &

Xt work with special reference to farmers participatry research/
larming/cronping system. i i
NATIONAL RESEARCH CENTRE ON MEAT, HYDERABAD .
218. Senlor Sclentist {LPT) (Two posts) '
Qualifications Essentia - (i) Doctoral degrae in Velerinary Science/Animay
Science & Tochnology with specialization in Meat Technology,
{ii) & (i) As in flem No. 189(l)) & 160(iii) above. (iv) Specialization in Meat
Tachnoiagy and experience of 1esoarch in preseivation, processing and

Nt of registry of Veterinary Pathology and this 1o chemicat wark,

I8t (Animas Repyr ) (One post)
Qualifications Essentlal (i} Doctorat degreg in Veierlnavy_Physialngy/
Veterinary Gynaecology, (i) & (it} As in llem No. 189(ii) & 160(3i) abova. (iv)
Spedialization i Anima Reproduct with i in farm animals,

197. Senior Scienti (Animal Repro: ) (One post)

ton in Anima; Reproduztion with experignce in tanm animals,
CENTRAL INSTITUTE. OF FISHERIES EDUCATION, MUMBAI
184. Senilor Scientist (Biolechnology) {One post)
‘Quaiitications Essengfn! : (i} Doctoral deqree in Blochemisvrychneﬁcsl
Biot: Orinany branch of Life Scienca with Ph.0. in Matecular Biol y/
Genoticy/Biotechnology. (if) & (ii) As Htem No. 188(ii) & 160(ii) above, (iv)
Relative peciali } 2nd re) t experience in teachi o/ in
. Fisheries Biotemnolugg 01 relsted subject. X
CENTRAL INLAND CAPTURE FISHERIES RESEARCH INSTITUTE,
BARRACKPORE . P !
199. Senlor Scientist (Fish & Fishery Science) (Five posts)
- Qualifications Essentldl : (i) Doctoral degree in Fish & Fishery Science. (i}
8 (if) As in ttem No, 189(ii) 8 160(iii) above. {iv) Specialization ang praclical
xperiance in toaching/ in Fish & Fisheries Science,
200. Senjor Sclentist (Biotechnology) (Ono post)
Qualifications Escential : (i) Doctorat degree in AnimalFish Biolechnology/
Molecutar Bi /B istey/ ics/Zoology with ization in Fish

rketing of Maat arig Meat produgts,

NATIONAL INSTITUTE FOR RESEARCH ON JUTE & ALUED FIBRES
TECHNOLOGY (NIRJAFT), KOLKATA - . '

219. Senlor Scientist (Organic Chemlslry) (One post)

Qualifications Essential : (j) Doctoral degree in Organic Chemistry/Fibre
Chemistry, (i) & {ii}) As in ttam No, 189(fi) & 160(ii) above, (iv) Speciatization,

knowledge of Chemistry/Fibre Science with reference to Jute & Allied Fibres, -

important Note: (1) The candidates solecled for appointmgnt to the POSLs in
Anima) Sci disciplines and g degree in Velerinary Sciences
Veterinary Science ang Animal Husbandry lottovied by Masters and Doctorat
cegree in the relovant discipline vilt atso'bo entitied to non-practising aflowance
&8s admissiblo under the rules from time o time subject to fulfiliment of s

of entillement tor the Same as prescribed by the Council, (2) Ali the posts
appearing frem SI.No, 159 to 179 will be filled UP on tenurial basis for a pesind
of five years Howevar, retiremens age for all scientific POsts is 60 years and
[&]

ded

i ASSeSSment
mmwmmmmumwuwmnm
mmmmmmnmumwummmmmmum

S i o R 14 o
Lommun| 0_11om the app|

will oot he ¢o Lony circumstances, .
CLOSING DATE OF RECEIPT OF APPLICATIONS IN AGRICULTURAL
SCIENTISTS RECRUITMENT BOARD IS 14.8.2001

(For applications Pposted from abroad and in the Andaman and Nicobar |

Lakeh

& Fisheries related to Bictechnology. (i) & (i) As in ftem No, 189(i) & 160(ii) -

abova. (iv) Ret: alisation and refevant i inteaching/

in Biotechnology. .

201. Sentor Selentist (Blochemislry) (One post) .

Qualifications Essentiaf; (i) Doctarai degreein Blochemistry, (i) & (iii} As in

femNo. 189(ii) & 160{iii) above, (iv) Specialization ang experience in teaching/
to ani bioch

Y.
202, Senior Scientist (Agricuftural Stalistics) at Bangalore Centre of
CICFRI (One pasi) .
Qualifications Essential : (i) Doctoral degree in Agriculturat Statisites, (i) &
{iii) As in ttem No, 189(ii) & 160(iif) above. iv) Specislizatian angd experience in

. the tield of Agricultural Statistics,

CENTRAL SHEEP & WOOL RESEARCH INSTITUTE, AVIKANAGAR

203. Senlor Scientist {Animas Physiology) {One post) . :
Quatitications Essential : (i) Doctoral degieein Veterinary or Animat Science
with specialization inAnimat Physiology. (i) & (iii) As in Item No, 189(ii) & 160;jit)

abova. (iv) Specialization ih Animal Physi gy of Ruminants,
204. Senlor Scientist (Anima) Blolcchnology) {One post)
_Qunlifications Essential : (i) Doctoral degree in Anima) Biotechnology/
iotoch ol Biology/Physiology with ion in Animat cell
functions, (i) & {iii) As in Hlem No. 189ii) & 160(iii) above, (iv) Specialization in
Mol Biol Jcti i

wyHep iechnoiogics.
SUGARCANE BREEDING INSTITUTE, COIMBATORE
205, Seaior Seientist {Piont Breeding) (Two Posts)
Quatifications Esseniia) : i) Doctoral degroo in Piant Breeding/Genetics/
Cytugcncliﬁh\g:icunural Botany. (i) 8 (if) As inltem No. 189(i) & 160(1ii) above,
(iv) Speciatization and expetience in modan meihods of Plant Breeding.
206. Senior Sclentigt (Agrlcultural Extension) (One post) .
Qualifications Egsential : (i) Doctorat degree in Agricyl . (i) &

P. Minicoy and Amindivi Istands, States/Union Territories in thg

North-Eastern Region, Ladakh division of J & K State, Sikkim, Pangl, Sub-

division of Chamba, Lahyl and Spiti districts of Himachal Pradesh, last date wit

be 29.8.2001)

. GENERAL INSTRUCTIONS
{1) For applications form, please write 1o the Secretary, Agricultyrat Scientists
Recruitment Board, Krishi Anusandhan Bhawan, Pusa, New Dathi-110012.
Request for form mus Specily the Advartisement No. and name of the post and
tem No. and shoutg be accompanied by self addrossed unstamped envelap
(23X 10Cms size). {2) Sep. Application wilh P tee, sep No
Objection Certificate, Saperate Vigilence Clearance Certificate is required for
each posl. (3) Apptication form complete in alf fespects, should reach the office
of the ASRB together with the mlqﬂl_qg_m:_oj [ Bs. S0/ (No ) feg for SCSY
mmmuumuxqsﬁmmmmmmmum
ocretary, Agricultura| S;

- the s t mmm_aegmnmnmmmmmm
h ress of the cand;

by the closing datn. Applications recelved after the closing date will not be
. Incase a candi tich delay in i ing of his K

through proper channel, he must send an adh copy of the 7 .

alogwith tne foe which must reach this offico on or before 1hd closing date. The
b} umwnmc.eﬂmm.mmmmom
Dlﬂmmm:;m@mmﬁ.sﬁqu&w.m[um
1o s will.not be

20K Drafts yalig {
accepled. (4) The candidates should filf each and every column of application
form at the appropriate place. Wheraver the spaca is not sufficient they coutd
add extia sheet but it shoutd be strictly in the ibed lormat. (5) Candi
abroad may apply on plain paper and sent their applications togother with an
international bank draft covaring the application foe drawn in favour of the
s, Recrut

al Ext

{iii) As in tem No, 163(%) & 160(iii) above, {iv) Specialization : Knowiedge of

modarn by in Agricul Te 0gy transfor and production of Audio

visual aids, . :

207. Senior Scientist (Plant Pathology) (One posl)

Qualtifications Essential : (i) Doctorat degrec in Plant Patholagy. (i) & {iii) As

inltemNo. 189(ii) & 160¢iii) ahove, (iv) Speciatization and experience in modern

mathods of di j preferably in sug

208. Senlor Scientist (Biogecnnology) (One post)

Quaiitications Essential : (i) Docloral dagree in l!iomchnnlogy/ﬂorany/

Genalics and Plant BroedingMotecula; Biology. (ii) & (ii)) As in Item No. 169(ii)

& 160(ii)) above, (iv) Speciatization and experience in Plant tissue culture with
-special emphasis to in-vilso clonat propagation.

209. Senior Seientist (Agricuftural Chemistry) (Ona post)

y. Agficultural Scienti t Board so as to reach this office
of ASRB by the closing date. in ies where regutar cial channels
are not available, the candidatas can dopech tha 3ppication e in Jocal
currency with the Indian Mission/Posts abroad, who in turn willissue an R.6.1,
dratt in favour of the Secretary, Agricutturat Scientist Recruitinent Board, New
Deihl. (6) The prescribed Essential Qualifications are minimum are possessing

of same does not entitle candidales t be caled tor Interview. Where the number
of applications is large, tho Board May restrict the number of candidates tor
intetview to a reasonable limit on the basis of quelifications ang experience
higher than the mini prescribed in the adverti: L (T) tf requit

canadidates must appear for personal Interview, (8) Higher initiaf pay may bo
fecommended by the ASRB for specially qualitied and experienced candidatag

for all the posts, (9) For all the technical Posts and other non-scientific positions. *

a screening test may be conducted by the Board to ba tollowed by interview,
wif issi!

Qualifications Esscmial:(i)*Docioraloegvec in Soit Sci Chemistry/
Agricultural Chemisiry/Sol Fertity, (i & (&) AsinIem No. 189(i) & 160(ii) above,
-{iv) Spediatization : knowledgs on modem methods of ptant and soit analysis.
210. Senior Scicntist {Ag:i; Ent 8y} at Motipur R
Centre of SBI, Colmbatore (One post) :
Quafifications Essential : i) Doctorat degree in Agriculiural Entomology. {ii)
ialization and eknon

{10} T.A. Contribut it be ad) !ot’\osecalledfofhnarviewaspcrlCAR
-tules. (11) Crucial date for determining the age fimit for candidates will be the
<ciosing date for. receipt of applications from candidates in india, {12) The option
of use of Hindi in intorview exists in the Board, {13} Convassing in any torm wil
disqualify a candidate, .

CORRIGENDUM

management preforably in sugarcane.

211. Senlor Scientist (Agmnpmy) at Jamkhandi Resesrch Centre of 581,

Colmbatore (Ono post) |

‘Qualitications Essential ; {i);Doctoral dogree in Agronomy. (i) & (lii} As in_
ion - R tribut

ltem No. 189(i) & 160{tii) above. (iv) Sp on

1. Ref ASRB Advaerti No. 8/2000 vihich appeared in the
Emp!oymennNewisozga: S and other N Papers dated
11.11.2000 to 18.11.2000, The Post of Principal Scientists (Fish & Fisheries

Science), CMFRY, Cochin {ltem Mo. 194} may bie read as *Seven Posts”, ona
Mand

modem methods of Crop production.

212. Senlor Scientist (Agrofomy) at Kovvur Resoarch Centre of $Bi, oV
.Colmbatora (One post) - .

Post cach at Regt Statlons of CMFRI at M , pam Camp,
Tuticorin, M g , Chennai, Kakij and Veraval. The post of Pri
(Fish & Fishari ). CMFRt, Cochin (Regiona! Station,

v ) stands withdrawn. The feg alteady paid by tha candidates
shall be adjusted against their future application to the Board.

2. Reference ASRB Advertisement No. 1/2001 which appeared in mb .
Enal

Qualifications Essentla) (i} Ooctoral dng_ree in'Agronomy. (li} & (iii) As in

. ftem No. 189(ij) & 160(ili} above. (iv) on

modem methods of <rop production,
213, Senilor Sci (Piant Bre

Coimbatore {One post) H o
Qualitications Essentlal - (i) Doctoral degree in Breeding/Genotciss
Cy‘ogeneﬂcslAg!icunumlBo!nny. (if) & (iii) As in liorm No, 183(ii) & IGO(iu.; above,

8) at Motipur R Centre of SBH,

pfoyment News/Rozgar Samachar and other Newspapors dated
27.01.200110 03.02.2001. The Essential Qualification No. (v} in respect of post
of Senior Sci (Veterinary Medicine), POP Hy ad,(ltem No. §7) may
bereadas: “Speciatation ang { ce in Avian D). . A ingty
the last date for fiting up of applications for the post of Senior Scientist (Veterinary
Maedicing), POP, Hyderabad has neen extended 10 31,7.2001.

3. Re!

(iv} Speci and in modern s of Plant B

o
CENTRAL POTATO RESEAAICH IN TITUTE, SHItLA
214, Senior Sci (Soil S /Soi ¢ isf y/ForlIlll)’/M!cvobiology)
(Two POsis) Qne post cach nt CPAS, Madipuram and Paing
Quatilications Essential: (1) Doctorat degroo in St Scienw/SollM:corDio!ogy
{1i) & (ifi) As in item No. 189(i1} & 160(iii} above. {iv} Sgecialization in soil fertitity
svaluation and fentilizer use in petato/other €rops.
CENTRAL AGRICULTURAL RESEARCH INSTITUTE, PORT BLAIR
215, Senlor Scientigt {Compuier Application in Agriculture) (One post)
ounliﬂcpllnns Esacntiat : (i) Doctoral degrea in Computar Application/
Co IS

“‘ngineming {any branch_l/Mamemalvcslsmxsntsf

ce ASRB Advertisement No, 2/2001 which appeased in the -
Y Ncws/RoIgar S and other Newspapers dated 14.4.2001
10 21.4.2001. The Essentiat Qualitication No. (i) in respect of post of Head
Division ot Soll & Crop Management, CSSRI, Kemai (iiem No. 86) may be read
as : "Doctoral degroe In the discipline of Soit ScloncoIAgronomy'.
Accordingly the last dale for filing up of apolications for the Past of Head,
Division of Soil & Crop Management, CSSRI, Karnal has besn extended to
31.7.2001,

NOTE: The application form and the postwise Intormation sheets for
¢andidates can be accessad on websie on the following addragg -
htip:/iwww.ric.inficar
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